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INTRODUCTION 

I, the Chairman of the Railway Convention Committee, 19'11 bav
ing been authorised by the Committee to present this Fourth Report 
on their behalf present this Report on "Commercial and Allied Mat
ters (Part U),'. 

2. The Railway Convention Committee took the evidence of the 
representatives of the Ministry of Railways on "Commercial and 
Allied Matters" on the 18th and 19th December, 1972. The Committee 
wish to express their thanks to the Chairman and Members of the 
Railway Board and the Financial Commissioner for Railways for 
placing before the Committee the material that they wanted in con
nection with the examination of the subject 

3. The Committee also wish to thank the Members of Parliament. 
Railwaymen's Unions, Chambers of Commerce and Industry, 
Professional Organisations, Retired Railway Ofticers, Public Under
takings, State Governments and other individuals who have furni
shed memoranda to the Committee and given valuable suggestions 
on the working of the Indian Railways (Vide Appendix XUI). 

4. The Committee also wish to thank the Federation of Indian 
Chambers of Commerce and Industry, New Delhi; the Federation 
of Associations of Small Industries of India, New Delhi; the Associat
ed Chambers of Commerce and Industry, Calcutta; National Institute 
for Training in Industrial Engineering, Bombay, National FederRtion 
of Indian Railwaymen, New Delhi and Sarvashri D. D. Desai, M.P., 
G. D. Kandelwal, K. B. Mathur, D. V. Reddy and R. P. Srivastava for 
appearing before. the Committee and making valuable suggestions. 

5. The Report was considered and adopted by the Committee at 
their sitting held on the 27th March, 1973. 

6. The summary of recommendations/concluaions contained in the 
Report is appended to the Report (Appendix XIV). 

NEW DI:Lm; 
April 2, 1973. 
Chaitra 12, 1895 (8). 

R. K. SINHA 
Cha'nnan, 

RailwaY ConWfttion Commit •. 



CBAPTBa I 

OVERCROWDING ON INDIAN RAILWAYS 

1.1. The Committee have in this Chapter confined themaelves to 
the problem of overcrowding on non-suburban trains. So far as sub
urban trains are concerned, tbe problem has been aeparately dealt 
with by the Committee in their Second Report on "Suburban Ser
vices". 

A. Growth of Non-Suburban p ........ Tn. 
1.2. The following figures indieate the rate of growth of pa8lenger 

traffic and comparative rate of increase in pauenger services durin, 
the years 1980-61 to 1971-72:-

(In millloo) 
----.--~ ... _-

Pa1llenaer Vehicle 
Year Kml. Kml. 

1960-6t 65,847 3.595 

1965-66 79.059 4.277 

1966-67 83,676 4.350 

1967-68 88,095 40371 

1968-69 87.425 4.391 

1969-70 92.596 4.450 

1970-71 95,068 4,6;16 

1971-72 101,000 4,804 

1.3. The Committee are informed that overcrowding exlstl prac
tically on all the trunk routes of tbe Indian Railways though not 
necessarily on aH traina. On certain trunk routes. only certain 
trains. whose, timings are comparatively better suited to the passen
ger needs, are overcrowded on account of natural passenger prefe
rence. This type of overcrowing is not possible to tackle becau!e it 
it just not possible to run more than one train at the same or even 
'similarly convenient timings. However, by provision of heavier 
il"action, .t1iz., diesel or electric loco, wherever pouible, accommoda
tion on trains has been increased by adding on an average 3 more 
~aches accordiq to hauling capacity of the locomotive. 
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1.4, So far, 38 pairs of main line passenger carrying trains have 
bee. placed under diesel/electric traction, Further dieselisation of 
long distance Mail/Express frdfDB i& :lIeing done on a programmed 
basis haVing ·regard to the availability of diesel locos. 

1.5. The difficulty in easing overcrowding on the trunk routes by 
way of introducing additional trains is the lack of capaclty both in 
sectJon and at terminal stations, Most of the trunk routes carry very 
heavy goods as well as passenger traffic. tither the set:tiOft capacUy 
is fully utilised and there is no possibility of intrbducirlg any addi
tional train at all or the little spare capacity is reoervej for dealtng 
with the increasthg gooQs traffie. Unless section capacity as well as 
terminal capacity is adequately developed, it will not be possible to 
provide any substantial relief to eaSe 'overcrowding, . "So far, Plan
nfng, on a&:!ount of paucity of mndB, has been basically goods traffic 
oriented, Planning of facility for passenger 'trains, which unlike 
goods trains, is a losing concern, had had a deferred priority," Al
though section capacity is being gradually developed though primari
ly for goods traffic, development of passenger terminal facility at 
major capital towns like Delhi, Bombay, Calcutta, Madras, Secunde
rabad is posing a serious problem, both on account of paucity of 
funds and physical limitation in development. 

1.6, The Committee enquired about the forecast of growth of non
suburban passenger traffic (class-wise) during the Fourth Plan period 
and the actual materialisation of traffic so far, The Ministry have 
accordingly furnished the following details of the expected origina
ting traffic (class-wise) as at the end of 1973-74, and the actual mate
rialisation during 1969-70, 1970-71 and 1971-72:-

Class 

Broad GaUl' 

AC 

First 

Second, 

Third . 
TOTAL 

Actual 
Passenger mnterialisaticn 
originating ---------------
(antici- 1969-70 1970-71 1971-;2 

pated) 
as .at 

end of 
1973-74 

0' 3S 0'23 0' 28 0'28 

6'50 4'90 4'43 4'58 

9'CO 7'34 6'72 6,80 

774'00 666'92 680'24 713'~6 ---
789'85 6i9'39 691'67 725' ~z 



Class 

~felTC GaUlle 

A,C. 

Fir~t 

Second 

Third 

TOTAL 

Narr"" .. Gaillic, 
A,C. 

First 

Second 

Third 

TOTAl 

All Galig~s 

A,C. 

First 

SeConj , 

Third 

T(lTAI. 

-" - ---------

3 

Actual mlteri.lisat it" n 
p.~'~CJ -.----~ ------

0ngmltmg 1969-70 19iO-71 1971-72 
(Intici-
~~ed) 

as It 
lnd of 

1973-74 

0'02 O'C2 0'02 0'0:1 

I' 70 I' 5f, I'~4 I' 48 

3'05 3' 9(, 3'S~ 3' 6' 

10' 'X' ~79'9S ~92'69 ~o~" 0 

« 
514'7" 485'52 497'70 ~'70'}1 

0'16 

0'22 0'15 0'16 0' 16 

0'23 0'20 0' 17 0' I~ 

43'55 47'28 46 '35 49'110 

44'00 47' 63 46'68 50' II 

0' 37 o 24 029 0' 29 

8'42 6'26 S'6R ~' 09 

12 2R 10'!!1 9 :,~ 9 114 

1327'55 1162'S7 liS/!' 53 1236 '29 

1348 '62 1180'18 1204'23 1252' 31 

NOTE: The number of passengers carried on the individual Zonal rah .... ya .ho",n 
ahove represent the sum total of the number orilinatina on home line, that rccci,'cd at 
break of gauge junctions from the home or other Indian Government Ran,,'avs 18 81so 
at the same gauge junctions with other Indian Government Railwl)" and that 
received from Non-Government Railways, The total number carrird ahe,,,,n for the 
BrOlld, Metre and Narrow Gauge systems excludes the element of duplication im'oJ,'cd 
in number recdved at same gauge junctions from other Indian Government Rail"..."., 
Similarly, the total number carried ,hown for Indian Government Railway S)l\rm a~ a 
wbole excludes, in addition, the dement of dUl'lic.ti{1n inv('Ilved in the traffic rcccivrd al 
break of gauge poins with home or other lnd.ian Government RalwIY., 

1.7, The Committee pOinted out during evidence that during the 
decade ending 1969-70, the growth of passenger Kms. had outstripped 
the grcwth b vehicle kilometres, the relevant figures being 40 per 
cent and 26 per cent respectively, They enquired about the present 
position in this regard as compared to the year 1960-61, the realoODS 
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for the imbalance and the steps proposed to be taken in this regard 
,during the Fifth Five Year Plan. The representative of the Ministry 
stated that the number of passenger Kms. had increased. by 38.5 per 
~nt in 1969-70 over 1960-61 u would be seen from the figures given 
below:-

Year 
Paleenget 

orisinatina 

J960-6 1 909 

J969-70 J,I80 

J970-71 1,%04 

1971 -7% l,aS% 

1.8. The representative of the Ministry added that passenger 
vehicle Kms.' had increased only by 26.7 per cent upto the year 
1969-70, the reason being that in the earlier plans more import

,ance was given to the movement of goods and developing 
facilities therefor, particularly in the Eastern region. It was only 
IOmetime after the middle of the Third Plan that more attention was 
paid to the movement of passenger traffic. 

1.9. The Committee enquired about the steps taken by the Rail
ways to tackle the problem of overcrowding. The representative of 
the Ministry stated that the main bottleneck in this regard was the 
lack of terminal capacity in the metropolitan cities of Delhi, Bom
bay, Calcutta and Madras where the traffic was increasing by leaps 
and bounds. Because of extreme congestion at these stations, it was 
not possible to take in any additional trains. Surveys had, therefore, 
been ordered for doubling of two major trunk routes viz. Bombay
Delhi and Delhi-Madras and the findings were expected shortly. In 
the meanwhile, some temporary measures had been taken for exten-

. ding the terminal facilities. For example, in Bombay area. facUities 
had been extended in Dadar so that the trains could be temunated 
there. Similarly, some trains were being terminated in Delhi-Sarai 
Rahilla. The RaUways were also thinking of setting up a third ter
minal in Delhi by shifting the metregauge terminal from its present 

'&lte so that the number of broadgauge lines could be increased. 

1.10. The representative of the Ministry further stated that over
erowding was very much less on the branch-lines, In fact. some 
trains had only 30 per cent occupation. Overcrowding was, by and 
tarae. prevalent only on long-distance Mail and Express trains. The 
'Railways were, therefore, augmenting the loading capacity of these 
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1railU by providing diesel engiDe8 which could haul u many u Z2 
coaches on tbemetrepuge and 17 to 18 coaches on the broad-gaute 
as against 13 coaches usually hauled by a steam loco. The Janata 
.and Express trains were being increasingly dieselised. 

1.11. The Committee enquired about the forecast and actual mate
rlalisation of non-suburban passenger traffic during the Fourth Plan 
.and the steps taken to cater to the growing volume of passenger 
traffic. The reprelentative of the Ministry stated that the non-subur
ban third class traffic had increased by about 4 per cent during the 
first three years of the Plan i.e. from 1162.87 millions in 1969-70 to 
1236 millions in 1971-72. During 1972-73 it was expected to go upto 
1280 millions. 

1.12. To meet the increasing requirements of passenger traftlc, the 
Railways were trying to increase the accommodation per coach so 
that they could carry more passengers. In place of some of the exis
ting first class coaches which could carry 22124 passengers, it was pro
posed to provide chair car coaches which could carry 48!60 passen
gers. It was also proposed to introduce some third class double 
decker coaches for short journeys of 3 to 5 hours. As such coaches 
would be heavier and more costly, their economics was being studied 
and firm conclusions in this regard would be possible after the blue
prints were ready and quotations were received from manufacturers. 

1.13. In reply to a further question, the representative of the 
Ministry informed the Committee that the tendency all over the world 
was for the railways to shed the passenger and parcel traffic for the 
airways and roads excepting in Japan where the volume of passenger 
traffic was still very high. 

1.14. In a further note on the question of augmenting the sectional 
and terminal capacity on trunk routes during the Fifth Five Year 
Plan, the Ministry have stated that creation of additionall1ne .. well 
.as terminal capacity, wherever required, is a continoUl proceu. The 
major constraint that is now increasingly being felt Is the terminal 
capacity at metropolitan terminals for dealing with additional trains. 
These terminals are located in the middle of important cities like 
Bombay, Delhi, Calcutta, Madras, Secunderabad etc. Expansion has 
been taking place to lOme extent in the past. The limits of such 
expansion have now been reached and it is extremely dUIlcult, in 
lOme cases impossible. to have further expansion due to built up 
areas all round. A.1J it Is felt that any minor improvements are not 
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likely to 101ve the IODI-term problems, surveys have been orciercct. 
.,imqiD8tive planniJlc ill theM area .s,indteat;atbeIcnn -,,,,, ':.," 

,l' ' • , .~! .' • .'. , ., • .j.: . ) "" ' r' • . ( 

'Wt of SuriJty, for aug""ntlftioil of "rHti".rjaeili,iI, 
~ . , ': . .. , ..... 1 ... ,',' 

Name of Survey 

, ..... "J.. 

Date of 
IIJIGdoD 

, (. Remodellin,of BombI1 VT mUD liDe mdeuburbm' 
~for;.~ of platfonlu. waetilial ... bIDII 
aldinp for dealirii with l~ traina and pl'9'Viaion,,Q{ UJOma plllCDgft tenrrinalln ;Parel!Dedat' 11ft (Cemra1 
Railway,), ...'.... J,-Ia-197J 

2. T~c I\Jlvey for terminal and eectional fa
cilities required or dealing with suburban and non
Buburban traffic in Howrah and Scaldlh Diviliona 
(Baltern Railway) ..... 7-4-1972 

3. Engineeriq-cum,-traflk: lurvey on Bllin Bric1p.Tri! 
vc:1lore '~!l1!ll41J1dflanr traffic flf;ilit4ee ~.MadI1I 
Cen'h'al (Southem" 'kailWay) . "'. . . 23-8-1971 

4. Banp)ore-Engineerin& -n:".-traffic survey for terminal 
flcilltin (Southern Railway). 4-6-1972 

$. Engineerins-cu".- traffic survey for a common suburban 
terminal at Royapuram (Southern Railway) 14-8-1972 

6. Third Terminal at Delhi-Study being conducted 
by MTP (R) . , . . . . . July, 1971 

7. Provision of auxililtY terminal facilities in Bombay Itea 
(Weatern Railway) ..... 

8. Propoaal for a survey' for terminal facilities in Calcutta 
~outh ,Eaatcm RaIlway) . 

21-12-J972 

Sanction of .unci 
estimate under ODD-
eideration. 

Further action will l:e talten C'n receipt of thue surV()' reports. 

1.15. The Ministry have further stated that whereas the Fifth Five 
Year Plan is still under formulation, various liDe capacity works 
sueh a. laytn,of double lines etc, have already been sanctioned and 
are under" execution and certain others are under consideration tor 
sanction. Details of doublings, already sanctioned and'inprogrea 
over certain" important routes are indicated below: 

!Alhi-M_a, ROllI' 

1'upllbbld-Bal1ab8Irh 3M line 

Hetampur-t(aUu 

Lenath in KIN. 



, D8bra-SonIIir 

-Gber-Dholpur 
:-" 'i' " 

Bijrotha-Dailwara 

Jiron-J akhlam 
\"" .'" . ; 

_~i~ ~'r, ••.• ~ •. "" 

7 

DoublMI" of ...... Oft Clam ...... JkMl ri'ftrl 
. "'~ .).Jietampur aDd Buai-MatatUa 

Bhupn-N.,n 

Malri-Tadlli 
, :', t '." ~ : •• ' 

~~-~:rrh 
~1~*1IIIPIt ' 

Rqha\oaparam-KoIanar 
t .• ,." • 

~~~~,~~,~~ 
Kazipet-Mababubabad 

I . ; ,. Or ',:" ,~ "I • '.' • 

lhlhi-BamIHIy Rout, 

Chatnparan Road-Khanalia 

SamaUya.pilol 

Mathura-Bayaaa 
.... ··iI " ·t.· ~ •• " 'l~ ~;, .•• ,.~ ,'J .~.,. 

. 
between Gbet-

'~. SO\Ittl, Cabin-Ourla (excl. bridae over chaml* river) 
f, \.; '.I:"" 

Gl.JfJa~""1rMri ...• 

AJnia..RampnlmaDdi 

~~~~~,.Rput. 

I" 

19-0, 

6-" 
"'"!J 
7'0, 

14'9.7 .. ' 
U'OO 

"26 

39'31 

19'33 

"6, 
"96 

10'70 

:ZJ' JJ 

70',8 

25'21 

"'43 

8'u , . 
,,'03 

49"9 

Vijayalnda-Nidadawle 127-00 

Kovvur-RajabmUlldry iDc:ludina the conltruc:tion of nll-amt-I'tlad 
bridp over Godavari. ..", 7' 16 

, . -" ...... - .' ... ,' ..... 
. ¥t~;~i~/Howr T,,,,,;mu 
~~, 

MadhUkual.()lavUlaot 
, . , 

Dllampetti-Tirupattur 
",'\J j' _#f', ~ 

Eandb' '.ttuIruli. 
~';I~'~?mT""t ' .. 

Ii ... . 

J,'66 

42'00 

31 '64 
37'~' 
19'00 

, '~; • l', .... 

'" j I 

,: t.18, ,Aftar UmPJati.n. of tb-. ·worbit; ... "~ th.,.w.. 
. tiona! line capacity will be available for introduction of additional 
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trains, both freight and passenger. Much will depend upon the
freight traffic forecasts for the Fifth Plan period which are in the
pro::ess of being assessed at present. However, efforts will be direc
ted to reduce overcrowding on long-distance trains to the maximum 
extent possible. 

1.11. The Committee note that durin, the decade ending 1969-70, 
while the growth of passeD8er Kms. has been ,about 40 per cent. 
the erowth in vehicle Kms. has only been about 26 per cent which· 
indicates that the erowth of passenger tr.upon has lagged behind 
the erowth of passenger traffic. It has been admitted by the Minis
try of Railways that overcrowdiD8 exists practically on all the 
trunk routes and that the main bottleneck in this regard is lack 
of sectional as well as terminal capacity in the metropolitan cities 
of Bombay, Delhi, Calcutta and Madras which have reached satura
tion point and it is not possible to provide any additional train. 
It has been explained by the Ministry that planning, on account of 
paucity of funds, has been basically goods traffic-oriented, and 
that planning of facilities for passenger trains had had a 'deferred 
priority' as it is a losing activity and that it was only some time 
after the middle of the Third Plan that more attention was paid 
to the movement of passenger traffic. 

1.18. The Committee are constrained to observe that the provis
ion of transport facilities for passengers has not received as close 
an attention of the Railways as it should have, in view of the de
pendence of a large number of people on rail transport particularly 
for long distances. While the Committee concede that the cons
traint on resources can be a limiting factor for provision of adequate 
oassenger facilities and amenities, they would have imarined that 
there was for that very reason a greater need for perspective and 
detailed planning so as to allocate the scarce resources appropria
tely in the order of priority. 

1.19. The Committee are convinced that if this careful planniog 
had been done right from the beginning of the first Plan, the Rail
ways would not have been faced with such an acute problem of' 
~onlestion on trunk routes as well as rail transport for metropolitan 
and other capital citie!'l. The Committee would stress that the 
Working Groups ccMnstituted by the Plannint Commission to 1(0 

into the requirements of Passenger Traffic for the Fifth Plan should 
examine the matter in all its aspeets with special refereuce to the 
backlol which has accwoulated in the matter of provision of 
adequate transport facilities to pasiellgen particularly on the tl'UJlk 
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routes SO as to sue,", a eODnete plan of aedoD with pre,. priori
tiel. 

I.ZO. AnOther aspect which the CommIttk would lib to tee.. 
at""tion upon relates to the cWBeulties whkh are beIDa expert.. 
ced 'by the lIeitways in develop.... pusenler services to metre-
politan and other. leading cities. The COmmittee feel that bad die 
Bailways taken timely action to acquire land In metrOpolitan .... 1 

other leading dties, they would not have been placed in the p ..... 
sent difllcult situation. Even DOW the question of acquirinl ade
quate land for providing the requisite facilities for running of 
palllenger and other goods services should be taken up at the 
highest level by the Railways with the State Government authorl
tiei. The Committee need hardly stress that the Railways have 
already, in many of these places, large areas of land and they should 
leave no atone unturned to put the available resources to tbe 
maximum use in the interest of providing transport fadlities. 

1.21. The Committee would also like the Railways to take 
advance action from now to see that wherever the trends of tralllc 
so require, action is taken to acquire additional land and develop 
other related facilities. 

1.22. The Committee cannot stress too strongly the need for 
planning for passenger transport on realistic basis by the Railway. 
to meet the needs of mass transportation in the wake of growln .. 
industrialisation of the country and the rise in the income of itl 
expanding population. particularly on trunk routes and for Ionr 
distance travel for which the Railways are ideally suited. The 
allocations to be made for the Railways should, therefore, take care 
of the imperative need for developing the terminal facilities in the 
metropolitan citie!! as well as for developing the matching sectional 
t'8pacity on the trunk routes so that more trains could he nln and 
the problem of overcrowding could be effectively tackled. 

1.23. The C<>mmittee note that the Ministry have already ordered 
a number of surveys for augmenting the terminal capacity in im-
portant men-opolitan cities and sanctioned certain line capaetty 
works which are under execution. As the problem of overerowdin« 
is very aente, the Committee expect the Ministry to execute the 
~hP.mes t'XpeditiOUIly. The Committee trust tbat while buJldiq 
new terminals. the BaIlways would take care to locate the statlo_ 
at pJ~etI ronvenient to the publir. 
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1.24, In the case of services for branch lines, the Committee feel 
1bat there is need for systematic survey so as to identify the pattern 
81ld .density of traffic. TJa~ Committee undt;rstand that ,the modern 
t~cI if>. to I;a~,. for shod distance raU ,travel by diesel, rail cars 
w~lt, :are co~t units, easy in maintenance and operation. The 
·CoIllm.it~e~ou1c1: like. th~" a.ilways to pre'pl,ll"e a perspective plan 
fQrinll~l'oying PWtseng-cr ,serv,ces in hranch lines ke~ping in view 
the density of traffic and the financial return. 

B. Requirements of Passenger Coaches and Locomotives 

1.25, The Committee enquired about the requirements of coaching 
stock and locomotives for the anticipated levels of traffic during the 
Fourth Plan and the financial implications thereof.. The Ministry 
have stated that the total requirements of pasenger coaches and 
locomotives to cater for the traffic projections during the Fourh Plan 
period (c,f. para l.6) along with their costs (on additional as well as 
replacement accounts), as estimated in 1968-69 are as below: 

No. CA}S! (in 
ReqUIrements crores' l1f 

rupees) 

Broa,1 Gauge 4125 

Metre G3U~t' 2125 39'94 

l'I4 

TllTAL 111i· 1(, 

H5 I~' 27 

Electric IjO 22" 62 

Mart' G,,"~,' 

Diesel IS 2'.7 

TOTAl. 231 "~' 116 

(·revised to 200 in JarlUan' 19711 
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Coaches 

1.28. The physical progress of procurement of coaches ~·vis the 
total provision during the Fourth Five Year Plan period upto 1971-72 
along with the anticipations for the years 1972-73 and 1973-74 is 
given below: 

B. G. 

1.1. G. 

N. G. 

Coaches 

TOTAL 

Procure-
ment 

Actuals 
(1969-70 

to 
1971-72) 

ao6~ 

1573 

13 

3648 

Anticipated Total Shortage 

197~-73 1973-74 

907 1053 4022 103 

453 280 2306 

so 60 123 71 

1410 2,393 6>451 180 

1.27. It has been stated that the shortfall in the procurement of 
coaches during 1969-70 to 1971-72 has been due to the failure on the 
part of the Jeuops who have not been able to achieve the target 
'Of production. They are being pressed to improve their out-turn. 

1.28. The Committee enquired about the steps being taken to 
.augment the production capacity for passenger coaches for meeting 
the increasing requirements. The representative of the Ministry 
stated that as against a target of 6,450 coaches during the .Fourth 
'Plan, the production upto the end of 1971-72 plus the antiCipated 
'Production in 1972-73 and 1973-74 was 6,451 coaches. There was a 
'slight shortfall in respect of B.G. coaches which had been made up 
'in MG coaches. Inspite of the shortfall in Jessops, they were able 
10 go ahead with the help of I.C.F. and BEML. The capaefty of the 
'former was being stepped up from 640 to 750 coaches per annum. It 
'had already been increased to 700 and next year they would be pro
oducing 750 coaches. The BEML. Bangalore, were also taking stepe 
to increase their production from 270 to 400 coaches per year. 

1.29. In a further note, it has been stated that it is expected that 
the BEML will be able to turnout 300 coaches during 1973-74, 350 
during 1974-75 and 400 during 1975-76 and onwards. The marginal 
increase in the capacity of I.C.F. and BEML during the Fourth Plan 
period would ensure that the coaches required during the Plan are 
tl.llly procured. 
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1.30. The representative 9f the Ministry further informed th~ 
Committee during evidence that during the Fifth Five Year Plan, it 
was proposed not only to activate Jessops so that they could achieve
a higher rate of production but also to convert the Railway Work
shop at Izzatnagar in U.P. into a coach factory at a minimum cost 
and within the shortest possible time. It was pro~ed to bUild Up 
a capacity of 150 coaches a year in Izzatnagar so that the shortfall 
if any, in Jessops could be met. 

1.31. The Committee enquired about the production capacity of 
Mis. Jessops and the steps taken to see that the production was 
stepped up to match the available capacity. The representative of 
the Ministry stated that production capacity of Mis. Jessops was 300 
MG coaches and 72 BG electrical multiple units per year. The firm 
had not been ~ble in recent years to produce more than 200 metre
gauge coaches. Recently they had been permitted to taper down 
wagon production so that they could step up the out-turn of coaches 
to the desired extent. Their production in regard to EMU coaches 
had been particularly poor, being only 36 units last year. Their two 
main difficulties were, labour and finance. It had been found that 
the manpower content in the coaches built by Jessops was 2! times 
that of the I.C.F. Whereas the I.C.F. were allowed 45000 man hours 
for a EMU coach, Jessops wanted as many 1,04,000 man hours as the 
labour in the factory had been "somewhat out of control". More
over, their machinery and methods of work were not comparable to 
those of the I.C.F. where production was fashioned to achieve maxi
mum results. The firm had, therefore, been asked to study the 
working of I.C.F. and adopt the methods followed there so that they 
could reduce the man hours per coach spent by therv.. 

1.32. So far as the problem of finance was concerned, as a result 
of several investigations made into the working of the firm by the 
Bureau of Costs, it had now been decided by Goverrunent to permit 
greater inputs of finance. A Technical Committee, consisting of 2 
Railway Officers whose services had been loaned to the Ministry of 
Industrial Development, was presently investigating the possibility 
of increasing the production capacity of the Company. They were 
expected to complete their survey by the end of the month. On 
receipt of the survey, it would be possible t" indicate what further 
steps could be taken by the Company to step up their production. 

1.33. The representative of the Ministry further stated that 
Jessops wanted a higher price for their EMU coaches so that they 
could increase the production. A settlement in this regard had since 
been arrived at. The Company would now concentrate on produ:
tion of EMU coaches so that overcrowding in Suburban Services of 
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the metropolitan cities could be tackled. The firm would also step 
up production of .Oletre gauge coaches by stopping produetion of 
wagons excepting a few tank wagons. 

1.34. In reply to a further question. the representative of the 
Ministry stated in view of the faet that more than 50 per cent of the
shares of Jessops were owned by Government or Government Cor
porations, the question of taking over the ftnn would be examined 
10 that the manufaeturing capacity available in this unit could b& 
fully utilised. 

1.35. In a further note on the subject, the Ministry have stated 
that persistent efforts to insist upon Mis. Jessops to achieve their tar· 
get of production have been made both by letters and during nego
tiations. But they have not been able to fulftl their commitments 
for one reason Or the other, as will be evident from the actual out
turn of M.G. Coaches during the past three yean given below: 

Yctr 

1969-70 . 

1970-71 

1971-72 

M.O. Coachea 

Actual Taraet 
out-tum 

214 300 

190 300 

IS8 300 

DC SMUt 

Actual Tuiet 
our-tum 

60 72 

36 72 

26 72 

1.36. In regard to M.G. coaches, Mis. Jessops, who are turning out 
I.R.S. type, have been asked to switch over to integral type They 
have since submitted a list of equipment that may require to be 
imported to enable them to commence manufacture of coaches tD 
integral design. The proposal is under examination. Although 
Mis. Jessop. failed to come up to the target for the I.R.S. cqachel, 
the total requirements of coaches during IV Plan hu been duly met 
by stepping up the capacity adequately at I.C.F. and B.E.M.L. to 
ensure that coaches required during IV Plan are fully procured. 

1.37. In the case of B.G. DC EMUs, the low production of MI •. 
Jessops' was because the firm were reluctant to step up production 
pend!ng a price agreeement for higher prices for the next contract, 
despite repeated negotiations. Considering the delay in the J essops 
negotiations and the poor-out-turn in thiS interim period, the Board 
considered the question of stepping up the EMU output from I.C.P'. 
SO as to make Sood this shortfall. The facilities available at I.e.F. 
Madras, were analysed and a tentative decision was taken to step 
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up the outturn of EMUs at l.e.F. from the existing level to a level 
of 45 Motor coaches along with equivalent trailers in 1973-74 and 
further increase the same to 60 Motor coaches per year with trailers 
from 1974-75 onwards and to take steps to ensure availability of 
electricals for this output to the maximum extent from the indi
genous sources and for the rest to be covered with imports. How
ever, after a series of discussions culminating in the negotiations 
held in September, 1972 the firm have now agreed to a price accept
able to the Railways. The finn have now assured a target out-turn 
of 9 EMU coaches per month. 

1.38. Hence, it may be appreciated from the above that every 
action had been initiated for making good the shortfall in produc
tion from ~ e8S0pS and the steps analysed and formulated in this 
connect,ion will be kept in readiness to be implemented in case of 
any future shortfall by this firm. 

1.39. In reply to a question about the expenditure incurred dur
jng the Fourth Plan on procurement of coaching stock (gauge-wise) 
on additional account, the Ministry have stated that the approximate 
coils of the coaches manufactured and placed on line on additional 
account during the years 1969-'70, 1970-71, 1971-72 and 1972-73 are as 
under (figures for 1973-74 have not been finalised yet):-

(RI. in crens) 

Yeu BG MG Total 

1969-70 13'30 5'74 19'04 

1970-71 10'8S 4'48 15'33 

1971-70 11'48 5'55 27'03 

~72-73 22'00 S'SS 27' 55 
ltimlted) 

GRAND TOTAL 67'63 21'32 88'95 
~--.--

1.40. The Committee note that as alainst the plan proarramme of 
placin, M50 coaches OIl line iOn additional account during the Fourth 
Plan period, the procurement durin, the first three years of the 
JIll. was of 3,848 coames. It was. stated by the Ranway Minister 
in his buelpt speech (Februqry) 1973 that an additional 1171 BG 
and 247 MG coaches would be pressed into service in the current 
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year (1972-73). The expenditure on pr'ovision of coachiq stock so 
far has been of the order of about a.. 111 crores as against the Plan' 
provision of Bs. 116 crores. The Committee trust that the production 
units would be fully geared up so that the Plan target for provision 
of 6,450 cOHhes is fully achieved. 

1.41. The Committee would also stress that higher priority should 
be ,iven for provision of additional coaches to lower cia.. where 
the congestion is most acutely felt by a large number of travellin, 
public. The Committee would also like the Railways to intcusify 
the research and design coaches which would provide maximum conl
fort consistent with seating/sleeping capacity for long distance 
traveDers . 

• 
1.42. The Committee find that the performance of Jessops with 

regard to productioo of MG coaches (and EMUs) has not been very 
satisfactory. They are surprised to learn that the number of man
hours per coach required by JessopS is 21 times that required by 
the I.C.F. As majority of shares of the Company are held by Gov
ernment, the Committee see no reason why Government did not 
take effective and expeditious steps to streamline the functioning 
of this Uni~s so as to optimise its production. Now that the firm
would be turning out integral coaches of the type produced by 
I.e.F., it is necessary to ensure that the number of man hour!! per 
coach required by Jessops are comparable to those of the I.C.F. 

1.43. The Committee would like the Ministry to report to the
next Railway Convention Coaunittee the adion taken on the report 
;,f the Technical Committee appointed to Investigate the possibility 
of increasing the production capacity of Jessops and the results 
achieved. 

1.44. The Committee note that the Railway Board propose to con
vert the workshop at hutnaPl' (N.E. Railway) into a coach factory. 
As the capacity in a number of other loco, carriage and wagOtJ re
pair workshops, particularly those which have past eXPerience in 
manufacturing passenger carriages also, is likely to become surplus 
with the extension of electric/diesel traction, the Committee would 
like the Raihvays to prepare a eompreiaeDSive· plan for utUising lIuch 
spare capacity for manufacture of coaches to meet tbe growllli 
requirements duri.., the Fifth Plan. 

Locomotives 

1.45. FollOWing is the physical progress of procurement of loco
motives vis-a-t'is the total provision during the Fourth P1an perIod 
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upto 1971-72 along with the anticipations for the year 1972.73 and 
1973-74. It may, however, be clarified that as no separate figures 
are kept exclusively for procurement of locomotives for passenger 
traffic only, the following figures are composite, indicative of the 
requirements having an element of both for passenger and freignt 
traffic requirements and progress thereof: 

Locomotives Plan Pro- Anticipated Total Short-
provision wrcment faU 

Actuals 1972-73 1973-74 
(1!'69-70 

to 
1971-72 

Dies,1 • 
BG 375 185 70 90 3<'$ 30 

MG 17$ 70 40 50 160 IS 

NG 10 to 10 20 +to 

TOTAL. $60 265 110 ISO 525 35 

-EI,ct"" 

BG AC} ~7 247 uB 
AC/DC 

41 5~} 217 30 

DC 53 9 14 u 35 18 

TOTAL ~OO 127 S5 70 2S:Z 411 

-Note: The entire proch ction of AC & AC/DC 10000s i. on additional acc
OWlt wblle that of DC loco. is on replacement account. 

1.46. The out turn of diesel loComotives during 1969-70 to 1970-
71 was seriously affected due to non-receipt of electric traction 
equipment from Heavy Electricals Limited, Bhopal and delay in 
receipt of BG axles from import sources due to strike in France 
and the ships having to take longer route around the Cape. There 
was also diftlculty in the availability of certain materials like air 
brakes, axles, alloy steel, section items, tubes and pipes etc. from 
indigenous sources. 

1.47. Howev~r, wfththe improvement in the availability of mate
rial from various sources, it is expected that· the production would 
be stepped up during 1972-73 and 1973-74 to fulfil the procurement 
programme. 

1.48. So far as electric locos are concerned, the production in 
Chittaranjan Locomotive Works in the Fourth Plan has not come up 
to exp«tation for reasons such as shortage of supplies from normal 
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assured sources and the diversification in the production at Chitta
ranjan Locomotive Works which became necessary to meet the 
changing needs of the Railways' rolling stock. Due to this diversi
fication cClupled with the need to achieve a greater degree of indi
genisation, many new items involving diftlcult design features a.nd 
requiring sophisticated manufacturing techniques had to be indigeno
usly developed either at Chittaranjan Locomotive Works or at 
various suppliers' works. Production of these items lagged behind 
the requirements and this adversely affected production. 

1.49. The Co.mmittee enquired to what extent the shortfalls in 
procurement of locomotives during the Fourth Plan had affected the 
programme for easing overcrowding on existing trains and introduc
tion of additional passenger trains. "nIe repl'elentative of the Mini
stry stated in evidence that there was likely to be some shortfall in 
diesel and electric locos. In regard to diesel locos, there would be 
8 shortfall of 45 mainltne diesel locos due partly to short supply of 
electric equipment from HElL Bhopal and partly due to foreign ex
change difficulties. As regard electric locos, there would be 8 short
fall of 30 AC and AC/DC electric locos and 8 DC electric locos. 

1.50. The Committee enquired why steps were not taken in ad
vance to ensure the procurement of all the electric locomotives re
quired and to what extent the shortfall would result in more 
overcrowding on the Railways. The representative of the Ministry 
stated that the total number of electric locos procured upto 1971-72 
was 127 of which 118 were AC and 9 DC locos. During the current 
year, they expected to build 41 AC locos and 11 DC locos and during 
the next year it was planned to build 56 AC locos and 19 DC locos. 
1t was expected that these 127 additional locos to be built during 
the last two years of the Fourth Plan would be adequate for meeting 
the progress of electrffication schemes. The progress of manufac
ture of electric locomotives in the Chittaranjan Locqmotives was 
hampered because they had to complete the order for sh'am 10co!IJ. 
The staff had been transferred from the steam side to the electric 
side and the production was now picking up. They were taking 
necessa.ry steps to augment the production capacity of Chittaranjan 
Locomotive Works upto 80 locos a year. 

"1.51. In a further note explaining the reasons for shortfall in 
procurement of electric locos and its impact on runnin~ of pnfjsenger 
serviC'es, the Ministrv have stated that the main reason for the drop 
in production in the 'first 3 years of the Plan was due to mUltiplicity 
of design of locos being concurrently produced at Chittaranjlln Loco
motive Works. CLW wa. still engaged in the production of steam 
locos and had also undertaken the prod~tion of diMel shunters. In 
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addition the old design of AC/FT locos was given up and a new 
series of ACIMT locos started from the year 1970-71. 

1.52. There has also been certain set-back in the production in 
the current year 1972-73 when 22 AC/MT locos are expected to be 
completed and despatched in all respects and another 19 locos are 
expected to be completed but not despatched due to shortage of trac
tion motors as CLW has experienced large scale trouble on traction 
motors being currently built under technical collaboration of a fore

.lgn firm. 

1.53. This set-back in tne year 1972-73 is likely to be made up in 
1973-74 as steps have been taken to augment the availability of trac
tion motors by increased production after suitable modification in 
the design to overcome the defects leading to fr'lures and set-back 
in production during 1972-73, supplementary imports and diversion 
of part of HEIL production meant for DC Electric locos towards; 
meeting the requirements of AC electric locos. 

1.54. Availability of adequate supply of critical items is being en
sured by imports wherever necessary and augmentation of indigen
ous supplies. 

1.55. The shortage of 18 DC electric locomotives which have been 
provided on replacement account is not expected to have any mate
rial affect on the running of passenger services. It may mean conti
nuing the overaged locos operating goods services for some more 
time. As regards the shortage of 30 AC locomotives. it is mentioned 
that the total locomotive fleet as pn 31st March, 1972 in terms of 
steam locos was 9053 on the broad gauge. It is expected that by 
1973-74 this figure will go up to 9500. In this context it is felt that 
the shortage of 30 locomotives will only be marginal and will not 
have any material affect on the running of passenger services. 

1.56. The Committee note that the actual procurement of diesel 
and elecirict locos upto the end of 1971-72 was of the order of 255 
diesel and 127 electric locos against the composite target of 560 .tie
set and 300 electric locos, both for passenger and goods traftic during 
the Fourth Plan and thalt there is likely to be a shortfall of 35 main 
line diesel locos, 30 AC and AC/DC electric locos and 18 DC electric 
locos . 

. 1.57. The Conunittee understand that the outturn of diesel locos 
was serioualy aflected during the ftnt two yean of the Plan duo to 
non-receipt of electric traction equipment from HElL, Bhopal and 
delay in reeeipt of BG axles from foreign sources. The produdioD 
of electrie 10C0ll in Chittaranjan Locomotives Works bas abo been 
laning behind. 
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1.58. The Committee are eoncerned to note that there hu been • 
set back in the production of eleCtric locos due to shortaee or trac
tion motors as Chittllranjan Locomotive Works experienced 'large 
seale' trouble OR traction motors being currently built under techni
cal collaltoraUoII of a foreign ftrm and that the set-beck wall partly 
made up by supplementary imports alld diversion of part of HElL 
production from DC electric locos to AC electric locos. The Cum
mittee would like Government to thoroughly investigate how large 
scale troubles have developed in traction motors which are built 
under technical collaboration with a foreip firm and take remedial 
action. 

1.59. The Committee regret that there would be a shortfall of 83 
locomotives i.e. nearly 10 per cent in the avaiiablUty of diesel and 
electric locomotives as compared to the Plan target. The Commit
tee note that steps have been taken to augment the availability of 
traction motors after suitable modiftcation in the design and other 
measures. The Committee co-osider that in view of the unsatisfac
tory position with regard to production of diesel and electric locos 
during the first three years of the Fourth Plan, all out ellorts will 
have to be made to ensure that there are no further shortfalls in the 
programme for procurement of 260 diesel and 125 electric locos dur
ing f912-13 and 1973-'74. 

1.60. As already pointed out by them in paragraph 2.71 to 2.74 of 
their First Report on Accounting Matters, the Committee feel thai 
there is need for integrated planning between the Ministry of Rail
ways and the Ministry of Industrial Deveiopmellt etc. so all to en
sure that electric traction motors and other ancillary parts like 
axles, wheels etc. become available iD time and in adequate quantity 
to match the production schedule of the manufaduring Units at 
Varanasi and ChUtaranjan. 

1.61. The Committee would suggest that Government may con
sider appointment of a high powered task force which would enHure 
lty means of an integrated planniDg that tradion motora and other 
requirements of wheels, axles, etc. become available to the pro
duction units of Railways lin accordance with the scheduled 
programme. 

C. Occupancy Ratio 

1.62. The Committee enquired if any study of the extent of over
crowding in the trains had been made recently by the Railways and 
if so, what the extent of overcrowding in each class of travel was, 
the sections on which it was prevalent and the specific measures 
taken in this regard. The Committee are informed that occupation 
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of varioUS" classes of accommodation provided in the trains is assess
ed twice a year through a .census once in ,April-May and again in 
October-November. According to the latest census, overcrowding ia 
prevalent chiefly in third class unreserved accommodation on the 
following sections and various from 110 to 200 per cent of the seating 
capacity:-

Section 

Broad Gaugt 

I. Delhi-Bombay Caural 

:t. Delhi-Bombay VT •. 

3· Delhl-Madral , 

4. Delhi-Amriuar 

5· Madras-Cachin 

6. Madral-Banplore. 

7· Bombay VT-Lucknow 

8. Lucknow-AJra. 

9· Howrah-Patna Barauni 

10. Howrah-PurJ . 

II. l'atD8~Dh8Dbad. 

Mer" Gaul' 
I. Delhi-Abemdabad.. 
2. Lucltnow-Katihar • 
3. Madras-TriV8Jldrum/Tuticorin. 
4. Delhi-Jodhpur. 
s. Jaipur-Jodhpur 
6. Secwlderabad-Banplore., 

Pcrccn. of 
oa:upiltlon of 

unreserved leatl 
Thircl cIa .. 

168 

133 

186 

160 

IS9 

14S 

ISO 

130 

167 

JI:t 

1%3 

ISZ 

193 
2IS 

120 

137 
139 

1.63. On the basis of the results of the periodical census of 
occupation of trains, action is tak.en to relieve overcrowding by in
troducing additional trains or extending the runs of existing trains 
having regard to the availability of resources by way of rolling 
stock and sectional/terminal capacity. During 1971-72 and from 
1st May. 1972. 83 non-suburban trains were introduced!extended 
involving the running of 9062 additional train kilometres daily. In 
order to provide additional accommodation. the loads of existing 
trains arc augmented to the extent feasible. even by switching over 
to heqvler traction. 10 pairs of trains have been placed under diesel 
traction since 1st April, 1971. 
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1.64. During this period, 110 coaches in the composition of h"ains 
have been replaced by different types of coaches, of which 6 Uppel 
class coaches were replaced by third class coaches, and 33 sleeper 
coaches provided in lieu of ordinary third class coaches. 

1.65. The following measures to alleviate overcrowding on the 
sections referred to above have been taken in recent months: 

(1) A pair of biweekly Janta Express trains between Bombay 
VT and Bina was introduced from 1st May. 1972. 

(U) An additional third class through selVice coach was in-
troduced between Lucknow and Agra Cantt. from 10th 
May, 1972. 

(iii) Load of 1 UPI2'DN. Delhi-Ahmedabad Mail was augment
ed by five coaches from 1st May, 1972 by placing these 
trains under diesel traction. 

(iv) Loads of lI7DNllIS UP Madras Egmore-Maaurai Pand
yan Express and of 103 DN1104 UP Madras-Tuticorin Ex
press between Madras and Tiruchirappalli were aug· 
mented by 6 coaches from 15th August, 1972 by placing 
these trains under diesel traction. 

1.66. The Committee enquired if the Railway Board had prepar
ed any plan for introducing additional trains during the Fifth Plan 
and if so to what extent, it would be possible to relieve overcrowd
ing during the course of the Plan on the eleven BG sections and 
six MG sections where it was found to be prevalent at the time of 
the last census. The Ministry have stated in a note on the subject 
that Working Groups have been set up by the Railway Board under 
the aegis of the Planning Commission for assessing the require
ment for passenger traffic during the Fifth Five Year Plan. On 
receipt of these reports, the proposals for the Fifth Plan period will 
be formulated. 

1.67. Besides the meuures mentioned in para 1.58 'lbove, the 
following action has been taken or is proposed to be taken to pre
vide relief on the sections. 

Broad Gauge 

(i) Bombay VT-Lu.cknow 

Bombay VT-Bina Janata Express introduced from 1st May, 1972 
is proposed to be extended to and from Lucknow during April. 
1973. 



(ii) Delhi-Madras; and 

(iii) MadTas Cochi1l. 
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A biweekly fast J anta Expre88 has been introduced between 
Delhi and CochinlManagalore with effect from 26th January, 1973. 
It will serve Madras route upto Gudur and Madras-Cochin!Manga
lore routes between Armonam and CochinjMangalore. 

(iv) Patna-Dha1lbad. 

A direct train has been introduced between Patna and Dhanbad 
vic main line, ft0m 1st November, 1972. 

(v) Lucknow-Agra. 

According to offering of traffic, one third class through coach was 
introduced between these points from the early part of May, 1972 •• 
and another third class 2-Tier Sleeper Coach has been introduced 
from 1st January, 1973, involving haulage by No. 83184 Lucknow 
Expresses. Thus, from 1st. January, 1973. four through coaches are 
available between these points as against two through coaches 
available prior to May, 1972. 

(vi) HOWr(&h-Puri 

A pair of biweekly express trains has been introduced on Puri
Khargpur-Rourkela section from 2nd. October, 1972. 

MetTe Gauge 

(vii) Delhi~Ahmedabad 

Besides dieselisation of No. 1/2 Ahmedabad Mail, it is proposed 
to dieselise No. 31132 Ahmedabad-Delhi JaData Express on its 
heavily occupied sections during 1973-74. 

(viii) Lucknow·Katihar. 

No. 112 AT. Mail has been dieselised between Lucknow and 
Katihar from 1st November, 1972. 

(ix) Secunderabad.Bangalore. 

It is proposed to dieaelise No. 85186 Secunderabad-Bangalore 
Express between Bangalore and Guntakal during 1973-74. 
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1.68. With regard to other sections, the question of development 
.of line and terminal capacities is being considered for Fifth Five 
Year Plan. 

1.69. It was stated by the Railway Minister in his Budget speech 
{February, 1973) that during the current year, (upto 30th Novem
ber, 1972), 4840 train kms. daily have been added. by the introduc
tion of 25 new trains and extension of runs of existing 15 trains. 

1.70. The Committee enquired during evidence about the criteria 
followed by the Rallways for prOViding additional coaches or in
troducing additional trains in overcrowded sections. They also 
enquired about the proposals for introducing additional trains dur
ing the remaining period of the Fourth Five Year Plan in sectiona 
where the percentage of occupation had been found to be very 
high. The representative of the Ministry informed the Committee 
that a census of occupation of trains was taken twice a year in order 
to ascertain the sections where trains were running overcrowde6. 
In the light of the information received, it wu examined whether 
·there was room for attaching extra coaches on a particular train. 
1n case it was not possible. the alternatives were either to dieselile 
the train or introduce an additional train on the same seetion. 
Dieseliaation of passenger trains was, however, done on a selective 
.basis because diesel locos were not readily available. 

1.71. He added that despite the constrains of sectional and ter
minal capacity. the Railways had introduced or extended 90 pairs 
of trains during 1969-70 and 87 pairs of trains in 1970-71. The num
ber of additional third class coaches thus provided was 316 and 279 
respectively. The 1031104 Madras-Tuticorin Express on which 
overcrowding had been noticed, had been dteselised with effect 
from 15th August, 1972 and the capacity of this train had thereby 
been increased from 11 to 17 eoeches. 'nte additional seating capa
'City in third class on this train had been augmented by 272 seats. 
'Similarly, the Luclmow·Katfhar Express had been dieselised with 
~ffect from 1st November, 1972 and the additional accommodation 
provided was 102 seats. It was aiso propO!!led to introduce a bi
"'Weekly dieselised Janata Express from Delhi to CoehlnlMangalore 
'With effect from 26th January, 1973. 

1.72. The Committee further enquired about the criteria followed 
by the Ministry in the matter of dieseUsation of passenger Services. 
'The repr~ntatives of the Ministry stated that diesel engines were 
-introduced on the Railway system in IndIa prlmarfly because ott 
.certain sections they did not have enough line capactty. Wherever 
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possible, this capacity was augmented by doubling or by elect.rifica
tion. In cases where the increase was only marginal, the section 
was dieselised instead of taking up new works. Secondly, priority 
was given to goods traffic for providing diesel engines so as to en
sure better operation and increased throughput. The third priority 
was given to passenger traffic for increasing the loads or raising the 
speed of trains where justified. Subject to these priorities diesel 
engines were provided in areas farthest from the coal-fields. 

1.73. He added that if the Railways tried to dieselise or elt!Ctrify 
faster, there would be serious labour problems as it would affect 
the number of running staff and the opportunities for their promo
tion adversely. Dieselisation or electrification had, therefore. to be 
taken up gradually all over the country to avoid too much labour 
trouble concentrated in one area. The staff had also to be convinc
ed that their interests were being looked after. 

1.74. The Committee regret to note that according to the latest 
census of occupation of various classes of acconunodation provided 
in the trains, the extent of overtrowding ranges from 12 per cent 
to 88 per cent OIl the Broad Gauge and 26 per cent to 115 percent 
on the Metre Gauge in fhe third dass. This does not obviously take
into account a large number of passengers who are left behind from 
the Mail and Express trains on the. waiting list. These ftpres or 
overcrowding which, by themselves present a sorry state of affairs, 
do nof reflect the correct state of overcrowdintt in third closs which 
is very acute, particularly on the fast Mail/Express trains. 

1.75. The Committee note the plea put forward by the Railways 
that the constraints of resources do not permit the Railways to 
divert the limited Reet of diesel engines from pods to passenger 
trame, particularly because the former is a paying proposition while 
the laUer fa not. The COrnrnlttee nevertheless consider that the pro
blem of overcrowding which is confined to tbinI class, is essentially 
a problem of the masses and the Railways, as a premier public 
organisation, are duty bound to take effective steps to mitigate tfie 
sufferings of the third class pasl!len~ers who contribute 87 per cent 
of the total passenger earnings (non-suburban) of the Railways. 
The massive investments made dwilll' the five year plans for 
modernisation and development of track, equipment, sipalling and 
other facilities meuld make it possible for the Railways to provide 
much needed relief to the common man aDd to make conditions of 
travel comfortable to him. 



1.76. The Committee would like the Ministry to make au lnten
sive study ot the areas wbere the problem of overcrowdio& is onde
mic aDd to prepare a time bound progralDDle for augmentinll 0.. 
passenger servIces in such anu/ sec:tioDs by inteoaive utiliaation of 
existing assets and/ or by providiq additional facilities and servicea 
includiq dieselisatioo. 

1.77. The Committee are not fully convinced if the dimensiona 
of the problem of overcrowding in third c1aas have been fully reali
sed by the Railways and whether the methodoloey followed while 
carrying out the census of oc:cupation of passenger trains ensures a 
realistic appraisal of the IllUDe. The Committee would like tbe 
census operatiOlUl to be so developed and refined u to provide 
reasonably accurate forecasts of the growth of traftlc in a particular 
area so that advance action eould be taken to cater to the trallc: 
that may be gradually building up. 

1.78. The Committee would further like the Ministry to take
emergent measures to alleviate the problem of overcrowdinl in sec
tions where it has been found from the last few census 8,{ures, to 
have reached beyond tolerable limits. 

1.79. From the data fumished to them, the Committee find that 
the problem on certain M.G. Seetions is very acute. The Committee 
consider that while in case of some sections, conversion into B.G. 
may be the ultimate solution to the problem, they would like the 
Ministl'Y to take immediate steps for aUlm1entin~ the facilities till 
such time as plans for conversion actually materialise. 

D. Passenger Traftlc on the NG System 

1.80. The Committee pointed out in evidence that as against an 
anticipation of 44 million passengers expected to materialise on the 
NG system by 1973-74, actual traffic carried during 1969-70 and 
1970-71 was of the order of 47.63 and 46.69 million respectively. 
They enquired if the Railway Board had taken any action to revise 
the programme of procurement of NG lOCO's and coaches so as to 
meet the increased level of traffic. The representative of the Min
istry stated that the Railways had undertaken a number of surveys 
for converting the narrow gauge lines into metre gauge as per the 
recommendations af the Uneconomic Branch Lines Committee. In 
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the meanwhile, action had been taken to procure 10 diesel loco
motives and 20 sets of diesel cars and 200 coaches on replacement 
.account during the Fourth Plan period. Originally, there was no 
provision for rail cars in the Fourth Plan but this had been inclu
ded at the time of mid-term appraisal. The number of coaches to 
be procured had similarly been increased from 168 to 200. He 
added-"Ultimately, these narrow gauge lines can work and survive 
only, if we convert them for running more and more diesel rail 
cal'S, so that we could give the public the same service and speed 
as ~ompared with the bus". 

1.81. In this connection, the representative of the Ministry fur
ther informed the Committee that they were trying an experiment 
of convertina Aahok Leyland Chassis into rail ~ars in the Golden 
Rock Railway Workshop and to build a bus engine as simply as 
possible to replace the steam locomotive. If luccessful, this would 
reduce the cost of operatiO'll considerably. Orders had been placed 
for 10 sets of 4 coach rail cars on the workshop. 

1.82. The'Committee further pointed out that as against a target 
"Of 168 coaches (revised to 200 in January 1971), only 13 NG coaches 
were procured during 1969-70, 1970-71 and 1971-72. They called for 
flsures of the actual procurement during 1972-73, the reasons for 
8hortfall and .. the steps taken to make good the def\ciency. The 
'Ministry have informed the Committee that the actual procurement 
,during the first 6 months of 1972-73 i.e., upto 30th September, 1972 
is two NG coaches. 

1.83. As for the reasons for shortfall, it has been stated that NG 
coaches required for each Railway are generally manufactured in 
its own railway W(1l'kshop. In view of the uncertainty about pro
gramming coaches for NG section till the report of the Uneconomic 
Branch Lines Committee was available, the programme for cons
truction of NG coaches was deferred. However, after the Uneco
nomic Branch Lines Committee recommend that coaches even 
on Uneconomic Branch Lines should be maintained in good condi
tion, it has been decided to programme for the replacement of 200 
NG coaches during the Fourth Plan period. Instructions to the 
"Railways to take up the ma1'lufacture of 200 NG coaches on a 
priority basis were issued only on 26th October, 1971. It is esti
mated that about 100 coaches would be turned out by 31st March, 
'1974. 
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1M. NG coaches have DOt bien PI'OII'IIiDIIl- OIl adcIItteaaI 
~cCW)untauriaC the Fourth Plan period. However, to relieve over
crowding on certain NG aections, it iI propoted to fIltroduoe DieMl 
Cars and 2O-Five Car Units have been programmed Six UnlU 
f6X5=30) have been ordered for lIWlufacture by Southern RaU-
wly and !hey are expected to be turned out by the ead of tbe 
.Fourth.Plan (31-3.1974). 

1.85. The Committee enquired iOf the Railways had undertaken 
any census of the percentage of occupation of third clus compart
ments on the narrow gauge system during each of the first three 
years 01 the Fourth Plan and if so what the findings were. 'lbe 
representative of the Ministry stated that the census figure of May-
June 1972 indicated that overcrowding ranged bc!tween 30 to 187 
-per cent in the Central Railway; 101 to 114 per cent in the Eastern 
"Railway; 39 t,., 168 per cent in the Northern Railway; 14 to 118 per 
cent in the North-east Frontier Railway; 37 to 61 per cent in the 
Southern Railway and 31 to 158 per cent in the South Eastern Rail
way. Out of a total of 370 narrow gauge trains, the occupation of 
as many as 240 trains was less than 100 per cent. 

1.86. The Committee enquired if the Railways had carried out 
-any analysis to find out if they were losing on passenger services 
of the narrow gauge system or on the goods traftle. 'The represeu
'tative of the Ministry informed the Committee that the tc1ta1 10811 
'On the narrow gauge Unes was about RI. 8.4 crores before the Rail-
way Convention Committee granted certain exemptions. This had 
now gone dctwn to Rs. 6 crores. However, no analysis had been 
'Carried out to ascertain the loss on passenger and goods traftlc 
'Separately. The costing methods were being gradually improved 
and an exercise of this type would be carried out. 

1.87. Asked if it would not be profitable to find out the extent 
'Of ticketless travel on the narrow gauge trains, the representative 
of the Ministry stated that this would also be done. 

l.88. In a further note on the subject. the Ministry have ltated 
that losses/Sains on the working of Railway. -,"e worked. OI.lt 1m 
Individual railways for the ay.tem as a whole. These are not fur-
'ther sub-divided bygaugea and u such, the break-up of w.... OIl 

'KG Lines ia not avaUable. The losses on the working of NQ can 

"3818 L.S.~ 
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therefore, be only estimated, 'the estimated losses lor the three 
yean Gd., 19»,71,'1n ,indicated below:~ , " 

•• " ;< 

u.s. UI. 1WIOf1dq' 011 lIlO LiDc8 (Cltimated) 

(fA 1..)). .: 

Railway 1969-70 1970-71 1971-72 

Central , 72'91 70'31 11-,26 

Eastern u'u 16'U 19"13 

Northem 79'37 95'63 81'71 

Northeast Prontier , 6"60 75'76 77.' 14 

Southern II'p6 18' 53 17'''' 

South Central 2"66 3"47 47'24 

South Eastern 243'2' 300'39 300'21 

Western 112'39 138'89 124'52 

Total 630 '48 751 '09 748'89 

1.89. As to the steps taken to reduce the losses, the Ministry 
have stated that efforts are being continually made by the Rail-
ways to reduce losses in the working of narrow gauge lines. These 
efforts are directed on the one hand towards keeping a contral OD 

the expenditure and on the other towards developing traffic over 
the sections, Some of the measures adopted are control over the 
strength of the staft, conversion of stations into train halts where 
traffic justifies it, check on ticketless travelling, etc, Other mea
sures which are under contemplation to reduce losses in the work
ing of narrow gauge lines, are introduction of diesel rail cars in lieu 
of passenger trains and closing down of certain stations for goods 
booking and opening of out-agencies to cater to the goods traffic of 
those stations, 

I,M, The Commlttee Dote that the aDticipatiollS of traJIle materia
l_tlon on the NG ~ by the end of the Fourth Plu were ft

eeecled by 3.a miIIlOll during 1"'70 ud by 2.28 mUUon, durlq 
Ilft-n. The Committee farther Dote that the proearelDPDt pro
palDme of NG eoaehet has beea lanial very mam bebJnd bt 10 far 
as out of a target of 200 additioaal eoaehes oaly IS were proeured up-
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to September 1972. Even assuming that the plan for procurement 
of 123 coaches by 1973-74 materialises. there will still I.e a shortfall 
of 77 coaches. 

1.91. As the Railways are incurring a loss of about Rs. 7.50 rroreal 
per annum on the Narrow Gauge lines, any furtht"r rspital invcst
ment has necessarily to be related to the prospects of a reasonable 
return. However, as pointed ou't by the Uneconomic Branch Lines 
Committee, the postpont'ment of rcplaremenf of stock and lark of 
proper maintenanre ha';e themselves resulted in d .. terioration in the 
service--which in turn, has contributed to further los!ii of revenue. 

1.92. The Committee .. therefore. feel that the rising trt"nd in t;,c 
quantum of passenger traffic on Narrow Gauge system requires a 
reappraisal of the requirements of coaches and locomotives with a 
view to stepping up the procurement programme, if necessar~·. Th0 
areas where overrrowding is heavy. may be identified and plans 
drawn up for alleviating th .. hardships of paSS('n"t'rs in su(~h plares. 

1.93. The Committee welcomt" thc.' proposal for introducing nit"sel 
rail cars by converting Ashok Leyland chassis info rail cars and re
plaring tbe steam locomotive by a bus engint", for providing fast inter
city servire on the Narrow Gauge system wherever traffic warran·'s. 
They note that orders have already been plared for ten sets of 
4-coach rail cars on the Golden Rock Railway Workshop. This mea
sure would not only enable the Railways to reduce the cost of opera
tions (,onsiderahly and to augment their earnings, hut would also 
dispel the impression in the public mind that the narrow gauge Jines 
are given step-motherly treatment by the Railways. 

1.94. Now that the Railways are undertaking detailed stuidc'i in 
passenger traffic costing, tht" Committee would like the RnilwR~'s to 
ascertain prerisely the losses on goods and passenger serviecs selm
rately on the Narrow Gauge system so that the services on whieh 
losses are being incurred rould be identified and efforts madt' to brin~ 
down the losses and increase the earnings. 

1.95. The Committee have in their third Report. rerommt'nded that 
a fresh survey should be undertaken to ascertain the inddence of 
ticketless travel on the Railways. . Special attention may be gh'en 
during the course of sucb survey to the Narrow Gauge Jines where 
the limitation of speed is an additional factor facilitating ticketlcss 
travel. They would further suggest that intensive drives against 
ticketless travel may be carried out on such of sections of the Narrow 
Gaug", system where the incidencf' (,f tickf'tless travel has been found 
to be high. 



E.I ........... 

1.96. The Committee are informed that Janata Express trains pro. 
viding only third class accommodation have been introduced 011 the 
Railways, with the object of relieving overcrowdin, in thirdclall. 
1t bas also been accepted in principle, as a long term objective" be 
tlhplemented in stages, to introduce one J aneta Exprel8 train on each 
of the trunk routes corresponding to long distance MaU and Expr81S 
trains. 

1.97. The Committee called for information about the number of 
Janata trains at the beginning of the Fourth Plan the number of such 
trains provided during 1969-70 to 1972-73 (so far) and the proposals 
if any to augment the number of such trains during the next 2-3 
years. The Ministry have stated that the following Janata trains 
were running at tht beginnir..g of the Fourth Plan:-

Broad Gauge 
1. 17 'Dn116 Up Madras-Delhi Janata Express Daily 

2. 39 Up\40 Dn. Mowrah-Delhi Janata Express " 
3. 23 Dn/24 Up Bombay Central-Delhi Janata Exp. 

., 
4. 1300114 Up Bombay-Madras Janata Express 

5. 309 Dn/310 Up Bombay VT-Poona Janata Exp. 

6. 7 Dn/8 Up Bombay-Ahmedabad Janata Exp. 
7. 45 Up/46 Dn. Delhi-Amritsar Janata Exp. 

8. 41 Dn/68 On and 42 Up/67 Up Bombay 
Allahabad/Howrah Janata Express. 

9. 61 Up/62 On. Howrah-Dehradun Janata Exp. 

10. 65 Up/66 Dn. Varanasi-Dehradun Janata Exp. 

11. 37 Up/38 Dn Madras-Howrah Janata Exp. 

12. 17 Dn/18 Up Saurashtra Janata Express 

Metre Gauge 

13. 31 Up/32 Dn. Delhi-Ahmedabad Janata Exp. 

14. 113 Dn/114 Up Madras Egmore-Madurai 
Janata Express. 

15. 34 00/33 Up Lucknow-Siliguri J anata 
Fast Passenger 

16. 33 Up/34 On. Mehsana-Okha Janata Exp. 

.. 
,. 
.. 
., 

2 days 
upto Howrah 

and 2 days upto 
Allahabad . 

.. Weekly 
,. 

.. Daily ., 

.. Daily 

.. 

" .. 
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1.98. During the Fourth Plan period 10 far, ODe pair of bl·weei1y 

Janata Express (59 Uptee Dn) wu Introduced between Homt.y VT 
and BiDa with effect from 1st May, 1m. Besides, the frequency of 
41 DDf68 Dn and 42 Upf67 Up Bombay VT-Allababad/Howrall 
Jauata ExpI'ftB was increased to four times a week between Bombay 
VT and Allahabad from 1st April, 1969 and three times a week bet
ween Bombay VT and Howrah from 1st April, 1970. In addition, the 
frequency 01 65 Up/6e Dn. Varanaai-DehTadun Janata Express hu 
been increased from once a week to six days in a week with effect 
from 1st November, 1971. 

1.99. Another bi-weekly fast Janta Express was introduced bet
ween New Delhi and CochinfMangalore with effect from 26th Janu
ary,1973. It has also been decided to extend Bombay VT·Bina Janata 
Expresses to and from Lucknow during April, 1973. 

1.100. So far as proposals for the next few years are concerned, it 
has been stated that the proposals for the Fifth Plan period will be 
formulated on receipt of the reports of the Working Groups set up 
by the Planning Commission. 

1.101. Referring to the Ministry's statement, that it had been ac
cepted in principle, a& a long term objective to be implemented in 
stages, to introduce one Janata Express train on each of the trunk 
routes the Committee enquired if the decision had been followed 
up with concrete proposals and a plan drawn up for implementation 
thereof. The Ministry have stated in a note in this regard that 
Janata trains on the various trunk routes have been introduced hav
ing' 'regard to the availability of requisite, resources by way of rolling 
stock, sectional and terminal capacity. The important trunk routes 
where the Janata trains have not yet been introduced are as fo)
lows:-

1. Bombay VT-Delhi 

2. Bombay VT-Howrah (via Nagpur) 

3. Madras-Cochin fMan galore. 

1.102. As stated earlier, a hi-weekly Janata Express has been tn-
troduced between Bombay VT and Bina with effect from 1st May, 
1972. As and when additional line capacity becomes available on the 
Bina-Agra an,d Mathura-Tughlakabad sections and terminal capa
city in Delhi area the question of extension of this train to and from 
Delhi will be duly corWdered. 
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I.103. For want of adequate terminal facilities at HowrahslJd,&m
bay VT, it has not been found feasible to introduce a Janata Express 
train on the Bombay VT-Howrah (via Nagpur) route.· There Is 
further limitation for the introduction of a J anata train OD this route 
due to saturated capacity on Igatpuri-Bombay VT Section. 

1.104. The introduction of an additional train on the Madras
Cochin/Mangalore route is not operationally feasible at present for 
want of sectional capacity enroute. 

1.105. The Committee enquired if the Railways had prepared any 
time bound programme for dieselising the Janata Trains so that their 
loads could be increased and brought on par with those of expressl 
mail trains. The representative of the Ministry stated at the moment 
no J anata trains were being hauled by diesel engines. The first train 
proposed to be introduced from 26th January, 1973 would be the 
Jayanti Janata Express from Delhi to Cochin/Mangalore. He added 
that dieselising of J anata trains would not result in any beneftt be-
cause it was not possible to eliminate the large number of stoppages 
provided for such trains. 

1.106. The representative of the Ministry observed, ''The number 
of halts we have given at present are far too many and it does not 
permit us to increase the speed. Withdrawal of halts will not be 
easy. The other alternative is to run additional Janatas and give 
them limited stops. In this connection, we have also to consider 
another matter. At present we charge the same rate for'slow express 
train and fast express train, unless we make a distinction, people will 
crowd to the fast express train leaving the slow express train under
utilised. We are looking into this matter." 

1.107. The Committee note that duriq the Fourth Plan, the Rail
ways have provided two pain of bi-weekly JllIUlta Express traJDS 
aDd iDereased the frequency of three pairs of exiatlnc traina. The 
introduetion of Jayati I .... ta Ex ....... which provides the loqest 
coatinUOUI raD IiDk ill tile country (30ZO KID .. ), is a slpUleant step 
taka in reeent months to relieve overUow'din, on a major trunk 
route. 

1.108. The Committee eouhler that so f. .. paaeqer servlees 
are cODeemed, the requirements of thlrd eta. puaelll'8rs should 
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aec_.ril, be the 8nt to receive the Railway.' atten1ioD. • eo.
mittee, therefore, reeommeod lUt the iDtrocluetioa of l .... ta Ex. 
presses on the three trunk routes which ave not been covered 10 

far viz. Bombay VT-Delhl, Bombay VT-Bowreh ad Madrat
CochJuiManplore sbould be given priority durin, the Fifth Plan. 

1.109. The Committee note tbat at presen't only one Janata Train 
i.e. tbe Jayanti-Jenate Express ia beine hauled by diesel entines. The 
Committee recommend that the Janata Trains on wbicb .tbere ia 
heavy overcrowding, should be placed under diesel/electric traction 
110 that the loads/speeds of these trains could be aucmented and over
crowding relieved. Tbey furtber sugpst tbat the feasiblUty of pr0-

viding more Janata Trains between Delhi and oither metropolitan 
cities, witb limited or alternate stoppeces, may be explored so a. to 
relieve overcrowdin, on the existinl traint and curtaUlIll the nan
ning time between these places. 

1.110. The Committee consider that the teehnolo,ieal advance
ments made b, the Railways in the matter ~ providln, fa.ter and 
more comfortable train services, should obviously be placed at the 
service of the common man. The Committee, therefore, recommend 
that it should be 'the endeavour of the Railways to provide, on other 
.Janate Expresses, the same type of fadUties and conveniences .. have 
'been provided 'n the Jayanti Janeta Express which the Committ.,. 
had an opportunity to see before its inaugural run. In fact, this trala 
should be taken as a standard to be emulated while plannln, for in
troduction of more Janate trains. Particular atteatlon may, bowever, 
be given to the improvement of bathing and toilet facilities in these 
trains. 

F. Rajdani Expresses 

1.111. A new era of high speed rail travel was inagurated with 
the introduction of the Rajdhani Express between Howrah and New 
Delhi with the maximum speed of 120 Kms. per hour. With effect 
from 1st November, 1971, the maximum speed of this train has been 
raised further to 130 Kms. per hour. It baa been stated that in the 
light of the popularity of the Howrah-New Delhi Rajdhani Expre .. , 
techno-economic studies have been undertaken to provide similar 
fast trains on other important trunk routes. Such a service has been 
introduced between Bombay and New Delhi (via the Western RaH-
way route) from 17th May, 197~ J 
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1.112. The load of the above trains viz. 101 UP /102 D.N ami 151' DN'f 
152 UP·Rajdbani Drpreuea b ltated to be 8 coaebel· .. aplDlt.lt tot 
18 coacbes on other express/mail tram., aaunder:-

P1II1 air coadidoDedCoech • 

Air CODdltioned 0lIir CIl, 

Pantty Car . 

GcAerator C\Im.,iuaIIe can 

Total:- . 

J 

4 

8 

1..11S. The Committee enquired if any assessment had been made
with regard to the profttabt11ty of these services and if so, what tbe 
findings were. The Ministry have info~ the Committee that the 
expenses are not booked train-wise. The Railways have not ·yet de-
veloped the methodology for working out the fully distributed costs 
of individual passenger 4'ains. Costing of coaching services has just 
been taken in hand and it will take 12 to 18 months to work out the 
total cost of operation of an individual passenger train. 

1.114. However, direct expenses of operating the Rajdhani Ex
presses have been broadly estimated. The direct expenses, includ
ing catering costs, of running Rajdhani Express between Howra~ 
and New Delhi are estimated to be Rs. 16.888 per trip for the normal 
composition of one AC I and four AC III chair cars and Rs. 17,888 per 
trip with one AC I and five AC III chair cars. The direct expenses 
including catering costs as estimated prior to the introduction of 
Rajdhani Express between Bombay Central and New Delhi are 
Rs. 21,800 per trip for a composition of one AC I and five AC III chair 
cars. 

1.115. The average earnings from the Ra,let:1ulli £xrl'ess running 
between New Delhi and Howrah are about Rs. 48,000 per trip. The 
average earnings from the Rajdhani Express between New Delhi and 
Bombay Central are about Rs. 43,000 per trip. These earnings are 
inclusive of the catering charges. 

1.116. A former Senior Railway Official has stated in his memo
randum to the Committee that: 

"For the last three years the Railways have been attempting 
to run high speed trains. Since the beginning of the Rail
ways in India the speed of 60 miles per hour was consi~ 
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dered to be a natural barrier. Reeearcll bas iDdieated that 
our rollina stock and track structure are capable of bflber 
speed of. say 70 to 75 mil. per hour without UJy IUbItm-
tialiDcreue in speciftcaUon stancl8rds. It II ooly the maiD-
tenance standards of both track and rolling stock that have 
to be improved. The number of passenger bogies on the-
train has also to be reduced in order to enable the loeomo
tive ~ achieve higher speed. For instance, the Rajdham 
has to run with eight coaches instead of the normal sixteen. 
Alternatively, two locomotives have to be used instead of 
one. The revenue loss incurred in reducing the number 
of coaches on the train and the additional working ex
penses by way of higher maintenance of standards merely 
for the purpose of giving a marginal increase in the maxi
mum permissible speed, is a luxury which Indian Railways 
can ill-afford at this moment. The objective is overall re
duction of the transit time. This can be achieved more 
easily and economically by concentration on removal of 
temporary speed restrictions below 40 Kms. per hour in 
the quickest possible time than by increasing the maximum 
permiSsible speed throughout the section. This is because, 
for more time is lost in slowing down and accelerating a 
large number of times to observe the temporary specd res
trictions than the time gained by increasing the maximum 
permissible speed marginally. The driver cannot always 
run at the maximum permissible speed but has to slow 
down for various reasons such as adverse gradients, stop
page and starting from stations, etc. Then again, the ex
peditious removal of speed restrictions benefit not only the 
fast express trains like the Rajdhani but benefit all trains 
including goods. Running of one train very fast as in the 
case of Rajdhani creates certain operating problems which 
affect the line capacity. In the circumstances, it is not wise 
to go in for more trains of the type of Rajdhanl. On the 
other hand, the Railways should aim to get back to the 
standards of track maintenance and rolling stock preval
ent in the thirties." 

1.117. Asked to furnish their views in this regard, the Ministry 
have stated that most of the temporary speed restrictions below 40 
Kms. per hour apply to complete track renewals and through sleeper 
renewal works and deep screening of ballast. With a view to the 
removal of speed restrictions in the quickest possible time, detailed 
and comprehensive instructions have been issued to the Railways. 
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on 7th Febl'l,l.a.ry, 1968. Further, the importance and urgent need to 
eUmi.nate/mininuse temporary speed restrictions has been emphasis
ed by the Chairman, Railway Board to the Engineers-fn-Chief (Track) 
.at the Conference held on 3rd and 4th December, 1971. 

1.118. No additional expenditure on permanent way maintenance 
has been incurred for Rajdhani routes. 

1.119. During evidence the Committee enquired about the reasons 
for the load of these trains having been kept low and whether it was 
not possible to bring it at par with that of other mail and express 
trains. The representative of the Ministry stated that the Rajdhani 
Trains were introduced as a experiental measure to provide the 
Railways an experience of running faster trains and to maintain t.he 
track to high standards so that the Indian Railways could be count
ed amongst the technologically advanced Railways of the world. By 
creating an image for themselves among the Railways abroad, they 
might be able to sell their equipment to foreign countries. If the 
trains had to be run faster than the optimum speed, it was necessnry 
to reduce the load or otherwise to provide two locomotives instead 
of one. 

1.120. Asked about the economics of working of these trains, the 
representative of the Ministry stated that under present conditions, 
the Railways were able to meet the direct cost of running these ser
vices. Taking into consideration the indirect cost, the Railways were 
not getting as much revenue per passenger as in the case of other 
trains like the Kalka Mail. He added that the Rajdhani Expresses 
were. meant primarily for providing fast inter-city overnight services 
and were conceived at a time when the financial position of the Ran
ways was much better than at present. 

1.121. The Committee enquired whether in view of the fact that 
.the Rajdhani Expresses had been introduced to make an impact on 
the export market, any enquiries had been received from foreign 
countries for supply of Rajdhani type of coaches. The representa
tive of the Ministry stated that no such enquirles had been received. 
1n addition to the Rajdhani Express where high quality coaches had 
been provided, the Railways had built six first class luxury coaches 
to be used from terminals by foreign tourists. The models of such 
coaches were also being displayed in the international fairs 88 well 
as in Indian fairs. As a result of th~ eftorts made, they had been 
able to export 113 coaches to Taiwan. Though not exactly of the 
Rajdhani type, they had the same type of fittings. Another 8 coaches 
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were beini built for Zambia and a larg~ ~nde.r was pend.ill&,: kL 
Nigeria. ' " ",' . 

''t'L .," 

l.m. The 'Ccmimittee note that apinst a no~mal load of 18 coaches 
on otheor Express/Mail Trams (B.G.) hauled by cUesel eDCines. the 
1_ of the Rajdbanl Expresses is 8 coaches. Of them, only 5 coaches 
are passeDgel' coaches. Further, 'the RanwayS are able to meet only 
t~ direet cost of nmning these services but not the indirt>d costs. 
The revenue earning per passenger from these trains is also stated 
to be less than that obtained on other trains like the Howrah-Kalka 
Mail. It has been explained by the Ministry that these trams were 
introduced as an experimental measure to provide the Railways an 
experience 'of running faster trains and to mahrtain the track to high 
standards so that the Railways could be counted amonpt the tech
nologically advanced railways of the world and they may be able to 
sell their equipmen,t to foreip countries. Moreover, these were eon
eeive4 at a time when the financial position of the Rallways ,vas 
much better than at present. 

1.123. Whil'e the Committee can uudentand the anxiety and enthu
siasm of the Railways to improve their technological capabUlty by 
running fast trains, they are not convinced that the best method of 
doing it W85 by running prestigeous trains like Rajdhani Express 
which are limited virtually to ftnt cl85s passengers. The Committee 
eannot help feeling that the introduction of luxury traiDI Uke the 
Rajdhani Expresses at a time when there is acute and chronic over
crowding 011 moft of the routes, particularly, the trunk routes on 
which these trains are run, is an effort to eater to the dUlleS rather 
than to the maDeli. The Committee consider that the line capacit,. 
and locomotive power on 'these blUy routes i.e., Delhi-Bowrah and 
Delhi-Bombay sholud have been utiUsed to mitigate the hardships 
of the 3rd class pauenrers rather than used to provide luxury travel 
to a UDall number of passengers. It is expected of a public undertak
ing like the Railways tbat they utililM! their ~ortable financial 
position to provide more pueenrer accommodation and 'aeWtles to 
the common man. This becomes aD the more necessary .. the RaIl
ways are beset with the problem of overcrowd inc in third dus on 
trunk routes for want of Itenninal and line ca.,.dty. 

1.124. In this connection, a Imowledeeable penon .... stated that 
4IIfhe reVeDue lOIS incurred in reducinc the Dumber of eoaches OIl the 
train (RajdbaDi ExpreM) and the additiODal workiq expeues )',. 
way of higher mainteaance of IItaDdard., merely for the )HII'pMe of 
livinr a IIUlI'IInaI increase in the maximum permissible .peed, is a 
'uxury which the IDcllan Railways can iJI·aftorcl at this moment". 
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1.111. ID view of the '-t that the tnbas like BajAai EsPNl8r 
_ Railway.' 0WIl ....... ., are DOt able .to cover all o.e c ....... , tile 
Committee would lib to impress that no furtIaer additioD IbouIci 'he-
nuade to Bajdlwai .me. of ""lees. .In fact. tile Conva"tee wGUI. 
like the Railways to examine the m .. ner in wb.Wa tbi8 teeb ...... te .. 
advance in nJnnin, of fast trains could be put to the IeI'I'ricee of the 
. common man by operatine Jaaata Traias which provide travel aad 
comfort for third class pasaeagers and would aftwd the mueh-aeeded 
relief to the over-con,ested third elass pa58eD1(er tratBc OR the truDk 
routes. 

G. Air-Conditioned Express Service. 

1.126. The Committee are informed that fully vestibuled air
conditioned trains, popularly called De Luxe Expresses, each with 
three III class air-conditioned chair cars, were first introduced on 
the New Delhi-Madras, New Delhi-Bombay and New Delhi-Calcutta 
routes as a bi-weekly service with effect from February, 1957, in the 
context of providing better facilities for the travelling public. 

1.127. In the light of experience gained during the first year of 
their introduction. one of the air-conditioned chair cars was remov
ed and three ordinary third class coaches were introduced since 
February, 1958. Subsequently, non-airconditioned First Class and 
Third Class sleeper coaches have also been put on these trains. 
Having regard to the popularity of these services, four additional 
air-conditioned rakes were put into service and utilised to run a 
weekly air-conditioned service each on Madras-Bombay, Bombay .. 
Howrah and Howrah-Madras routes from April, 1967, besides in
creasing the frequency of the services on Bombay-New Delhi! 
Amritsar and Howrah-New Delhi routes from bi-weekly to 3 days 
in a week. However, when the public patronage of the weekly air
conditioned services on the Madras-Bombay, Bombay-Howrah and 
Howrah-Madras routes was found to be unsatisfactory, these were 
withdrawn w.e.f. January, 1970. The rakes so released were utilised 
to introduce a bi-weekly air-conditioned service between Bombay 
and Ahmedabad and also increase the Bombay-New Delhi 
service to 5 days in a week. Again, consequent upon non
utilisation of accommodation to full capacity on the air-condi· 
tioned service between Bombay and Ahmedabad, this has been 
withdrawn from 15-9-1971 and the bi-weekly service on the 
Howrah-New Delhi route has been increased to 5 days in a week. 

1.128. The Committee find that the composition of these trains 
varies from 12 to 16 coaches of which 3 are air-conditioned chair car 
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_dies aitd ODe alr-ondltloa.ed Firat Clua COICb. Belidel, 2 power 
.cars 'have to be provided OD each of these b'aiDI. The Committee 
have been informed that • close wa~h It! bema kept OD tile occupa
tion on these train services lbd their composition hu been changed 

:from time to time in the light of utWaation of ~tIon in the 
Chair cars. Where the services wen not quite populv, they have 
been withdrawn and OD other routes, the frequency hu been in-
creased to meet the demand. 

1.129; 'The Committee enquired during evidence about the cri
teria followed for provision of air-conditioned Chair-car coaches on 
the Railways. The representative of the Ministry stated that these 
coaches were originally provided on the deluxe trains connecting 
Delhi, Bombay, Calcutta and Madras. Whenever it was noticed that 
occupancy was poor, the facility was discontinued as in the case of 
Madras-Bombay Express. Similarly, in the case of Rajdhani Ex
press, the number was adjusted according to seasonal demand. 
While in summer, five chair-car coaches were provided on the Raj
dhani Express, the number was reduced to four during winter. The 
demand for chair-cars was restricted to the trunk-lines connecting 
the metropolitan cities of Bombay, Calcutta, Delhi and Madras and 
between Bombay and Ahmedabad. 

1.130. In reply to a question about the occupancy percentage 
below which the provision of such facility ceased to be eonomic, 
the representative of the Ministry stated that the chair-car facility 
would cease to be economic if the occupancy was less than 50 per
cent. 

1.131. It was stated by the Minister of Railways in his Budget 
Speech that it is programmed to manufacture air-conditioned two
tier sleeper coaches which can accommodate 48 persons flgainst the 
present 14118 persons in the air-conditioned coach. 'These coaches 
will replace gradually the first class and Air-conditioned coaches 
running on long distance trains. With such increased capacity. the 
number of upper class coaches in inter-city expresses could I?e re-

• -duced and the accommodation thus released made available to third 
-class passengers. 

1.132. The Committee note 'that air-conditioned expres~ servlees 
llave been provided on a number of trunk routes eonnedial metro
. politan cities, namely, Delhi. Bombay, Caleutta and Madra. and 
that chan,es have been made from time to time la the eomp.ItlOll 
of the rakes of these trains in the light of actual oc:eulNlacy, aad 
where the servicel were DOt qvlte popular. thev have been with· 
drawn and the rakes utiUsed for lnerea.i.., the frequeaey oa other 



routes to meet the demand for air conditioJaed service. The eo.. 
miUee have allO noted that accordlDc to tbe .~Q b, the Bail· 
ways, it is not economic to operate third class ebair ear., if the oe
capey ratio II leas dum SO pe~ eent. _ 

1.133. '!'be Committee wooN like to point out that the RaHway .. 
have not yet worked out in detail the eoat of nIIlIliDe either a parti· 
cular train or the divene el .... of travel. '!'he Committee feel thaC 
as Railways are already losinc Rs. 50 crores per annum on nOb
suburban passenger services, there is hardly any justification to nIB 

these air-conditioned expreMe8 wbieh would not live the normal 
return to Railways. The Committee would, therefore .. like the 
Railways to review the matter most carefully in tbe li&'ht of the eost 
of operation and their oeeupancy ratio and replace the air-condi· 
tloned coaches by third class coaches as necessary so as to accom
modate maxldlQlll number of passengen and provide some reBel to 
over-congested trains running on the tnmk routes. 

UK. The Committee would also suggest tbat no further con
struction of air-conditioned coaches should be programmed tilt the 
results of the above study are known and It is clear that these 
services are paying their way and the public need them. 

1.135. The Committee are also strongly averse to tbe addition of 
coaches in higher classes to trains when it is well known that tbird 
class passengers have to travel in cODdltions of Insullerable conges
tion. 

H. Diesel Car Services 

1.136. The Committee. are infonned that Diesel car services clre 
now operating in Jullundur and Rajahmundry areas on the broad 
gauge, Tiruchirapalli. Mysore, Kanpur and Varanas! areas on the
metre gauge, and Simla-~alka and Burdwan-Katwa sections in the 
narrow gauge. The sections and the frequency are given below:-

BroaJGt:lIIIl' 

Section 

J. Jullundur City-Nawlnshlhar Dcah .. 

2. Jullundur City-Hoshllrpur .. 

3. Jullundur City-Tenda Urmar. 

4. Julhmdut City-Lobain Khal 

S. Kwndl-SamllkClt . 

6. Nidadavolu-Narasapur 

No. of services. 

4 

2 

2 

2 

8 

4 

• 
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....~ 

7.Bbbda.,.,..·T~., ,', 

i~' B~vanm.N~·.· :; !. 

9- Bbimavarun-RajabmUDdry _, 

10. ~Nldadavola, 

,.,", . ~o. of Sen ig:a. 

J J. Nidadavolu-ltlkiDda 1 

Ia. KatiDdI~BbimaYlrlm I 

MIIrI aa.. 
J. Tirucbirape11i-KumbaKoDam a 

a. TlruchirappalU-TInmIrur 

3· Do-- -KaraibJdi 

... -Do- -Manapparal 

s· -Do- LaJaudl 
6. Karaikkudi-MUlllDldurai 

7. Kanpur AnwarpDj-Lw:bIow • 

8. -Do- -Do- -BrahmaVIrt. 

9. Kanpur ADwarpnj/Central Farrukabld 

10. BaJia·Vararwi 

II. ~~-~ylOre 

Narr()fJ) G4III' 

I. Kalka-Simla • 

• 

2 

4 

4 

2 

2 

2 

(In IUIl\IIlCI' I. many 
II 6) 

2. BuNwlD-Kawa. a 

1.137. In reply to a question if the financial results of working of 
the diesel car services had been compiled, the Ministry have stated 
that it ia not possible at pruent to work out the fully-cliJtributed 
costs of running diesel car .el'Vices, which will be necessary to ar
rive at the Jinanc1al result.. 

1.138. The Committee enquired if there were any proposals for 
extending this fadlity during the remaining period of the Fourth. 
Five Year Plan. They are informed that besides the diesel rail can 
already running on 8Om~ of the sections at the belfnn1ng of tl» 
Fourth Plan, the Railways have procured 5 eeta of 2 M.G. raU cars. 
each during the Fourth Plan 80 far. 2 sets have been allotted to 
the Southern Railway and these were iniUally plying on MylOl'e
Bangalore Section and consequent upon the introduction of Vrinda-
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Dan Exprell OD the I8Ction, theIe are DOW plying OIl MfIOre- Bange
lore Guntakal 1eCti0n. 3 twin Bets have been allotted totbe N.E. 
Railway and thHe are being utili&ed on Kanpur-Lucknow Section. 

1.139. A proposal to manufacture 2 sets of 3 B.G. rail coach units 
·each as proto-types for utlliaation on Jullundur Clty-Hoshiarpur 
Section of the Northern Railway is being considereci. 14 sets of 
N.G. diesel rail cars, each comprising of 5 cars (1 power car and 4 
trailers) are also proposed to be procured. Orders have already been 
placed for 6 sets on the Southern Railway for manufacture in 
'Golden Rock Workshop. These 6 sets are proposed to be utilised on 
Bangalore-Bangarpet section of the Southern Railway. 

1.140. The question of extending the use of rail cars on other 
sections is normally decided after taking into account the various 
technical and economic considerations. Whether a diesel car can 
technically and profitably replace a locomotive-hauled train depends 
'on various factors such as the pattern and composition of passenger 
and goods traffic offering, the length of, the section, gradients on the 
section, and the comparative cost of operation of diesel rail cars vis-
a-vis that of locomotive-hauled trains etc. 

1.141. It has been represented to the Committee during their tours 
that diesel can are the answer for providing the much needed pas
senger services between large towns and their suburban areas. The 
'Committee would like Government to examine this matter in depth 
and prepare a perspective plan for introducing the diesel car services 
where they are justified by traffic surveys and where they will pay 
their way. The Committee have no doubt that if the demand is size
able and of a sustained nature, the Railways would undertake the 
'manufacturing p,3J1'amme of such cars in one of the existing produc
tion units/workshops to meet the same. 

I. Provision of Butler Time for Trains 

1.142.A former General Manager has stated as follows in his 
memorandum to the Committee:-

"The Railways under the II and m Five Year Plans h.-i pro
grammed and completed a large-number of line capacity 
works involving many crores of capital expenditure for 
increasing line capacity, but a large percentage of the 
additional capacity created under the Five-Year Plans has 
been frittered away fn providing buffer "tiDies for mail and 
passenger trains to ensure their statistical punctuality. 
I1espite high level directives to the effect that -Mail and 
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'Passenger trains should not only arrive at destinations 
punctually but should arrive punctually at aU stopping 
.stations throughout their run, very few trains do actual
ly work to tlie timings given in the Time Table. during 
the entire run. There is hardly any incentive to do SO 
when a lot of buffer time has been provided as a sate
guard. 

·'When a train is running late. the Driver does put himself out 
to make up a minute or two between ~~tions, which 11 
the maximum possible on stimy timed runs; but when the 
Station Master at the next station drops 2 minutei, he 
kills the enthusiasm of the Drivers for making up time 
over the subsequent section. All stations had to make up 
as much time as was pos81ole from the halt time allowed 
when trains were running late. This directive was enfor
ced where necessary by disciplinary action against offend
ing station staff. But unfortunately this tradition hu 
ceased to exist. I have noticed that in the past decade, 
hardly any Station Master makes a sincere effort to make 
up some time at his station when a train is running late; 
but on the other hand Station Masters are sufficiently cal
lous to drop a few more minutes to add to the late running 
of trains. The tradition needs revival by a drive from the 
Transportation tops." 

1.143. With reference to the above observations, the Committee 
~alled for a factual note on the subject indicating in particular the 
reduction affected in the journey time of all Mail and Express tI1lins 
running on trunk routes since the commencement of the First Five 
Year Plan. The Ministry have accordingly furnished a statement 
eowing the journey time of MaiIlExpress trains on various trunk 
routes at present as compared to April, 1951. The same is given in 
Appendix I. 

1.144. It will be seen from the Appendix that there has been a 
reduction in journey time in 42 out of 54 trains. Where there has 
'been an increase ot journey time, it has been primarlly due to extra 
baits which had to be provided for such trains on persistent public: 
demands due to natural growth of population and new Indultrtal 
areas coming up. The principal increases in time have been in the 
Bombay-Madras and Delhi-Howrah Janata Bxpresses and the 
Amritaar Exp1'8lll. Their halts (up and down taken together) bet
"'W8eIl 1851 aDd now have tnereuecl respectively, from 51 to 82, 108 
.. 195 aDd • to 91. 
:IIl8 LS--4. 



1.145. On various trunk routes, developmental works in connec
tion with the creation of additional line and terminal capacity, in
cluding doublings, lengthening and addition of loops, opening new 
block stations, remodelling of station yards, electrification etc., are
in progress. In addition to this, there are regular maintenance works 
for repairs to existing tracks, bridges, culverts etc. in progress. In 
order to compensate the loss of time due to cautious driving at the 
site of such works, extra time called temporary engineering allow
ance is provided. In the event of the works not being carried out. 
on a particular day on account of rains or for other causes, thbr 
allowance is not utilised ond trains on such days may arrive at the
junction station correspondingly earlier than its schedule. This crea
tes an impression that an excessive cushion of time is provided in, 
the schedule of trains in order to show better punctuality. The
provisi?n of temporary engineering allowance is reviewed at the
time of revision of time tables and reduction or addition is m_ 
having ,regard to the '~orks planned to be done during the pendency 
of the time-table. 

1.146. A certain amount of traftic recovery time is also allowed in 
the last lap of the run of the trains to meet the time loss due to un
foreseen circumstances enroute such as alarm chain pulling, catUe' 
run-over cases, excess time taken at stations for passengers to enter
tain or detrain, excess detention at junctions to maintain important 
connections of trains that may be little late, natural calamity, etc. 
For such contingencies, he occurrence and location of which cannot 
be foreseen, a small margin of time is provided in the time table. 
These marginal allowances are, therefore, not statistical devices 
melely to present a picture of improved efficiency to the outside 
public, which impression can arise out of misconception of practical 
operating conditions. All such time-allowances are periodically re
viewed to ensure that these are the minimum necessary according 
to the conditions prevailing ir. the field. There has been no fritter
ing away of the capacity provided by such provision of time allow
ance. 

1.147. From the data given above, the Committee find that in 18 
cases there has been an increase or only a marginal decrease in the
journey time of trains. They enquireO about the reasons for the in
ability of the Railways to affect a general appreciable reduction in
the journey times in view of better track facilities. signalling faci-
lities and higher locomotive power. The Ministry have replied that 
as pointed out earlier the increase in the" number of stoppages ?f'Ooo 
vided for most of the trains has been the main factor responsibJe far' 
increase or only marainal decre!lse in the journey time. It may abP 
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be mentioned that as trat1le, freight and pauenger, tnereaeea on the 
sections where the capacity is saturated, the number of crOlllngs is 
increased and some trains inevitably have to be slowed down. in the 
process of providing extra time for these increased croufnaa. 

1.148. Moreover, when works are undertaken on such sections for 
doubling, considerable remodelling of stations takes place and addi
tional engineering time allowance is required during the pendency 
of such line capacity works. Even after the works are over in the
initial period of working of the double line, speed on the newly
laid line is restricted and is not raised to the maximum till the lap84t 
of considerable time. These factors militate against reduction in 
the over-all journey time. 

1.149. 'nle Committee pointed out during evidence that some
margin of time was provided in the time table as traftlc recovery' 
time for unforeseen contingencies such as chain-pulling, cattle run
over cases, excess detention etc. the occurrane or location of which 
could not be foreseen. They enquired about the justiftcation for 
prOviding !Ouch margins irrespective of the occurrance of any event 
and whether it would nOt be better to provide tight time sehedulea 
the delays if any could be explained by the actual occurranee of the
contingency. The representative of the Ministry stated that recovery 
time was allowed in the last lap of the run of the train to meet the 
time lost due to various unforeseen circumstances that came into 
play en route because any dislocation in one train put out of gear 
the running of trains, on the entire section. ,It was done on a scien
tific basis and the number of unusual occurrances that took pla~ 
day after day ma'ae it necessary that this should be retained. 

1.150. He added that a certain amount of rigidity had been in
troduced in the working of the Railw4lY system due to the recom
mcmdation:; of the various Accident Enquiry Committees. In pre
Independence days, the load' of the trains was much less and they 
used to run fast as they were booked at the maximum prrmissjble 
speed without any margin. After the report of Sir John Thorn 
Committee on Bihita accident was received, it was considered 
necessary to allow some margin of time. Moreover, -certain amount 
of time hnd also to be allowed as waiting time for connections at. 
junction stations. 

1.151. The Committee observe that in the ease of 12 out of • totar 
of 54 Mall/Express trains, the journey time as In May 1% h.1I lnc:rea5-
ed while 10 the ease of 6 others it hal decrease,t ooly marJinally. •• 
eompared to the p.ositioo o'btalnl.., 10 April, J151. The trat ... whowe 
journey time has loereased substaotlally are the a-.1Nay-lIH .. lUI. 
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the Delbi-Howrah Janata Expresses, the increase being between 
1 hr. 45 minutes and as much as 3 hours 40 minutes. This is stated 
to be due to the larger numher of halts now provided to these train~. 

1.152. The Committee also note that besides the extra time allowed 
for compensating the loss of time due to development works or 
re&,ular maintenance works. a certain amount of traffic recovery time 
is also allowed in the last lap of the run of the t1'8i08 to meet the 
time loss due to unforeseen circumstances such as alarm chain pulling, 
cattle run-over cases, natural calamity etc. 

1.153. While the Committee reaiise that safety considerations do 
necessitate provision of some buffer time, they are not quite con
vinr.pd about the necessity for melting provision for contin&,encies 
which mayor may not occur. In any case. f()l' ensuring that the run
ning as well as station staff are constantly alert and vieUant.. it is 
necessary that they are given a tight time schedule to work upon. The 
fact that while the journey time of most of the MAil/Express trains 
bas been reduced while in the case of a few others it has increased. 
calls for a detailed study. It is high time that the Railways reaJise 
that besides their operational convenience their is an over-riding 
~onsideration of 'the time of the public being lost in travelling. The 
Committee, therefore, recommend that the Railway Board may re
view the position in all its aspects. 

1.154. It may. in particular. be examined if the traffic recovery 
time allowed in the time tah'es is not on the high side and whether 
this practice may not be st(lp"ed altogether so that the impression 
In the mind of the puhlic that they are an alibi for the Railways' own 
inefficiency, is removed. Moreover, the delays that oC'Ct.U' enroute due 
to unforeseen circumr1ances, could always be explained by the actual 
occurance of an event. 

1.155. The Committee sugge"t that the study proposed above may 
cover not only Mail/Express trains but also the passenger trains. 

1.156. The Committee consider that stifter time schedules would 
help the Railways to tone up the efficiency of the staft and inciden
tally provide better and quicker service to the travelling public tty 
eutting down irksome delays. This would also help the. Railways to 
'Work out the cost of travel, class-wise, on a more rational basis. 

1.157. It may also he useful for the RaUways to study the position 
obtaining in this regard on some of the foreign Railways. 
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1.158. The Committee would furiher like the RanWay Board &0-

ensure that the extant iDStruetioDS requiriDa that tra:ns should not 
only arrive at destinations punctuaUy but that they arrive punetuaUy 
at important stopping stations enrouteare strictly enforced and th.t 
any lapses on the part of the staff are taken serious note of. , 

J. Speed of P •• senger Trains 

1.159. It has been stated in the brochure 'Central Facts and Major 
Problems-I<'f!bruary, 1973' as follows:-

"There have been persistent demands from the public for 
speeding up of the existing services, and the Railways 
have been trying to meet these as far as possible. How
E'!\'d, most of the important Mail I Express trains are al
ready running at maximum permissible speed. The only 
way cf speeding up the existing trains is '0 curtail some 
of the existing halts of Mail I Express trains but such a. 
course j~ usually objected to by the public served by such 
stations .... 

"Thp. changeover of traction from steam to diesel locomotives 
has invariably resulted in acceleration of some trains, but 
the use of diesel engines has necessarily to be confined to-
selected trains and routes." 

1.160. It has been further stated in the "Review of the Perform-· 
ance of Indian Railways-February 1973", that-

"Speeding up of passenger trains has been receiving constant 
attention. In the time tables which came into force from 
1st May and 1st November, 197~, as many as 110 and 134 
t.ains respectively were speeded up by 15 minutes or 
more. The maximum speed of a number of Ions-distance 
mail and- express trains on the trunk routes ha. been 1n
cre~ from 100 kilometres per hour to 110 kilometres 
per hour." 

1.161. The statement given below show. the proportion of (I) 
double and multiple track to total route length and of eU) haula,. 
by diesel :IJld electric traction to total haulage of passenger trains 
during the years J970-71 and 1971-72 88 compared to the poSition 
obtaining in 1960-61 and 1965-66. 
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1.162. The Committee note from the above that the perc:eniq'e of 
.multiple track to total length has improved by over 7 per cent while 
tIIat of diesel and electric traction to total train Kms. (Passenger) 
... shown an improvement of about 18 per cent over the last 
-eleven years. In addition, heavy capital investment has been 
made during this period on modernising the signalling and communi
cation facilities, improving track standards and maintenance and other 
measures adopted to facilitate high speed operation. 

1.163. While the Committee note that the journey time of most of 
the Mail/Express trains has been broucht down dlll'iq this period. 
in the absence of any data as to the average speed. of pauenger 
trains, it is difticult to say if the improvement affected is commensu
rate with the additional facilities provided at hi.rh capital COBt and 
whether the speeds of Passenger trains on the routes on which surh 
facilities have been provided, have also shown any improvement. 

1.184. The Committee would, therefore, like the Ellcieac:y Bureau 
of the Railway Board to undertake a study of the lpeeds of passelller 
trains in India, Mail/Express as well as ordinary, in reladon to the 
better traction power, increased line capacity and other facilities pro' 
vided since the commencement of the First Five Year Plan. A com
parative study of the speeds of passenger trains in India and other 
..... il\lr foreign Railways taking Into account, the density of traffic, 
"hot.h .roods and passenger's may also be useful. 

1.165. The Committee would further lu"est that in the Ii.ht of 
:Rch a study the Railway may UDdertake a detailed review of the 
time tables and prepare a phaled prOirramme for aeceleratiea of 
puaenger trains lome of which are aotorioUII for their a10w apeeds, 
... tJaat they may be able to compete saeceufally with bus tra_port 
-whieh is now increuiBlly making inr .. ds into tbe Ballway.' domain 
of medium diatance travel. In a country which I. fa.t hec:ominr in-
4astrialiaed. there ia iDcreaaiog acceat on proper utilisation of time. 
'!'be Committee cannot but strongly stress that Railway. should lDake 
• COIIcerted drive to improve the IpeedS of traiDs. particularly those 
which cater to the tramport requirements of common man. In tact, 
the Committee would like the Railways to mention specifically the
improyements made in the running of the passencer trains in their 
lIIUlual reports, so that the Members of ParUament and the puhllt' 
bow, whether any appreciable improvement in this reaped hal bc>en 
-=hIeved, consistent with the heavy investment which Is bei ... made 
year after year in improving sfgnalling, track, yards. terminal faci-
lities, tradion power etc. . . 



K. Detentions at Signals 

1.166. The North Bihar Chamber of Commerce and Industry hav~ 
stated in their memorandum to the Committee that "If the working: 
time-table is stlictly followed by the staff, there is little chance of 
detention of traips. Trains are mostly detained because of con
fusion created by the train working staff. There is general com
plaint amol"gst the rail users that there are undue detentions of 
trains at signals and that leads to misconnection of trains and over
crowding on subsequent trains. Misconnections ,are also caused to
great disadvantage to travelling public as the trains steam off from 
In., Stations even while another train is almost in." 

1.167. Another knowledgeable witness has stated that: 

"When passenger trains with provision of such liberal buffer' 
times do not lose time on their nins, they are kept wait
ing for long spells at a station immediately before the 
termins', 36 they cannot be admitted into the terminal 
station more than' 5 minutes ahead of the schedule time. 
The pasiengers are thus subjected to the annoying ex
perience of being kept waiting only a mile or two ahead 
of their destination," 

1.168. The Committee enquired about the causes of such deten
tions, wheth'i!r a.ny statistics in this regard were kept 'and the stepa 
that were taken to ensure that the trains were detained at signals 
only when nect'ssary and to the minimum extent, The representa
tive of the Ministry stated in evidence that trains were detained at 
signals -for three reasons. One was by free trippers who pulledtbe 
chain in order to get down at a pOint convenient to them. Secondly. 
the platform on which the train had to be received may not be free 
due to the departing train having been detained. Lastly, there 
might be a cro~s movement in the face of an approaching train. He 
added that ea,;b case of detention of a train out-side the signal WRS 

meticulously examined by the control office of each Division ~
day at the level of the COPS. However, no statistiCs in this regard 
were maintained. 

1.169. In a further note in this regard, the Miniatry have stated 
that detentions short of signals coming to notice through Control 
phones, Supervi!!lors' Report, Guards' Journals or engine tickets are 
taken up including the taking disciplinary action against theoftlclala 
responsible in case of avoidable deteooons. 

1.170. The Committee have in their Third Report recommend_ 
that the Ministry should undertake a study of the places/areas where' 
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there is regular stopping of trains at signals with a view to anal~e· 
the causes thereof and in particular, to aKertain. to what extent thi" 
is due to operational difficulties so that Decessary remedial moasures 
may be taken to minimise such detentions. 

1.171. The Committee would further 5ullest that in order to keep 
a stl'ict watch OIl tbe incidence of such detentions which not only 
enable habitual ticketless travellers to get away undetected hut 
which also result in misconnedion of trains .. avoidable waste of time 
of a large number of passengers and overcrowding in subsequent 
trains, the Railway Board may issue instructions to all Railways to 
maintain complete statistics in this regard indicating broadly the 
reasons for such detentions and the effective steps taken to avoid" 
their recurrence. 



.CHAPTER II 

CLASSES OF TRAVEL 

A. Eaminp from and losses incurred on PassenPl' TraMe 

2.1. At present the following classes of accommodation are pro
vided by Indian Railways:-

(i) Air-conditioned CIa .. 
(ii) Air-conditioned Chair Car 
(iii) Firat Clan 
(iv) Second Clas. 
(v) Third Class 

I There are also sleeper coaches of these t classes for which sleep ins surcharge is 
I levied in addition to the normal 
J fares. 

2.2. Following is the break-up of the number of passengers (Sub
urban and non-Suburban) travelling by each of the above classes 
and earnings therefrom during the last 3 years:-
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2.3. It was stated by the Railway Minister in his Budget Speech. 
(1972-73) that "Even as certain commodities are being transported 
at subsidised rates, the pa6sengers enjoy a subsidy amounting to 
about Rs. 61 crores a year-Rs. 49 crores on non-suburban services 
and Rs. 12 crores on suburban travel."· 

2.4. The Committee called for a break-up of the above figures 
for different classes I type of rlLil travel provided by the Railways. 
The Ministry have stated in reply that the losses of Rs. 49 crores 
on non-suburban services and Rs. 12 crores an suburban services 
were calculated based on an overall assessment for the year 1971-
72. The break-up of the above figures for different classes is not 
available as the study of costing of coaching services has just been 
taken up and it will take some time to work out cost for different 
classes of rail travel. 

2.5. The Committee enquired about the capital cost and annual 
maintenance cost of various types of passenger coaches. The Minis
try have furnished the following figures: 

Capital costs 0/ differ,PIt types 0/ coaclus 

--------- -----------
Type of coach 

(i) III Clals bogie 
(ii) III Class Sleeper bogie 

2-tier 
3-tier 

(iii) II Class bogie 
(iv) II Clasa sleeper bogie 
(v) I Class bogie 

(vi) A.C. III Ciasl Chair Car 
(vii) A.C. Coach 

Estimated present day 
capital costs (in lalths of 
Rs.) 

B.G. M-:-G---:---

2'70 2'50 

3.08 2'6S 
3'00 2·60 
2·80 2'60 
2'95 
3' IS 2'85 
6'00 
S'oo 

2.6. As regards cost of maintenance of the different types of 
coaches, it has been stated that this is not maintained, type-wise. 
The average annual cost of maintenance for coaching stock (ex
cluding EMUS) per four-wheeler unit was Rs. 5,218.64 for B.G. and 
Rs. 3,215.76 for M.G. during 1970-71. 
----------- -----
• (Note.-Since revised to Rs. 63 crores-Rs. 50 crores on non

suburban services and Rs. 13 crores on suburba.n ser
vices vide Railway Minister's speech while introduc
ing the Railway Budget for 1973-74). 
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2.7. Referring to the written reply furnished by the Ministry 
that the estimated loss on passenger services in 1971-72 was of the
order of Rs. 61 crores, the Committee enquired during evidence 
how this assessment was made in' the absence of any study about 
costing of coaching services. The representative of the Ministry 
stated that the assessment had been made on the basis of a broad 
over all analysis without going into great details. The total esti
mated expenses attributable to coaching services were arrived at. 
by allocating the expenses to coaching and goods services and then 
by comparing the aotual earnings of coaching trame with the 
expenditure incurred. 

2.8. He added that this was a very "rough and ready method 
of calculation". They had now taken up the quelltion of detailed 
costing of coaching services. The requisite staff was in position 
and it was hoped that they would be able to arrive at accurate
figures within the next 12-18 months. He added: "At present 
since we have got only a broad analysis, I would not like to ven· 
ture as to what would be the loss on each class of traffic." 

2.9. In reply to a further question, the representative of the 
Ministry stated that the costing of coaching services would be 
done for different types of services separately and would include 
passenger trains, slow moving trains, fast trains, express trains and' 
also parcels. Expenses will be apportioned as between thp. various 
functions and services like catering, terminals, line haul etc. 

2.10. The Committee further enquired how in the absence of 
any costing of coaching services, it was possible for the Railways to 
work out the economics of running of different classess of coaches 
and determIne the fares. The representative of the Ministry stated 
that the fares were fixed in old dayS roughly on the basis of the 
carrying capacity of the Third Class Coach taken as hundred. The 
capacity of the old second class coach was 32-36 berths and hence 
the fare was fixed as three times that of third class. Similarly, the 
fare of the then Inter Class was twice that of third class. Thus the 
fares were fixed on the basis of the number of persons who could 
be accommodated in each class and percentage of occupancy. 

2.11. In reply to a question, if it would be possible to work out 
the present cost of operation of various classes, the representative 
of the Ministry stated. that the co,st would vary from train to train 
and they will have to take into consideration a number of variablel;.. 
A detailed study of tbJjg tJpe, as alrea4y,stated, was being J»8de. 
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2.12. The (;....1Iunittee note that according to an assessment made by 
the Railways on the basis of broad analysis, the Railways incurred 
,a loss of Rs. 63 crores during 1972~73 on passenger traffic, of which 
non-suhurban traffic accounts for as. 50 crores and suburban traffic 
RII. 13 crores. As admitted by the representative of the Ministry, this 
assessment is based on a "rough and ready method of calculation." 
A detailed cost study for determining the cost of operations of various 
".ypes of pas3enger services is stated to be in hand. 

2.13. The Conunittee further note that fares for the various classes 
of travel were fixed by Railways in old days roughly on the basis of 
the number of persons who could be accommodated in each class and 
the percentage of occupancy. The Committee are surpriSed that the 
'Railways are fixing fares of the various classes of travel without a 
'scientific study oi the expenditure on capital cost of the coaches 'and 
,the expenditure on their oper"tion and maintenance, etc. 

2.14. It is also surprisill&' that the losses on passenger tramc are 
'assessed on a rough and ready method for all classes and that no 
statistics of loss on each class of travel are maintained by the Rail
ways. In the opinion of the Committee, the Railways as a commercial 
organisation of long standing should have worked out the cost of 
operation of various types of passenger services and shown the losses 
on various classes of travel separately to indicate a correct picture of 
their passenger operations class-wise. 

2.15. The Committee have already made recommendations in 
regard to the suburban passenger travel in their second Report on 
'Suburban Services'. They feel that considering the high density of 
occupation of trains in all classes, particularly over-crowding in 
the third class, the figures of losses on passenger traffic assessed 
by the Railways, appear to be on the high side. The Committee 
urge the Ministry to expedite the work of analysing in detail the 
cost of operation of various classes of passenger services train-wise 
and class-wise on an emergent basis so as to assess the losses on each 
class of travel on a realistic basis. 

2.16. The Committee have elsewhere in this report observed that 
they are averse to any losses on operation of higher classes being met 
by the Railways. They are of the firm view that travel in higher 
classes must pay its way. 

2.17. Apart from the fact that the adjustment In fares, particularly 
for higher classes, should M done so as to meet fally die ~ of opera
tion thereof, the Committee would like the Railway. to 80 modify 
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the COIIlPftition .f b:aias and manaf.da.riac Prop'lllDlDe of coacfaea 
as to provide maximum service to third c .... paueapn. 

2.18. Anotber queation whicb would naturally arise from tbis studT 
is, whether the edltln. services· for hlper claaes would Deed to he 
curt.iled for proridi.., more facUities to third cI .... puseoren keep
iDe in view their large Dumbers. 

Z.19. Tbe Committee further note that tbe coat of malateaance of 
CoaChiD. stock is Dot maintained type-wise by the a.ilways. rho 
Committee consider tbat such a data would provide a uaeful tool to 
tbe Railway. to keep a check OD tbe expenditure OD malatenanee of 
such stock and would also indicate if any p.rticular type of stock 
bas outlived its utility. They would, therefore, like the Railways to 
maintain data about tbe cost of maintenance of .U types of coaches 
ineludiq saloons. 

B. Batlonalisationlreductioa of Cia .... of Travel 

2.20. A statement showing the number of coaches of various 
types in service and their seating capacity (group-wise) as on 31st 
March of each of the last four years is given in Appendix II. 

2.21. The Committee enquired about the number of air-condi
tioned coaches on the Indian Railways (Zone-wile) and their occu
pancy ratio during each month for the last two years. The Ministry 
have stated that the number of air-conditioned coaches as on 31st 
March, 1972 on the different Zonal Railways is as under:-

Railways 

Broad GaUl' : 

Central 

Eastern 

Northern 

Southern 

South Central . 

South E.stern 

We.tern 

Total 
---
3818 LS.-I. 

Full 
A.C. 

14 

33 

II 

9 

17 

27 

112 

Panlel 
A.C. 

10 

3 

6 

8 

10 

8 

4' 

Total AJ.r.. 

24 

36 

17 

17 

27 

35 

1~1 

coodlton
edChair 

can 

14 

9 

17 
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RaIlway. FuU. Partial t Total Air .Con-
A.C. A.C. ditiO!ied 

Chair 
cars 

Mltr, G~t ; 

Northern. 6 6 

North Eastern . 13 13 

Northelst Frontier 7 7 

Southern II 1J 

Western . IS IS 

Taul: S~ S~ 

2.22. It has been stated that Railways do not normally maintain' 
figures of occupancy ratios of difterent classes of passenger accom
modation, since precise figures of berth Iseat lems. operated are not 
available. Statistics, however, are compiled of berthlseat kms. as, 
on 1st June and 1st December each year based on the normal rake· 
composition of each scheduled train. The occupancy ratios of the 
A.C. services have now been estimated, as desired by the Convention 
Committee, based on the figure of berthlseat kms. available as 
on 1st June and 1st 'December, The figures given in Appendix III 
indicate the position in this regard for the two years 1970-71 and 
1971-72. 

2.23. The coaches are allotted to a particular Railway for pur
poses of maintenance, but coaches of one Railway run over others,. 
and through trains. The occupation ratios given in Appendix nr 
do not, therefore, refer to the coaclies of a particular Ranway only;. 
but to all the coaches including those of other Railways running on~ 
the territorial jurisdiction of each Railway. 

2.24. It may be mentioned that the occupation ratios worked 
out in Appendix III sufter from certain limitations; firstly, the
Jlugmentation of loads and running of special trains during peak 
periods as also cancellation of trains for one reason or the other
have not been taken into account. Secondly, such average figures 
do not refiect the fact that the occupation during part of the run of 
a train may be 100 per cent as in fact is very often in the case. For 
example there is generally a heavy rush of passengers travelling 
between New Delhi and Bhopal only or between New Delhi- and Jai
pur only. The Railway has to provide accommodation to, meet the 
maximum requirements on any part of the run. 
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2.25. Incidentally, it may also be added that a ceDiUS of occ:upa
~ of puaenger trains iI conducted twice a year, spread over a 
penod of three months each. Census is taken of actual puaen,era 
in different claues at selected junction points covered durin, the 
run of the trains, and this is compared with the available capaclty 
on the trains. No overall average is worked out from these rault., 
as the distance travelled by each passenger is not taken nOR of, 
which is an important element in any calculation of the occapancy 
of a particular class. The results of the census are UJed for reviewin, 
the composition of different trains, and for adding of taking off 
coaches as necessary'. A statement showing the maximum occupa
tion ratio of A.C. First and A.C. chair cars based on such cenaus 
statistics is given in Appendix IV. 

2.26. The Committee enquired if the Railway Board had consi
dered the feasibility of reducinglrationalising the number of classes 
of accommodation on passenger carrying trains and if so what the 
trend of thinking of in this regard was. In a note on the subject, the 
Ministry have stated that prior to 1949 five classes of accommoda
tion were provided on the Indian Railways, namely, Air-coditioned, 
First, Second, Inter and Third. In response to a suggestion from 
several Members in Parliament during the coune of debate on the 
Budget for 1952-53, move towards reduction in the number of 
classes on Railways was made. From 1st April, 1955, First CllUI8 
Was withdrawn, the old Second Class was re-named First Class and 
the old Inter Class was re-named Second Class. 

2.27. In the Budget Speech for the year 1956-57, the then Minis
ter for Railways referred to the objective of reducing the number 
of c1allles on the Railways to only two in addition to air-conditioned 
class and in pursuance of that objective, to the intention to abolish 
Second Class and to re-name Third Class as Second Clau with sleep
ing accommodation in some cOllChes. 

2.28. In pursuance of that declaration, Second Class was with
drawn from 1st July, 1956, from all branch lines other than 
important branches and links between main lines. A year later, 
Second Claas was also abolished from suburban sections of Bombay, 
Calcutta and Madras. 

2.29. There was, however, considerable public demand for con
tinuance of Second Class. On a review, therefore, in 1962, it was 
decided not to withdraw Second Class accommodation from sections 
where it was still provided. On a further review, in June, 1963. ft 
was also decided to permit augmentation of the then existing 
Secon4 Class accommodation wherever feasible and justifted but not 
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to extend it -to those services or sections from where it had already 
been withdrawn. It was felt that Second Class accommodation ser
ves a class of people who could not afford First Class fare but who 
were needing a slightly higher standard of travel as compared to 
Third Class. 

2.30. Recently. in June, 1972, the question of abolition of Second 
Class was again reviewed by the Railway Board and it was de
cided to give up this class of accommodation in trains. To start 
with, Second Class coaches on unimportant trains and where their 
utilization is poor, will be withdrawn. On Mail and Express trains, 
Second Class accommodation will continue for the time being but 
will be withdrawn as and when Second Class coaches complete 
their useful life. No more Second Class coaches complete their 
useful Ufe. No qlore Second Class coaches will now be constructed. 
The position regarding other classes remains unchanged. 

2.31. The question of changing the nomeclature of the existing 
Third Class accommodation provided on the trains is presently 
under consideration. 

2.32. The Committee called for information about the number 
of classes of travel provided by Railways in some of the foreign 
countries such as U.K., France, Germany, Japan, Canada, USSR and 
USA. The Ministry have, in a note in this regard stated .that accord
ing to the available information, the classes of accommodation, pro
vided in passenger trains in the above mentioned countries, except 
Germany, are as below:-

1. United Kingdom..-First and Second Classes with no sepa
rate compartments for ladies but with separate 'Smoking' 
and 'No Smoking' compartments. 

2. France.~Two types of compartments are prOvided, viz., 
(a) Wagon Lits compartments, ~atinguillhed by _the n~

ber of ber.ths provided. There are one Berth, Two 
beJ.'ths ~d Three Berths Wagon Litscompar.tments. 

(b) Couchettes with provision of four berths in First Class 
and six b~rths in Second Class. 

No separate compartment for ladies is provided. 

3. Japan.-l'here is only one Class generally but a 'Green 
Class' coacll is provided on long distall,ce trains for 
which a supple~tafy chat'ge i$ leried. No separa~ 
compartment for ladies is provided. 
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4: Canada-For day time trawl: Sitting accommodatiOn itt 
Chrli1's:-

(i) Cpaeh ela.. which il cheaper cl .... 

(ii) Pullman (or Parlour) class which is the Upper Claaa. 

FOT Night TTavel: Sleeping accommodatiOn :_ 

(i) Sleeper or Oonnette with bunks one oil top of the 
other on either sides of a corridor. Thta is the cheap
est class. 

(Ii) Romette: a single bed in a tiny room with toilet under 
the bed. 

(iii) Bed-room: coupe type with toilet in comer and a wash 
basin. 

(iv) Drawing-room: a four bedded compartment with 
toilet and wash basin . 

(v) Saloon: Sitting room with two four-bedded compart
ments, toilet, washing and kitchen factlities. 

No separate compartment is provided for ladi ... 

5. U.S.S.R. 1. Soft Class: a coupe for theree persons with 
cushioned berths one above the other. 

2. Hard Class: a coupe with three wooden berths without 
cushions and with mattresles for sleeping at night. 

3. General eompartmel1t: With sitting accommodation only 
for about 40 to 50 persons. 

No separate compartment is provided for 1adies. 

6. U.S.A. (i) Parlour and (Ii) Coach Classes with sitting 
accommodation only for day time travel and (Ui) the 
Pullman Class with eleeping accommodation whIch con
sists of a roomettee for one person, a bedroom for either 
one or two persons, a compartnlent for ~wo ~DI 
and a drawing room in which three pe1'8Ons can sleep. 

No separate compartment is provided for ladies. . 

Informatioil regarding cl ..... 01 travel in Germany is not avail
able. 
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2.33. The Committee pointed out during evidence that in some 
of the advanced countries there were only two classes. They en

quIred if the Railway Board had any plan to further reduce the 
number of classes on the trains. The representative of the Ministry 
stated that it was not correct to say that there were only two classes 
in foreign countries. Actually they had many more classes. There 
was a different tariff for a person occupying a coupe by himself and 
another tariff for two persons occupying it. There was a separate 
tariff for four persons occupying a four seater compartment. How
ever, in India the tendency was to reduce the number of classes so 
that the basic needs of the various classes could be met satisfactorily. 
In pre-Independence days, the different Railways had their own 
traditions but it had now been possible to develop an integrated 
system and to reduce the number of classes as it involved manufac
turing a variety of coaches and also to keep spares for the main
tenance. It had recently been decided not to manufacture any 
more second class coaches. As and when such coaches were taken 
to the workshops for overhaul and repair, they would be converted 
into third class coaches. Thus, it would be possible to abolish second 
class on the Railways within a year and half. 

2.34. The Committee pointed out that the over all occupancy 
ratio of air-conditioned first Class had been stated to be 58 per cent 
on B.G. and 50 per cent on M.G. during 1971-72. They enquired 
about the criteria followed for providing this facility and whether 
its economics had been worked out. The representative of the 
MInistry stated that overall figure gave a slightly erroneous impres
sion because during summer season the occupancy ratio was much 
higher. In fact, there was a waiting list for air-conditioned berths 
during summer. During winter season, the number of such coaches 
was reduced. As a result of an analysis, this facility had been 
withdrawn from three trains viz., Darjeeling Mail, Indore-Bilaspur 
Express and Chetak Express. The economics of this service had, 
however, not been worked out yet. 

2.35. The Committee enquired if the Railways has carried out 
any survey to find out the class of persons who travelled by air
conditioned class and first class. The representative of the Minis
try stated that usually professIonal men, business-men, high omcials. 
Ministers of State and Central Governments and Members of Parlia
ment travelled in these classes. A continous watch was kept on 
the occupancy of the AC and First Class and the facility was with
drawn as and when considered not fully justified. as in the case of 
Dakshin Express where the part AC coach was withdrawn in spite of 
protests from the Government of Andhra Pradesh. When it was 
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found that air. conditioned coach waa not fully occupied, half of it 
wu converted Into ordinary first clus as in the cue of GT Expreu. 
However, there were some ~raJns like the Frontier Mail and the 
Kalka Mail Where two- air-conditioned coaches had to be provided. 
beCause of great demand. In order to ensure better occupation and 
e~m m~re rev~nue, the Railways were thlnkin, of convertini half 

()f the 8ll'Conditloned coaches into chair-cars. 

2.36. Asked if the majority of those travelling in Air-conditioned 
class were Government offiCials, the representative of the Ministry 
stated:-

"It may be so, Sir, Usually when the State Government 
Ministers or the Central Ministers travel, they want 
security. They carry on their work while travelling .... " 

2.37. The Committee pointed out that as against the anticipation 
'Of 8.42 million (non-suburban) First Class passengers by 1973-74 
(c.f. para 1.6) the actual traffic was of the order of 6.26 and 5.68 

mUlion during the first two years of the Fourth Plan. They enquired 
if the reasons for decline in the number of first class passengers 
during 1970-71 had been examined and what the actual trafftc ma
terialisation during 1971·72 was. The representative of the Minis
try stated that the decline in the number of First Class passengers 
in 1970-71 was due to increase in the minimum fare to Re. 11- for 
passenger trains and Rs. 5\- for mail and express trains. This was 
done in order to discourage short-distance traffic which did not 
pay. Thereby, it was possible to achieve a reduction of about 13 
per cent in the number of First Class passengers travelling upto 
80Kms. The total number of non-suburban First Class passengers 
had gone up from 5.68 million in 1970-71 to 5.88 mlllion in 1971-72 
i.e. about S.8 per cent. 

2.38, Keeping in view the increase in the traffic and the long 
waiting lists of First Class passengers and third Class sleepers, the 
Railways were adjusting the requitements of various types of 
coaches. They were trying to introduce First Class Chair Cars as 
on the Bombay-Poona Mail, so that 48160 persons could be accommo
dated in one coach, as against its present capacity of 22124 passen
-gers. 

2.39. The Committee note from the Budget Speech of the Mlnts-
1er of Railways that the proposed First Class Chair Coaches wouJd be 
introduced for medium distances and one such Chair car can replace 
two First Classes and the saving thus effected could be u till sed 
to add more third clas[I copches to th,. express traIns. 



2.40. In reply to a question if it would be pouible to convert 
first Class bogies into Chair Oars and retain th~ UPI*' berth as. 
sleeper berth so that both sitting and sleeping accommodation could 
be provided in such coaches for larget number of people, the re
presentatives of Ministry stated in evidence that: "This is only a 
theoretical solution. It will not be popular with ladies and old 
people wanting sleeping accommodation." 

2.41. The Committee further pointed out that in regard tel 2nd 
Class passengers allO, it· was observed that as against 1'2.28 million 
passengers anticipated by 1973-74, the actual materialisation during 
1969-70 and 1970-71 was 10.81 and 9.73 million respectively. They 
enquired about the reasons for decline in this category of passen
gers traffic during 1970-71 and how the figures compared with those 
for 1971-72. The Ministry have infonned the Committee that the 
number of non-suburban second class passengers carried during 
1971-72 was 9.83 millions. The drop in second class travel is due 
to the Railway's policy to progressively cUJ;'tail second class accom
modation on trains so that ultimately the Indian Railways 
may have only two classes of trave1. In keeping with this policy, 
second class accommodation js not provided on important 
trains like Rajdhani Expresses, De-IuxelA.C. Expresses etc. 
The air-conditioned chair cars, with fares slightly higher 
than second class and third class sleeper coaches with fares 
appreciably below the second class level are becoming in
creasingly popular with the public and these services are progres
sively augmented in prefrence to second class accommodation. It 
has now been decided to abolish second class accommodation on 
trains altogether. 

2.42. Thus, the passenger traffic in second class has gone down. 
not only in view of the committed policy as explained above, but 
also because the passengers prefer to travel by Air-conditioned 
chair cars a.nd third class sleeper coaches rather than in second 
class. 

2.43. The Committee enquired a.bout the extent of additional 
passenger accommodation that would become available after aboli
tion of the Second Class. The representative of the Ministry stated 
that the accommodation available in third class would increase by 
1 per cent. The total number of second class seats available on all 
trains was 60,886 as on 31st March, 1971. By abolishing this class, 
they would 'be able to add 16 more seat!! per coadl i.e. about 15,22<t 
sea·ts in al1. 

2.44. In this connection, the Committee note that in reply to 
U.S.Q. No. 1139, it was stated by the Deputy Minister of Railways 
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in the Lok Sabha on 21th February, 1973 that taking 8H factors into 
account, namely higher Beatiel capacity and higher ocevpation of 
third class coaches as compared to second elan ooaehes, it is esti
mated that there will be DO 10. to the Railway. on aecount of tht! 
abolition of the second clan of accommodation in train •. 

2.45. The Committee enquired whether the withdrawal of air
conditioned coaches would result in any substantial increase in the 
number of third clasa seats. The representative of the Ministry 
stated that "It will be a very small portion." 

2.46. The eo-lttee Dote tbat the Intlian Railways provide' five 
cla_ of aeeOllllDOdatlon viz., ...... condltioned, air-conclitioaecl chlir 
can, Fint Clns, Second da.s and Third cI .. s (wtth providoD of 
sleeper coathes in Second and Th'ird class) and tbat the Railway 
Board have recently takeD a decision to abolish Second Cia .. wltbbt 
18 months. The Committee note that while proposlll&' an lncreale in 
the upper-class basic fares b-y 10 per cent In respect of slnrle joumey 
tickets, the Raihray Minister In his Bud,.,t speech on 10th 'Febl'1l1lry. 
1973 oblerved as follows: 

"My intention is that wltbin a period of two yNl'l the .ir-con
dltloned class fares in all the trains should be .roulht to 
the level of air-fares. To begin with, I propose to raise 
the air conditioned fares for Rajdbaai Expresses to Bombay 
and Calcutta equal to or more than the air fares". 

2.47. The Committee find that in some of the advanced countries 
like U.K., France, Canada, USSR and USA only two typel of accom
modation are provided on the Railways. The US and Canadian Rail
ways, however, provide sleeping accommodation also. In Japan, there 
is renerally one cia .. only but a "Green" dan coach is provikd on 
Ionl distance trains. 

2.48. The Committee note that out of a total of 1252.18 million non. 
suburban o~natlng passengers, duriDi 11'1l-72, only 8.11 mflUoD 
i.e. 0.5 per eent travelled by AC or First CI.... Thul the over
whelminl majority of passengers are third cI ... only. 

The Coannlttee are distrened at the overcrowd!nr and Inhuman 
condidons in whlcb the third das. passeDien have to travel on -'hl" 
Iildian Railways. In addition, there are loll&' waltill&' Ii.ts and many 
3rd d .. s pauenprs are left from the MallfExpre .. trai ... 
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2.41. The Committee consider that the basic and foremoat concern 
.of the Railways as a premier public transport is to provide quick and 
.easy means of communication to the teemin&' millio ... of the country 
and that aU its policies in this regard should be malIS-oriented. The 
Committee consider that 80 long as the Railways are not in a posi
tion to assure a seat to a third class passenger on any train and for 
.any distance at a reasonably short notice, if not on demand, the pro
vision of facilities for the more amuent sections of society, by way 
of air-conditioned trains/coaches is out of tUDe with the declared 
objective of establishment of a socialistic society. They feel thot 
with the existing financial constraints, the Railways are not likely 
to augment in the foresee-able future, their passenger carrying capa
city, to meet fully the increasing. needs of the travelling public, parti

.cularly the commOn third class travellers. Tbere is thus no likeaihood 
of any appreciable relief in overcrowding and tbe miserable lot of the 
tbird class passengers. 

2.50. The Committee consider that immediate relief can be arriven 
to the tbird class passengers by rationalising tbe classes of travel on 
the Indian Railways. In this connection, the Committee are greatly 
surprised to bear that the Railways do not have precise data about the 
operation costs of difterent classes of travel. Further, even tbe occu
'Pancy ratio gathered from six-monthly traffic census does not give 
precise information about the distances or the starting and temli
nating points of the journey. 

2.51. The Committee have, however, an impression that a vcry 
large number of persons who travel in higher classes, particularly, 
in First Class or Air-Conditioned Class, do so either on Government 
account or on Railway passes or on expense account of companies. 
The Committee·feel that the Railways should carry out detailed alla
lysis in order to determine, first, the cost of operation of different 
·classes of travel aod secondly the type of clientele they have to cater 
for. so as to lay a..wn a firm policy for bringing about rationalisation 
in classes of travel, keeping in view the objective of having the O1ini
mum number of classes in the context of sociaiistic pattern of society 
and tbe fact that in most of the foreign countries the classes of trlwel 
are only about two. 

2.52. The Committee would like Government to examine whether 
1t 'tOuld not be in the over-all interest, to withdraw the air-condition
~d coaches by a specified date, so as to convert/replace them by Third 
Class coaches in order to relieve the over-congested conditions of 
travel 
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2.53. Ia this eeJUleetion. tbe ColDlllittee would like to eau.tieD. tbe 
Railways that the poUey of eontinuinr the existi ... e ...... till tbe 
life time of tbe existing eoaebes, is likely to resalt ia coatiauatioa 
.of these d ..... indefinitely as had happened in the ease ofSecoad 
Class travel. It is, therefore, of utmost importanee that. deelaion to 
rationalise the number of elasses of travel on the Railw.ys should 
be taken immediately and implemented from a speelfted date. 

2.M. The nomenelature of these two e1 .... s may al.o be suitably 
ebanged. In .this eonneetion, the Committee would lib that Parlla. 
ment should be informed of the preeise propeS8 made In abolition of 
second dass and the date when the last second e1ass eoaeh ,Gel out 
·of operation. 

C. Inspection Carriaces 

2.55. The Committee enquired how many types of saloons and 
inspection cars were provided by the Railways for use by their 
officers and staff together with their capital and annual maintenance 
cost. The Ministry have informed them that no sa·100ns are provld

oed . for the use of Railway Officers and staft. They are, however, 
four-wheeler and bogie inspection carriages for use by officers and 
staff travelling on duty. The estimated present-day ca.pital costs ot 
the B.G. and M.G. inspection carriages are as follows: 

Type of impection carriage 

8' 6 Bogie Inspection Carriage 

8· 6 A-wheeler Inspection Carriage 

M.G. Bogie Inspection Carriage 

M.G. 4-wheeler Impection Carriage 

Estimated pre.rnl day 
Cost (RI.) 

2' 7 talth. 

)'4 ,. 

1'7 

0'9 

2.56. Separate records for the actual annual cost incurred for 
maintena.nce of Inspection Carriages are not maintained by the 
Railways. 

2.57. The Committee enquired about the number of itlspection 
t:arriages on the Railways as on 31st March, 1970, 31st March. 1971 
and 31st March, 1972. The Ministry have accordingly furnished the 
follOWing Informa.tion for the first two years:-
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2.58. The Committee pointed out that 'a pro~eof practical 
;action; called the Eleven Point Progr8lllQle wu 8.Il.nOUDCed by the 
then Minister of Railways in the Rajya Sabha on 12th Karch. 1970 
Point No. 6 of the Programme stipulated that "the whole q ... tion 
of use of saloons will be re-examined. Their use will be reetricted 
to .the nlinimum compatible with the euential needs." The Com
mittee enquired about the action taken i,n this regard. It has been 
mted by the Ministry that this matter has been duly examined. 
IDltructions were issued on 8th June, 1970 restricting the use 
of Inspection Carriages mainly for functional purpoees like inspec
tions etc. and discouraging the use of these carriages purely for 
attending meetings or conferences at Headquarter stations where 
adequate Rest House facilities are available. (Copy attach~d as 
Appendix V). 

2.59. In reply to a question if the oftlcers were entitled to travel 
in the Inspection Carriages with their families, the Ministry hnve 
stated that the Railway Oftlcers while moving on duty in Inspection 
Carriages are allowed to take their family only along with them on 
their duty passes. No dependent relatives like dependent. widowed 
mother, sister, brother etc. are permitted without purchasing a first 
class ticket or without the authority of a privilege pass issued to the 
.oftlcer for the purpose. 

2.60. The Committee called for data regardinJ( utilisation of the 
lnspection carriages (zone-wise) durin.g the last three years. The 
cJ,.ata furn!shed by the Ministry of reproduced. (APpendix vn. 

Vtilisalio,. oj iruP«tion Carriat-lfwrt16' ~ 0/ i( ys ,t',/t of 1M ,8.aiw ,Qrrtrl( S 
IlliliSld 4Initw G )'IQT 

twlwy 1969-70 1970-71 1971-72 

B.G. M.G. B.G. M.G. B.G. M.G. 

'Central 228 222 216 

BIttern 188·g 304'4 ~1'5 

Northern 238 205 353'4 199" 255'1 zoII 

N. E. 167" 188'S 119 

N. F. us JSS 169 J~ Not .uailablr 

Southern 119 119 133 98 140 ICIO 

S. C. :no J60 220 143 2S1 I1S 

$ .. E. .1~2· 8 zu aSI'8 

,,:ettem ,1 .. 36 169 130 170 IQ) lsa 
----
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The average utilisation figures of effective Inspection Carriages; 
in use, month-wise and zone-wise, since July, 1970 to October, 1972 
is given in Appendix VI. 

2.61. The Committee called for a note indicating the entitlement 
of the ofticers of the Railwa1s in regard to the use of Inspection, 
Carriages. They have been informed by the Ministry that Class I 
and Class II Officers and a few Class III Railway Officials are allo
wed the use of Inspection Carriages, when available, while trave
lling on duty only. 

2.62. The Class III, Class II and Junior Scale Class I Officers use-
4-wheeler carriages which are premitted to be moved by goods trains 
a·nd slow passenger trains only. 

2.63. Senior Scale Officers are entitled to use 4-wheeler Inspec
tion Carriages on the Broad Gauge and 4-wheeler and 6-wheeler 
carriages which are permitted to be moved by goods trains and slow 
passenger trains only. 

2.64. The Junior and Inter Administrative Grade Officers are
allowed to use a-wheeler Inspection Carriages of smaller length. 
These are permitted to be moved by goods, passenger and compara
tively unimportant Mail and Express trains. 

2.65. The Senior Administrative Officers, General Managers and 
Chairman & Memebrs of the Railway Board are allowed the use of 
the bigger a wheeler Inspection Carriages. These carriages are allo
wed to be moved by fast trains excluding important Mail and Ex
press trains which are prohibited for attaching of Inspection Carri
ges, except in emergencies, when General Managers, Members of the
Board and the Chairman only may attach their Inspection Carriage
to these trains. 

2.66. No Inspection Carriage is permitted to be attached to certain 
totally restricted trains which include the Janta Express, A.C. De
luxe trains and some nominated trains like the Rajdhanis, the Taj 
Express, the Deccan Queen, the Steel Express etc. 

2.67. The Committee enquired about the number of Inspection 
carriages condemned on having become overage and the number on 
new carriages added to the stock since the commencement of the 
Fourth Plan. In a note on the subject, the Ministry have stated that 
the normal life of an Inspection Carriage is 40 years. However, 
Inspection Carriages are not condemned as soon as they become 
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overaged as the general policy is to condemn coaches on condition 
basis and not merely on age basia. 

2.88. In regard to the number of inspection carriages condemned 
and number added during the IV Plan period (upio 31-3-1972) it ia 
stated as under: 

BG BcaX Inlpecticn Cauuge 

M.G. BOlie Inlpee1ion Carriale 

B.G. F. W. Inspection Canit.e 

MG F. W. Insp(cticn Curirllt' 

Condensed Manufac- Net 
n.red incrcaae or 

deereatIC 

-------,----------
.. 
.. 

?4 

6 

4 

II 

~ 

6 

Nil 

2.69. The holdings of Inspection Carriages at the commencement 
of the IV Plan and at the beginning of each subsequent year are 
indicated in the statement below. It will be seen that there has not 
been any substantial increase in any of the categories. Even the 
marginal increase in the holdings of Bogie Inspection Carriage. when 
no Carriage on additional account was put on line, 18 due to the fact 
that some Railways have not condemned the overaged carriages after 
receiving the carriages built in replacement of them. 

Srallmmr (If InJpIltion Carriaf(S {In Tille 

B.G. M.G. Total 

IV Plan: --
Boriel 4-wbecten Bolles 4 whetlat 

136 ~3 163 270 1,1)72 

1~1 ~ 162 216 J,I)77 

1)9 485 165 275 t,G4!4 

136 417 167 270 1.050 

------- --~--------.. --
2.70. A leading Chamber of Commerce hu obaerved as follow. 

in its memorandum to the Committee: 

"When the services of mo.1ern telecommunication system were 
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not in use, the usage of sa100n3 and carrying ·the olBcers 
concerned was considered essential in the business inter
est and qUick disposal of the pending matters. But with 
the present installation of communication and relaying 
system, contact between one and the other is no more a 
problem. It has been found that the saloon is often misu
sed.. If any officer is induced to travel in ordinary train 
carriages amongst the fellow-passengers, it will certainly 
provide an opportunity to him to know the various incon
veniences and hardships to Railway customers on the one 
hand; while on the other, it will curtail down the heavy 
hauling expenses and improve the working efficiency of 
the subordinate staff, day-to-day maintenance of the 1'011-

mg stock and evaluation of the passenger amenities as 
was the oractice durine: the comoanv da.vs when even tOD 

offitcials were required to undertake a considerable por
tion of their tour journeys by ordinary train carriages." 

2.71. The Committee pointed out during evidence that the Rail
ways were maintaining a fleet of 1064 inspection carriages-624 on 
BG and 440 on MG-as on 31-3-1971. They enquired about the possi
ble savings in capital cost, maintenance and haulage cost etc. if these 
were to be abolished and replaced by third class coaches. The re
presentative of the Ministry statad that out of the total number of 
1004 inspection carriages, as many as 760 were four-wheeler carriages 
unsuitable for running as passenger coaches because of the level of 
amenities. Even out of these 760 carriages, 167 BG and 137 MG car
r:ages, i.e. 40 per cent were overaged and could not be placed for 
main Ene service. 

2.72. The Committee enquired whether similar facilities were pro
vided by foreign railways also. The representative of the Ministry 
replied that conditions on other railways were not comparable with 
ours. In most of the countries, they had a good net-work of roads 
and most of the inspecting staff were provided with road vehicles. 
He added that the Railways were gradually reducing the number of 
carriages by not replacing those which were retired. However, it 
would not be possible under the present conditions to abolish the 
four wheeler inspection carriages which were required within the 
Division for these were the only means by which officials could go 
to wayside stations. Secondly I theae were coasider.ed .a mobile offices. 

2.73. The Committee enquired whether any air-conditioned in .. 
pectlon carriages had been provided to Railway omcera and if 80 
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what their number was and who. were entitled to \lie them. The re-
presentative of the Ministry stated that the Railway Board had at 
their disposal four tourist c:ars, one. of which had been recently involv
ed in an accident and had got damaged. The remaining three were 
being used on a commercial basis for eminent foreign dignitaries. 
These were also used by the Board Members for inspection. 

2.74. The Committee pointed out that it had been represented to 
them that with the installation of mod~rn communication and relay 
system, contact between one place and another was no more a pro
blem and if at all the omcers had to travel, they could do 10 in or
dinary carriages so that they could also realise the various harcishipa 
and inconveniences faced by the passengers. InCidentally this would 
also help in curtailing down the heavy hauling expenditure, improve 
the working. efficiency of the subordinate staff, tone up the day-to-day 
maintenance of the rolling stock and also enable a proper evaluation 
of passenger amenities on the part of the officers. The representa
tive of the Ministry observed: 

"In our country it is necessary to supervise the work that is 
being done by another. This is not a very happy state of 
affairs but we have to live with realities. In some other 
countries, if a person is told to do a job, he does not require 
a supervisor; he does the job. But here we have to see 
that the instructions given for safety or for amenities to be 
given to passengers etc. are properly carried out and tbll 
requires people going out to see to this. The tele-communl
cations will give us only the information they want to give 
us; we have no means of collecting information which is 
not given to us. After all, the presentation of information 
may also hide certain facts." 

2.75. The representative of the Ministry added:-

"As we mentioned the four wheelers are absolutely necessary 
for purposes of Inspection. These are used mostly on gooell 
trains and slow passenger trains where they do not come in 
the way of passenger accommodation at all. 

Se::ondly, I would like to state for the Information of the 
Committee that if there is any impression in the mind of 
the general public that these four-wheeler fnspeetlcm ear· 
riages are something luxurious. then it is an incorrect one 
because, during summer, we have sometimes to get out alld 
take to camp cots etc. It is not at an 8 'comfortable thing. 
In fact, it is called a 'dog-box'-In Railway parlance." 

3818 LS-6. 
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2.76. In reply to a furthet question whether the entire question 
did not need reeonstderation in the Hght of immense hardships faced 
by the common man in getting accommodation in trains, the represen
tative of the MiniStry replted:-

"For doing anything in this country, granting there is poverty 
and the masses are poor, certain amenities are required for 
certain works. After all, in our democracy we have to carry 
the people with us; we cannot issue an order and say that 
from tomorrow they cannot do this. Ultimately, they are 
our limbs and we cannot antagonise thetn. So, any change 
must be gradual, and we are going in the right direction 
We have already mentioned that the four-wheelers are 
uncomfortable things; I think there is no better punishment 
for a man than to be put in one of these in summer, if he 
Is to be punished. 

As far as longer carriages are concerned, we are not replacing 
them in a hurry. Actually, as the Member, Mechanical 
mentioned, in the Fourth Plan we shall reduce the num
ber by 30 and hereafter the replacements will be done with 
great care and we will limit them for more functional pur
poses and not for just travelling. In trying to deal with a 
patient we should not kill the patient; we will then ruin 
ourselves. After all, they are the people on whom we have 
to depend." 

2.77. He added:-

"But we have to take into consideration another factor also. The 
officers on the Indian Railways are having much poorer 
avenues for promotion compared to any other Class I 
Service. So. while we try to reduce whatever privileges 
they have got, we have to see that this imbalance is also 
restored, So we should progress on both fronts; and that 
is exactly what we are doing." 

2.78. Referring to the eleven point programme announced in 
Rajya Sabha in March, 1970 where it was stated that the whole ques
tion of salo9DS will be re-examined and their use will be restricted 
to the minimum compatible with the essential needs. the Committee 
pointed out that from the figures furnished to them it appeared that 
there had in fact been an upward trend In the use of inspection car
riages during 1971-72 as compared to 1970-71. The representative of 
the Ministry stated that during 1970-71 conditions in Eastern India 
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were so difBcult that no supervisor could go out on inspections. Thin,. 
were much better now and the wagon utilisation wu more. There
fore, more inspections were necessary. 

2.71. The Ccammittee oblerge dlat as on 1st April, It7Z the BaUwa,. 
batllt58 mapedN .. curia..,. _ Uoe .. apinat 1t'l2 at the eommeare.. 
IIIeIlt of the Fomh P ..... Of tM.e. 113 an BG and a7 MG. Out of the 
total, the number of Itogte roarhes Is 313-131 BG and 117 MG. In ad
dition, there are four air-conditioaed inspection eaJTiares for use by 
tourists, eminent foreim llipitaries and Board Memben. 

2.80. The Committee have also noted the aDnouncement made by 
tile then Minister of Railways in the Rajya Saltha OIl 12th March 
1870 to the effect that "the wbole question of use of saloODS (8 wbeeler 
bogie carriages) will be ·re-examined. Their use will be restricted to 
tbe minimum compatible with tbe essential needs." 

While the data furnisbed by tbe Ministry does not inclkate the 
utilisation of 8 wheeler boties and "wbeeler inspection carrlapll 
separately, the Committee observe that on most of tbe Railways the 
use of such inspection carriages has actually increased. 

2.81. Tbe Committee furtber observe tbat Railway oflldals are en
titled to take tlieir wives and cbildren along with them while travel
ling on duty in inspection carriages aplnst their duty palles. The 
CommUtee are of the view that the inspection carriltges an a relic 
of tbe British days when, being foreigners, they preferred to move 
with their families while going on Inspections. 

2.82. While the Committee agree with tbe views of the Ministry 
tbat under present day conditions it is necessary for ofllcen to luper
ville the work of the staff, notwithstanding the development of com
munication facilities, they do aot consider that tbls can be enllured 
only by providing them witb exclusive transport ladllties. The 
Committee see no reason wby the olllcers should sulrer from the 
handicap of having their carriages attached to slow movinl' I'oocill 
and passenger trains when they could easily travel aplmt their duty 
passes in faster trains aloDI with the "ener.) public. 

2.83. The Committee need hardly point out that there is a wide
spread feeli ... among the public that at a time ~ben there Is acote 
overrrowdinr on passenrer trains. the Railway ofRelal. are IIeeft 
travelUag in the luxury of their inspection c.rriarfl. It Is hl,h tl~ 
that the Railway. realised tbe estent of feeUn, amon,.t tbe public 
arainst the continued Ute of theM rarrl .. ee. 
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2.84. The Committee feel that it is time the Railways realised that 
use of inspection carriages should be strictly limited to discbar,e of 
inescapable official duties and should not, under any circumstances, 
be treated as a perquisite. The Committee are strongly of the view 
that a lead in this behalf has to be riven by senior officials who should 
set an unexceptionable standard Ity ensuring that DO carriage is usea 
except for discharge of inescapable olllcial duties which involve visit 
to statiollS where lod,ing facUities do not exist. 

2.85. The Committee see no reason why the inspection carriages 
should be used as a means of transport to terminal or intermediate 
points where adequate lodging facilities exist. Further, they find no 
justification for the officers to take their families with them while 
travelling on duty. They would, therefore, stron,ly urge that instruc
tions in this regard should be issued forthwith severely discouraging 
this practice. 

2.86. The Committee note that instructions already exist that four
wheeler and eight-wheeler carriages for officials upto the rank of 
senior scale officers should not be attached to fast passenger trains 
and should normally be attached to goods and slow moving passenger 
trains. The Committee would like these instructions to be made more 
specific so as to ensure that these carriages are not attached to any 
crowded passenger 'train, therefore, recommend that appropriate 
crowded passenger train. They would, therefore, recommend that 
appropriate rules should be framed by the Ministry of Railways in 
regard to the nse of inspection carriages by officers in the light of 
the above observations of the Committee and their implementation 
ensured. 

2.87. While the Committee are against perquisites being provided 
to railway or other officials. they would like to take note of the wide
spread feeling amongst officers on the Indian Railways particularly 
those in Class I and 0 that they do not have adequate avenues of 
promotion as compared to other All India Services with the result 
that a large Dumber of them have been stagnating in the same scale 
for a very long time. This also acts as a disincentive in attracting 
to the Railway Service bright and promising recruits with high posi
tion in the all India competition for combined services. The Com
mittee would like Government to examine the matter in all its as
pects and to ensure that the Railways which are a premier under
taking in the country and have a high tradition of service should 
be riven equitable treatment and the pay scales and avenues of pro
motion for those working in the Railways should be comparable to 
those in the other All India Services. 
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2.88. Tbe Committee note that DO separate accounts are heine kept 
either of tbe running cost or tbe maUrtenanc:e cost of these inspeetioa 
carriages. The Committee stress that tbe eost of running of tbese 
earriages as well as tbe .. intenance cost sbould be sped8eaUy mai .... 
tained and a watcb kept at the Divisional and headquarters levels 
to aee, whether the money spent on the running of these saloons .y 
the ofllcen is ~mensurate witb the diaebarre of oflldal ftSpo ...... 
bilities and whether it would not be better to do away with these 
carriages DY a speeifted time by aUllDenting the lodging facilitie!! at 
suitable points where they may not exist at present. 

2.89. Tbe Committee further suggest that the runnin, cosh and 
maintenance costs of inspection carriages should be iDdicated iD the 
AnDual Report of the Railways (Zone-wise). 

2.90. The Committee see no justificatioD whatsoever, for CODstrue
tion of new inspection carriages. They would, tberefore, like the 
Ministry to issue suitable iDstructions to stop the mannfacture of 
such carriaa:es in future. 
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FREE PASS FACILITIES TO RAILWAY STAFF 

a.1. Following are the figures of the number of staff (claaswiae) 
employeli on ladim Government Railways (excluding casual la. 
bour) for each of the years 1989-70 to 1971-72:-

CIIISI of Staff 1969"70 1970-11 J91I-'7Z 

CIa"" 1 & 11 . 7,155 8,086 8,312 

Cltus 111-

(i) Worbhop at artilan Itatf 1,85,370 1,90,972 1,98,601 

(;;) RuMina SId 69.247 70,038 70,683 

(iii) Otben 3,17,008 3,22,177 3,22.950 

Class IV-
(I) Workshop & artillll1 staff 2.15>469 2.14>414 2,15,058 

(ii) Runnins 24,74S 24,191 23.556 

(iii) Othcn 5,39.342 5>47,325 5.52.180 

GRAND TOTAL 1,358,936 1,377,207 1,391.340 

3.2. The Committee enquired if travel concessions were allowed 
to casual employees also· and if so, under what conditions. They also 
called for information about the number of such employees during 
each of the last three years. The Ministry have stated that casual 
employees (labour) who continue to do the same work, other than 
on projects, for which they were engaged or other work of the 
same type for more than six months without a break are treated as 
temporary after the expiry of six months of continuous employment. 
Such casual employees as are treated as temporary, are also entitl
ed to travel concessions admissible to temporary railway servants. 

3.3. The number of casual labourers employed by the Railways 
during each of the last 3 years was as under:-

31-3-1970 

31-3-1971 

31-3-1972 

80 
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3.4. The Committee called lor a detilled note indicating the tra
vel cOllCeuiou aUowed to the serving and retired Railway emplof" 
es gi~ infannatioD reeardina the JCale of passes and PTos adrAiJ. 
sible to each category of employee. The statement furnished by the 
Mtnistry is rep,l'Oduced below:-

CltelOry of Railway 8el'VlUlti CIlIa of Pueet ad 
P.T.O·I 

(i) Gazetted o1Bc:en inc1udiDa those boldlna honorary pzetted rank, 
who joined .ervice or t60ae promoted to pzetted I'IIIIt before 

Pint Clan 'A' 1-8-1969 . . . • • • • • • 

(ii) Guetted officen inc1udin, those holdina honorary rank, who 
joined service aDd those promoted to pzetted rank after 1-8-
1969 aDd nOll-pzetted railway aemmtl drlWina I p!I)' of RI. 
2501- IDd above in the pre-1Utboriaed ac:*t of ply (1UId more 
thaD R,. 300/- II pay in the luhtoriIed aiel of DIIYl. NOII
pzetted nilway tervIIltIlppointed 011 orderl-l-r969 
wbeD they draw RI. 350/- p.rn. or more II pay FirSt CIlIa 

(iii) NII1'IeI IDd Lady Health Vieiton recrulted/lPp<?iDted on or 
after 1-8-69 when they draw more thin Re. 2511/- p.m. II pay 
Ind those who wae in aervtce 011 31~ when their plJ 
exceed, Re. rIo/- per mOllth . . . . . 

(io) Special alii Apprenticel 

(v) Other nOD-pzetted Rly. Iel"tIDt8 dmriDa more thin RI. ISo/
but not more than RI. 300/- II pay in the luthorlsed 
scales 

(vi) Other aon-pzett.ed railwl), IeI'VIDU dnwillli PlY lbove Re. 
180 but below Re. 250 In pre-lUthorieed acaIe of PlY 

Second C1us 

Second Clue 

(oi.) Nunes au.c:hed to railwlY hoIpital drawm, I pay of Re. 130/-
aDd below m pre-IUthoriaed ICIIet of PlY . 

(viii) All other nOD-pzetted railway aernntl drawing not more 
than RI. 130 in «be pre-1Uthorised ICIIea of pay and RI. 
ISo in the luthorised sceIes of pay .., 

(.) Gazetted RailWay ~ IDdudiq thOle holdm, booorIry 
gazetted rank 

(ii) Non-pzetted Rly. eernDti. Appreaticel (iDcludina' Trade 
AppreD~) 011. au. IV 1tIft': Itt to 5th )"eIJ' 
6th reu aDd emir • • • • • • • 

Third CIu, 

Number of MIl 
IdmiIItbIl per yell' -----,--(PII8ea) P.T.o. 

6 IeII 

I let} 
3 MIl 6 MIl 

(iii) Special CIus Appratdole (for Self only) 2'" ,-
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(C) Post·r.etirement complit'MntD7"Y Pu.e. 

The post· retirement complimentary passes to the Railway em
ployees and their families maybe issued on the following scale in 
aU cases of quitting service (including voluntary retirement, pre
mature retirement, compulsQry retirement, retirement on medical 
grounds, discharge on grounds considered good and sufficient from 
the point of view of the administration) except in cases of dismissal 
from service and resignation not on grounds conl$idered good and 
sufficient from the point of the administration. 

These passes will be admissible on the following scales:-

Cia .. of Railway Bervants Number of letl 
admissible pet year. 

Pal&e!l) 

(i) (a) Railway servants of elMS I and c1u* II nrvice with 20 yean 
service but less than as yn. aervice . . . Two 

(b) Railway servants of clus I and c1asl II service with 2S yeaIl 
service and over . Three 

(ii) (a) 0 .. 1 III Railway servants with ao yean 8trvice hI le81 thall 
30 yean service . . . . . . . One 

(b) Cia .. III. Railway servants with 30 years service and over Two 

(P.T.O &) 

Nil 

Nil 

Nil 

Nil 

(iii) CIaSI IV Railway lervants wilh not leaa than i5 yeansavice Two lingle Nil 
;oumey 
palses 
once in S 
year. for 
self and 
wife only. 

3.5. The Committee called for statistics regarding the utilisation 
of passes and PTOs by the Railway employees (both serving and 
retired) and the financial implications thereof for each year since 
1968-69 (Class-wise and zone-wise). The Ministry have informed 
them that an attempt was made to collect information regarding 
actual utilisation of passes/P.T.Os. by Railway employees for the 
year 1969-70 on the basis of the declaration forms submitted by 
Railway employees giving the number of persons who actually tra
velled on thepaflses and the stations between which the passes were 
utilised: As certain Railway Administrations had included journeys 
indicated on passes issued but not actually performed, it has been 
calculated that the cost of utilisation of passes/PTOs during the year 
1968-69 is approximately Rs. 25 crores. The statement given in Ap
pendix VII shows the number of passes/PTOs issued to Railway em
polyees during the year 1968-69 and the cost thereof (Zone-wise 
and ClaSfl-wise). 
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3.11. The Commi.ttee find that in addition to the paues and PTOs, 
free residential card passes and school cheque p818e8 are issued to 
Railway employees/their children in the following cases:-

Residenti4l CClrd PaIse, 

.3.7. These are issued to employees in certain specified sections 
of the Central and Western Railways to enable them to travel from 
their residence to place of duty. On the Northern Railway, such 
passes are permisaible in the Delhi-Shakurbasti and Delhl-Kishan
ganj-Tilak Bridge Sections. In other suburbun sections, the facility 
of concessional season tickets at one third or one fourth of the public 
rate, is available. 

3.8. It has been stated that free residential Card passes have been 
granted in suburban sections Ol"Jy where such facilities were tn 
force prior to 14th December, 1953. 

School cheque Passe, 

3.9. The Committee understand that the children of Railway em
ploy~es are also issued school cheque passes from the place at, which 
either parent is residing temporarily or permanently, to their 
school college and vice-versa except where they are studying at the 
Headquarters of the employee. 

3.10. The Committee find that the subject of travel concessions 
allowed to Railway employees was dealt with at length by the Esti
mates Committee (1967-68) in their 29th Report. The action taken 
by Government on the recommendations contained in this Report 
Was commented upon by the Estimates Committee :n their 67th Re
port (Foul'th Lok Sabha). The Committee enquired why it had not 
been possi,ble for Government to accept the recommendation. of the 
E8ti~ates Commi~ suggesting curtailment of the travel conces
sions allowed to Railway employees. In a note on the subject, the 
Ministry have stated that in their 29th Report, the Estimates Com
mittee made the following recommendations (which were reitera
ted in the 67th Report) regarding travel concessioM to serving and 
retired gazetted oftlcers:-

(1) Curtailment of travel concessions to serving gazetted rail
way servants (Recommendation No.5). 

(U) Curtailment of post-retirement travel cODCel6iona to Ga
~tted and non-gazetted rafJway servants (recommenda
tJl)D No. 7). 
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(iii) Curtailment of travel concessions as an experimelltal mea
sure for a period of time (Recommendation No.8). 

3.11. Having regard to the position explained below, Govern
ment decided not to accept the recommendations of the Estimates 
Committee as these were definitely not in consonance with the set
tled policy of the Government on the subject and not warranted by 
the prevailing circumstances. 

(i) & (iii) There are only about 7300 serving gazetted om
cers out of a total 13:5 lakhs of railwaymen, and reduction 
in the total number of passes that would ,be affected if 
the suggestion to put Class I and II Oftlcers on par with 
the subordinate staff is implemented would not be appre
ciable on the basis of reduction from the present level of 
six sets to one set for those with less than 5 years service 
and three sets thereafter. The number of pas.c;es that could 
'be reduced in a year would be about 25,000 and money 
value thereof would be about Rs. 60 1akhs. This will not 
result in strengthening the position of railway finances 
nor relieve overcrowding in trains. 

(it) The post-retirement concession has, in a sense, a great 
sanctity and any curtailment thereof should be thought 
of only for most compelling reasons. The number of 
passes _granted are So insignificant that any curtailment 
thereof cannot be expected to affect materially any spe
cial economy and, in the nature of things, the social obli
gations of a retired officer should be deemed to justify a 
more generous scale of post-retirement passes. 

3.12. In reply to a question ii the matter had been referred to 
the Third Pay Commission, the Ministry have stated that the Third 
Pay Commission has been appointed by the Government of India 
to enquire into the conditions of service of all Central Government 
employees including railway servants. It would be open to the Pay 
Commission, if they so desire, to make recommendations regarding 
free travel facilities for railway servants. 

3.13. In this connection, the Committee called for a note on the 
travel concessions provided to Railway employees in some of the 
foreign countries such as U.K., Japan, France, USA, USSR, West 
Germany etc. A copy of the same furnished by the Ministry is given 
in Appendix VIn. 

3.14. The Committee pointed out during evidence that the cost 
of utilisation of passes/PTOs during the year 1968-69 had been stated 
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to .be appI'ox.imMely RI. 25 erorea. They enq.uired about the MJGiJ.. 
try's PreHDt .... sam.ent of the same. The representative of the 
Ministry stated that the figures had been worked out on an approxi
mate basis .and it was rather difficult to work out the actual dnan
cial impliCAtions. There_were over 1,000 units which were iau1nC 
pasleS to the stat! an<t very often these were taken by employees 
for diltances Dot actually covered later aD. Instructions had been 
issued that the employees should, after utilisine the pasaes,inform 
their units about the actual number of persons availing of the 
passes and the exact distance travelled against them. The fteures for 
subsequent years were under compilation. As the work was volu
minous, it would take some time. 

3.15. The Committee enquired at what level the decidon was ta
ken not to accept the recommendation of the Estimates Committee 
regarding reduction in the number of free puses as well as privilege 
ticket ordera. The representative of the Ministry stated that tb1I 
decision was taken at the Minister's level. He stated: 

"The labour has more or less taken it as an earned facility 
and have represented on more than one occadon that It 
will not be correct or fair to labour to think of reducing 
these facilities. 

"Allover the world transport organisation employees are 
given some compensation in the matter of travel. This is 
a universal feature, and it can be seen in Indian Airlines. 
Air India, Shipping Lines, etc. There is also some ration
ale behind it. If people are not given some travel conces
sions, the fear is that railway employees travelline with
out any authQ,tity or without tickets may not be detected 
by other fellow employees who would naturally have lOme 
sympathy with them." 

3.16. 'nte Committee potnted out that the Estimates Committee 
had been assured by the Ministry of Railways that information re-
garding the number of passes and PrOs util1led ,by the Railway em
ployees and their cost etc. during the year 1968-89 would be made 
available to Parliament in the latter half of calendar year 1969 and 
that the same procedure would be repeated In subsequent years. It 
had also been stated that the question of giving this Information It! 
the Annual IUJports of the Railways would be con.tdered thereafter. 
The Committee enquired why the requisite information had Dot been 
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made ava1lable to Parliament· and whether the Railways had started 
maintaining the statistics on a regular basis. The representative of 
the Ministry replied that the amount of work involved in collecting 
the information was enormous. In a large number of cases,the in
formation had to be obtained from the illiterate Class IV staff by 
a superviaor who had to take down his statement and later on ha,ve 
it compiled. As the amount of clerical work involved was enornwu8, 
it was considered that it would be better to work on the basis of 
paaes issued less, say, 5 per cent. 

3.l7. To a question if 'computers could not be utilised for compil
ing this data, the representative of the Ministry stated: 

"'This is a matter which really does not claim priority in the 
matter of dealing with computers. We have not been 
able to collect this information despite our best efforts." 

3.18. In reply to a question if .the Committee on Government Aa
surancel would not have to take notice of this matter since it was 
an assurance given to Parliament, the representative of the Ministry 
stated that they would submit to the Estimates Committee their dif
ficulties and accept the Committee's decision in the matter. 

3.19. In reply to a further question if the issue of such passes to 
Railway staff did not result in overcrowding on the Railways, the 
representative of the Ministry replied: 

"It would mean overcrowding. whether passes are issued or 
not; because, if the passes are not isused, it would be 
ticketless travel which will not be detected. There is some 
rationale behind it. we have to deal with 14 lakhs of 
employees." 

3.20 .. The Committee pointed out that the facility of free residen
tial card passes was permissible in certain sections of the Northern 
Railway as well as in the suburban sections of Central and Western 
Railways. They enquired on what considerations this facility had 
been allowed to Railway employees and whether the financial im
plications of the same had been examined. The representative of 
the Ministry stated that the grant of residential card passes to Rail
way emplpyees was meant to enable them to travel daily between 
their place of residence and their place of work. The entire question 
was reconsidered in 1953 and it was decided that those facilities 
which were being enjoyed and were in vogue at that time only should 
continue and- no freshconcessioDs should be given. Therefore, the 

t I 

(-The .MblJatry have improveQ the Committee that these statistics were 
made available to the Estimates Committee on 25-10-1972.) 
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roncession had mrt been extended to sections where it was not en
joyed prior to 1953. 

B.21. The Committee enquired whether the Railways maintatned 
any statistics of the school cheque passes issued in favour of the 
children of Railway employees and if so, whether the financial im. 
plicatlons of the same had been worked out. The repreeentatfve of 
the Ministry stated that in addition to the privilege passes and PTOs. 
the employees' children were issued school passes at the rate of three 
sets per child to enable them to travel from the school to the head
quarters of the employee. This facility was also limited to sections 
where it was in vogue prior to 1953. No other family member of 
Railway employees were issued residential card passes. Statistics 
of the issue of such passes were not being maintained. 

3.22. The Committee observe that during the year 1968~9 for 
which figures have been made available to them, the number of pal
ses and PTOs issued in favour of the Railway employees was 18.78 
lakhs and 20.06 lakhs re!lpectively. The 8nancial Implications thenmf 
have been assessed at Rs. 25.40 crores of which passes accounted for 
Rs. 23.59 crores and PTOs Rs. 1.81 crores. . This far exceeds tbe assess
ment made on the basis of a sample survey carried out on the Nor
thern Railway in 1962 which indicated the total anuual effeet for 
Indian Railways as a wbole to be about Rs. 8 crores for passes and 
about Rs. 70 lakhs for PTOs .... 

3.23. The rough, calculations made Ity the Edimates Committee 
(1967-68) on the basis of information available an official documents 
plared the total cost of travel concessions at an optimum figure of 
RIO. 17.39 crores.... Even this estimate falls short of the Ministry'. own 
calculations by about Rs. 8 crores. If the financial efred of the faci
lities of concessionRl/residential Card PasSf!S and school cheque pas
ses were also taken into account. the total burden on Railway reve
nues would be very consi~erable. 

3.24. The Committee note that in the absence of complete data, 
the above 8pre of Rs. Z5 crores has been worked out on an "approxi
mate" basis and that the fieures for subsequent years are under COlD

pilation. The Committee reeret to observe that despite tbe assurance 
given to the Estimates Committee by the Ministry tba't the ~rell 
tor 1968-69 would be made 'lVaHable to Parliament in tbe latter half 
of tbe year 1969 and that the same procedure would be repeated ia 
SUbsequent yean, the" requisite infonnation was JIUIde available to 
tbe Estimates Committee as late as in October. 191%. 

"-------------
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3.25. Wbile the Cemmi'ttee apee tbat tbe work involved in col. 
lectin&, the data may be heavy, tbey regret the ineNinate delay tbat 
occurred in making tbe information available to Parliament. This 
is GIlly indicative of lack of se .. ioulDeI5 in dealiq witb an issue 
which not only atleds Railway fiunces sultstantially but aiM ac
cenhlates tbe problem of overc:rowding on Railways. 

3.26. In tbi. connection, it is per'tinent to note tbat tbe Second 
Pay Commi.sion had come to the conclusions that "tbe travel privj. 
lele5 allowed to Railway employees are conspicuously extravagant 
ad in large part, indefensible". The Commission bad, therefore, 5UI

,ested curtailment of the facility. Similar conclusions were arrived 
at by the Estimates Committee wbo examined the question in 1967· 
68. As the replies of the Ministry failed to convince the Estimates. 
Committee (1968.69), the latter were compelled to reiterate their 
earlier recommendations in their Action Taken Report. 

3.27. The Committee note that similar travel concessions are made 
available by the Railway administrations in some foreign countries 
to their employees and that tbe labour in India "has more or less 
taken it as an earned facility". While the Committee would not like 
to deprive the Railway employees of these facilities, they agree with 
the views of the Second Pay Commission as wf'1I as the Estimates 
Committee that there is a strong case for curtailment of this facility 
which is heavily weighted in favour of Class I and 0 staff. The Com
mittee see no reason why any distinction should be made amongst 
different categories of Railway staff in this respect. In the absence 
of any convincine arguments to the contrary, the Committee reite
rate the recommendations of the Estimates Committee that (i) the 
number of free passes aIlowed to serving Gazetted Officers (Classes I 
& II) should be brought at par with those allowed to Class III and 
IV employees; and (ii) suitable reductions may gradually be made 
in the number of free passes allowed to retired railway employees 
also with a view to effect economy and bring about uniformity. 

3.28. Tbe Committee further recommend that Steps may be taken 
for speedy collection of data showing the financial effect of the 
travel concessions allowed to the Railway staff including concession
al monthly tickets, residentiai card passes and school cheque passes 
issued in favour of Railway emp.1oyees/their cbildren in suburban 
sectiGns. If necessary, computers should be utilised for expeditin&, 
this work and the information placed before Parliament as early as 
possible. Instructions may be issued to all Railway administratiolls to 
mailltain henceforth complete data in this regard and furnish quar
terly returns to tbe Railway Board to enable compilation of tbe ill· 
formation wltbout any delay in future. This data may also be publi
shed in the ADDual Reports of the Railway Board (Zone-wise). 
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CIIAPTER IV . 
RAILWAY USERS' AMENITIES 

A. Expenditure meurred aDd Criteria foUow .. 

4.1. The Railway Convention Committee, 1965 had 1'eC000000ndedi 
that the provision for Railway Users' Amenities to be provided out 
of the Development Fund may be raised from Rs. 3 crores to RI. 4 
crores ~l' annum during the next five year period. Accordingly, a 
sum of Rs. 4 erores per annum is allotted to the Railways for provi
sion of Railway Users' Amenities. 

4.2. Following is the list of items which are classified as amenities 
for passengers and other Railway users:-

List of Items classified as Amenities for Passengers and other 
Railway Users 

(1) Water supply at stations for the use of passengers, includ
ing not only general water supply arrangements which 
are used for providing water for railway users tn carriages, 
stations, parcel offices and goods shed premises, but also 
purification plants installed, water coolers, electric or 
otherwise, water trollies etc. provided for use of railway 
users. 

(2) Provision of waiting accommodation including reinforced 
cement concrete and other types of benches at stations, 
parcel offices, goods sheds etc., including extensions or im
provements to existing waiting arrangements, to meet the 
requirements of railway users. 

(3) Refreshment RoomsjRetiring rooms and vendors' stalls of 
all descriptions at stations, parcel offices, goods sheds etc. 
provided for catering to railway users, except thOle which 
the vendors are required by contract to provide at their 
own cost. 

(4) Provision of improvement of latrines provided for railway 
users at stattons, parcel oAlces, goods shed. etc. 

89 
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(5) Miscellaneous improvements, viz., provision of seats, 
hedges, shady trees on platforms, at stations, parcel offices 
and goods sheds etc. 10 cater to. the needs of railway users. 

(6) Raising, extending, widening, surfacing, 'Covering or other 
improvements on platforms at stations, except when ,such 
works are required for other than passenger amenity rea
sons, e.g., extension of platforms at big stations to accom
modate full length trains carrying additional coaches pro
vided to relieve over-crowding, provision of additional plat
forms "to faciIitat~ crossing of trains. 

(7) Provision of additional foot over-bridges, improveinent. 
and covering of existing overbridges or subways within 
station premises to connect platforms or offices at stations, 
parcel office goods shed etc., to serve the needs of railway 
users. 

(8) Provision of bathing facilities at stations for use of pas
sengers. Provision of washable aprons on passenger plat. 
form lines and provision. of overhead and/or ground level 
arrangements at stations for filling water in carriages. 

(9) Provision or improvement of approaches and circulating 
areas at stations, parcel offices, goods sheds etc. including 
improved lighting, tonga-car-taxi-cycle rickshaw stands, 
sheds for bullock and other carts, water troughp etc., to 
cater to the requirements of railway users. 

(10) Improvement to existing carriages such as provision of 
fans, improved lighting and lavatories, special insulation 
in roofs, bigger water tanks in carriages, better fittings etc., 
intended to provide improved facilities for passengers, cost 
of additional coaches to compensate the loss in seating 
capacity when old coaches are replaced by new coaches 
which have a lower carrying capacity due to provision of 
better facilities for users. 
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(11) Improved lighting and provision of fans on platfonna or 
in waiting halls and sheds or vendors' stalls at ltations, 
parcel offices, goods sheds etc., to cater to the require
ments of railway users. 

(12) Opening of new fiag stations or conversion of halts into 
fta.g stations, as passenger faclUty where there is no flnan
clal justification. 

(13) Exhibition of sheet time tables in glass fronted frames at 
stations. to serve the requirements of paslengers . 

. (14) Works under all the above heads meant to cater to rallway 
users, provided in connection with Melu and required for 
periods exceeding 6 mon.thl. 

Note: Works of this nature required for period. less than 
six months will be treated as temporary and charged 
to ordinary Revenue under paragraph 937.01. 

(15) Any other works considered essential for meeting the re
quirements of railway users at any station, e.g., proviaion 

of Information. Office or Kiosks, provision of pubUc an
nouncement systems etc. 

4.3. The Committee were informed that taking into account the 
limited availability of funds, the Railways' aim was to provide in 
the first instance, the following basic amenities at all statlons:-

BCJ8ic Amenities to be provided :at all Stations (excluding 
halt statiOnS) 

(i) Waiting haUs; 

(Ii) Benches; 

(iii) Suitable arrangements for lighting in waiting halls nnd 
booking offtces; 

(iv) Drinking water supply; 

(v) Latrines; 

(vi) Platforms with well maintained surface; 

(vii) Proper booking arrangements; and 

(viii) Planting of shdy trees. 

3818 L.S.-7. 
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4.4. At halt stations, the following basic amenities an required' 
to be provided: 

(1) Rail level platform; 

(li) Small waiting shed which will serve also as the booking. 
office. 

(iii) Ughting arrangements where trains .top at night. 

(iv) Planting of shady trees. 

4.5. The Committee enquired about the nurnbe!' of statiOns where' 
basic amenities were lacking at the beginning of the Fourth Plan 
and the progress made in this regard 80 far. They have been inform
ed that the number of stations where the "basic amenities" were 
lacking at the beginning of Fourth Plan (1st April, 1969), was as. 
under:-

1. Wlitin. Halla lIS 

2. Benchel 

3. Suitable arrangements for lighting of waiting halls and book-
in. oftke. 12 

4. Drinkin. Wiler supply 

s. Latrines 

6. Platfonns with wel1 maintained surface 

7. Proper booking arrangements 

8. Planting of shady trees 

1044' 

134 

11 

192 

The programme for provision of the above basic amenities was· 
completed in 1970-71. 

4.6. The Committee enquired what further improvements were 
proposed to be carried out to make travel by third class passengers 
more comfortable particularly for long distance passengers. The 
Ministry have stated that additional facilities like extension of third 
class waiting halls, platform covers, raised platforms, piped water 
supply, refreshment rooms, vendors' stalls, station approach roads, 
lengthening of platforms, etc. for the use of all classes of passengers 
and waiting rooms for upper class passengers are carried out on a 
programmed basis in consultation with the Railway Use.rs' Ameni
ties Committee with which public opinion is also associated. While 
selecting the works, the comparative needs and urgency for the works 
at different stations and the availability of funds, is taken into con
sideration. 
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'-7. Other faciUties being provided at stations are trJefty men
tioned below:-

(I) Publfc address system at important stations for guidiq 
passengers about running of traina, platforma 011 whtth 
th~ will be received etc. 

(ii) Extra booking windows and improved reservation facili
ties. 

(Hi) Announcing facility on platforms to expedite attention of 
the staff concerned to passenger complaints in regard to 
water, train lighting, carriage defects etc. 

(iv) Dormitory type cheap retiring rooms at important stations. 

(v) Sllacious and improved types of waiting halls at important 
stMions for the use of third class passengers. 

4.S. The Committee understand that now that the programme for 
provision of basic users' amenities has been completed at all It8tiom, 
the Ministry consider it desirable that instead of spreading out thinly 
the passenger amenity works on a large number of station. all over 
the country, a few important stations may be selected for intensive 
Improvement programmes like flooring, Ughting, toilets, refreshment 
rooms, drinking water and general raising of the standard of cleanli
ness. It is proposed to take up such works on selected station build
ings at State Capitals, Zonal/Divisional headquarters of RaHways, 
industrial and pilgrim centres, on a phased programme every year. 

4.9. A leading manufacturers' organisation has stated in its memo
randum to the Committee that "The idea with which the Fund wu 
originally started was to provide amenities normally not provided 
by the Railways. But, m:Jst of those facilities that should usually be 
the routine responsibilities of the railway tor butance, wash at 
stations, extension of platforms, raising of platforms etc. are not being 
done from the amounts of this Fund. This is wrong and unwarrant
ed, or the Fund should be given some other name." 

4.10. Another non-oftlcial organisation of long standing, has sub
mitted to the Committee that: 

"The idea of starting the Fund, in the time of late Lal Bahadur 
Sha!ltri, was with a view to provide amenities which were 
normally not provided by Railways. 

Even the word "Amenity" means a little more or extra service 
than usual. However, neither the spirit nor the face mean
ing is observed in practice. 
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In fact. every conceivable thing is included in amenity like 
water hut, surface wash at stations, covers over platforms 
and on foot over bridges, extension of platforms, opening 
extra coaching windows, provision for foot over-bridges 
and waiting halls, raising of platforms, extra lights, etc. 
etc. Many of these things must be attended to by Rail
ways in normal course. 

My Federation is therefore, not able to endorse the present 
Railway Board's directive about amenity fund and very 
strongly disapprove its explanation and implementation. 
Hence the Federation has demanded the grant to be in-
creased. The purchasing power of rupee has gone down 
and in view of the ridiculous inclusion of leveral items, 
unconceivable by common sense, this grant must be in
creased as it falls too short of requirements. 

Besides amenities to passengers-human beings-the funds are 
to be applied far facilities to animals like water troughs, 
sheds in goods yards, approach road to goods yard etc. 
Hence either this fund be appropriately renamed or many 
of the items from the Railway Board's directive should be 
eliminated. " 

4.11. The Committee pointed out during evidence that it had been 
represented to them that the provision of Rs. 4 crores per annum for 
Railway Users' amenities was totally inadequate in view of the rise 
in prices. They enquired if the question had been reviewed by the 
Railway Board and if so with what results. The representative of 
the Ministry stated that r.o detailed review had been undertaken by 
the Railway Board in the context of increase in prices. However, a 
quick review of the amenities provided, had been made and it was 
found that the first aim of providing basic amenities at all Railway 
Stations had been fully realised. During the last two decades, a 
sum of Rs. 65.45 crores had been spent in providing basic and addi
tional amenities. The plan-wise pace of expenditure was as fol
lows:-

Second .Pbn 

Third Plan 

(Rs. in crores) 

13'34 
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--rtim-PlM yMrl -----------

1966-67 

1967-68 

1968-69 

POUFtlt Pkr" 
1¢9-70 

1970-71 

1971-72 

,'14 

]". 

4'47 

]'76 

"84 
---- ---_._-------. ---------.. _---------------- --.--

4,12. He added that a provision of Rs. 3,83 crorea had been made 
in the Budget for 1972-73. 

4.13. As to the adequacy of the allocation, the representaUve of 
the Ministry informed the Committee that the expenditure on RaU-
way Users' Amenities was chargeable to Development Fund which 
also bore expenditure on (I) unremunerative operating improvements 
(costing more than 3 lakhs each); (ii) staff amenities such as schools, 
hospitals, quarters etc., and (Ui) operating improvements estimated 
to cost individually above 25,000, The Fund was required to be fed 
by appropriations from Revenue surplus. The position of RaIlway 
finances had, however, not been satisfactory for a number of years, 
Consequently, either inadequate or no appropriations could be made 
to the Development Fund. In 1964-65 and 1965-66, the annual sur
pluses were inadequate to meet fully the expenditure chargeable to 
Development Fund. From 1966-67 to 1970-71, the Railways had been 
in the red with the result it had been difftcuIt to find any l'ftC)urca 
for the Fund. The expenditure on development items of work 
could be sustained only-

(I) by withdrawing from the accumulated balances in the fund, 
which were Rs. 52.23 crores at the end of 1963-64; and 

(ii) subsequently by obtaining temporary loans from the Min-
.fstTy of Finance. 

The indebtedness of the Railways to the general revenues amounted 
to Rs. 86.65 crores at the, end of 1971-72. In other words, in eight 
years from 1964-65 to 1971-72 the Railways had spent RI. 138.88 crares 
(Rs. 52.53 plus Rs. 86.65 crores) on works cbargeable to Development 
Fund when there was little or no Revenue surplus. 

4.14. The representative of the Ministry added that the demancb 
on Development Fund for works other than passenger amenities 
were equally urgent and insistent. The scale ot executing them wu 
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also affected by price escalations. The Railways' financial position, 
however, did not permit them to put more money in the Develop
ment Fund. This could, therefore, only be done by borrowing lar
ger sums from the Ministry of Finance and increasing their inde
btedness, which was financially not a prudent measure. In the 
Fourth Plan, a programme of spending Rs. 100 crores on develop
ment items had been drawn up. The Railways could ill-afford to 
enlarge this programme with the given constraints of their financial 
pOSition. However, if resources permitted, they hoped to increase 
the Development Fund expenditure to Rs. 150 crores, i.e. Rs. 30 
crores a year in the Fifth Plan. 

4.15. The Committee pointed out that the financial position of the 
Railways had shown some improvement consequent upon the exemp
tionsiconcessions given by them earlier and it should therefore, be 
possible for the Railways to work out a programme for providing 
amenities to passengers on a larger scale. The Financial Commis
sioner stat,ed that althollih Ute budget for the current year antic i
p~ted a surplus of Rs. 32.5 crores, it had since been found that the 
expenditure under various heads had increal'ed due to grant of addi
tional interim relief to the lltaft and the award of the arbitration 
tribllnal. There had also been price increallel' and the expenditure 
on repairs and maintenance had gone up. As a result, the anticipa
t~ surplus would come down to a nominal amount. The Railways 
may have to borrow money from the Finance Ministry for the De
velopment Fund. In fact, the financial position of the Railways 
would. be further affected on receipt of the Report of the Pay Com
mission. The demand for bonus for Railwaymen was also being 
l$trongly pressed by both the Federations of Railwaymen. 

4.16. The Committee drew the a.ttention of the representative of 
the Ministry to the foijowing observation of the Railway Catering 
and Passenger Amenities Committee, 1907:-

"Certain members of Railway Users' Amenities Committees 
and some Passenger Associations who interviewed the 
present Committee were firmly of the view that washable 
aprons provided at stations were not passenger amenities 
works and should not, therefore, be charged to the Deve
lopment Fund. Their argument wu that such aprons 
were sanitary arrangements provided for keeping stations 
clean and cannot be described as amenities to passengers 
Uke waiting halls etc. The Committee eullest that the 
question of cbargine the cost of aprons to some other bead 
of expenditure be considered by the Railway Board." 
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4.17. The Committee enquired about the reasons for not acceptin&' 
the above recommendation of the Catering and Pauenaer Ameniti .. 
C~~mittee. The representative of the Ministry stated that the pro-
'VISIon of washable aprons was neither a safety nor an operational re
quirement. The advantages of clear tracks and relief from ba&I odour 
due to the fouling of the tracks by the USe of lavatories while the 
train. wa~ standing. on a station, was an amenity to the passengers. 
ConsIdermg that thiS was the most useful item in the list of passenger 
amenities, the Board decided to maintain the status quo with the 
.apVroval of the then Minister of Railways. 

4.18. The Committee further enquired about the reasons for not 
crediting the income derived by way of rent ete. from the premises 
rented out for running of Refreshment Rooms and Vendors' stalls to 
the Development Fund .. the same had been cl8llifled as amenities 
for pa.uengers. The representative of the Ministry stated that this 
item had been treated as a passenger amenity from the inception of 
the Betterment FundjDevelopment Fund with the approval of the 
then Standing Finance Committee and the 8Ueeeafve Convention 
Committees. The income derived by way of rent ete., from the 
Refreshment Roams and Vendors' stalls was treated as "Sundry 
other earnings" and credited to Abstract OZ' and DOt to the Develop
ment Fund. Under the standing rules of allocation which had been 
drawn up with the approval of the Comptroller and Auditor General, 
Receipts and Revenue earninp were not treated u reductiOn of 
expenditure. 

4.19. In this connection, the representative of the l4iniItry further 
informed the Committee that the maintenance e:qaencUtuf8 for 
passenger amenities was charged to Ordinary Revenue and not to the 
Development Fund. 

4.20. The Committee observe that the basic amenitiel to be pro
vided at all stations include such items as platforms with well m.ua
tamed surface and proper booking arrangementl. They enquired 
the reasons why these items had been classified as Ulen' Amenities 
and whether it was not incumbent on the Railways .. a commoa 
carrier to make provision for these facilities as a part of their normal 
expenditure. The Ministry have stated in reply that the platforms, 
improvements and additions to booking offices and other items com
ing under the category of Users' amenities when provided at statioDi 
on the construction of a new Une are allocated to Capital. WheD. 
these amer1itiea are subsequently provided at the existing IJtatioDi or 
on the opening of new stations on existing lines these are considered 
.. PMHDter ameaitles works chargeable to DF (1) . 
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4.21. The raising, surfacing and covering of platforms has been re-
,arded as a passenger amenity from the inception of the Develop-
ment Fund originally created as Betterment Fund in 1946. The list 
of passenger amenities works was also approved by the Standing 
Financ~ Committee and Auditor General in 1946. These facilities are 
not n~e8Sary from the operating or safety considerations and have 
therefore been classified as users' amenities. 

4.22. Expenditure of a Capital nature on amenities to passengers 
is not financially remunerative and, therefore, is not charged to 
Capital. The need for undertaking these works on other than finan
cial considerations has been accepted and to ena'ble the Railways to 
plan such works over a reasonable period a separate Development 
Fund which was credited with the funds from the surplus Railway 
revenues was created. It haa, therefore, been accepted that the pro
vision of these facilities cannot be out of the normal Capital or 
revenue expenditure of the Railways but the cost thereof should be 
met from a Special Fund created for such purposes. Since the Fund 
is only by appropriations from Revenue surplus, indirectly the ex
penditure on such amenities is ,borne by Revenue. 

4.23. The Committee further pointed out that the cost of additional 
coaches to compensate the loss in seating capacity when old coaches 
are replaced by new coaches which have a lower carrying capacity 
due to provision of better facilities for users was also treated as a 
part of expenditure on Passenger Amenities. They enqUired about 
the reasons therefor, the number of such coaches replaced during 
each of the last 3 years (zone-wise) and the cost thereof. The Minis-' 
try have explained that prior to 1st April, 1968, if an old. coach was 
replaced by a new coach with a lower seating capacity the cost of 
replacement was charged to D.R.F. The Capital was, however, re
quired to be credited with a proportion of the original cost of the 
old coach, representing the reduction in sea.ting capacity. In 1967 
the position was reviewed as a number of additional coaches had 
been programmed to make good this loss in the seating capacity. The 
cost of these coaches was also being charged to Capital treating them 
as on additional account. 

4.24. The older coaches have a seating capacity from 86 to 132 on 
the B.G. and 53 to 112 on the M.G. Against this, the present stand
ard III class coach has a seating capacity of 80 on B.G. and 64 on the 
M.G. The loss in the seating capacity was directly due to the provi
sion of more amenities to passengers in the coaches like more Jeg 
space, wash basins etc. On this consideration it was felt that the 
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cost of the 1088 in seating capacity which was proposed to be recoup
ed by providing additional coaches should be treated as a passenger 
amenity and charged to Development Fund from 1st April, 196ft By 
providing th~. additiop!ll coaches the Railway was not planning to 
have any additIonal earnings but was catering for the same level of 
seating capacity for the carriage of passengers. 

4.25. The number of such coaches replaced during each of the 
last ~ years (Zone-wile) is as under:-

-.-.- ... _--_ .. -_._-----_ ... _ ... _--_. _._--_. _. -~ ----_.---------_ ...... _-
Central 

Eastern 

Northern 

Southern 

South Central 

South BaItem 

Western 

TOTAL 

._ .. __ ._------

15 

10 

10 

5 

4 

10 

64 

14 *' 8 9· 

II 5 

6 

R 3 

49 40 

4.26. The total yearwise cost of these coaches is as follo,":-

Rs. 174' 31 IaItht 

RI. Jl4'641akh, 

RI, 142'28 lakh~ 

4.27. The Committee note 'that a 51Ull of Ra. 15.99 eror. was SpeDt 
during the first four years of the Fourth PIaD on provision of Rail
way Users' Amenities and that the prop'amme for provision of basic 
amenities at all statlOllS has sinee been completed. The Railways 
now propose to take up in'teaaive improvement propamme at aleet
eel stations instead of aUocating the available funds thinly for a larp 
number of works all over the country. 

4.28. The Committee eonsidcr that now that the proeramme for 
provision of basic passeapr amenities .... ben completed 011 an 
Railways, it is time for the Ballway Board to review the question of 
pnwidin« additional amenities ill .U its aapeda ..... to lay down satt
.1I1e I'Dldelines in this reprd for tbe benefit of the 7..ena1 Railways. 
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4.29. A perspective plan may be drawn up for provision of much 
needed amenitie.s and priorities laid down (zone-wise) for provision 
of surh additional amenities accordin" to the requirements of traffic, 
particularly for touri!:ts aDd pilp-ims at various important stations. 

4.30. The Committee further recommend thalt the question whe
ther the provision of a particular facility like the cost of additional 
coaehe .. to compensate loss of seating capacity, extension of plat
form., raising of platfonDS etc., _ould be treated as part of the n'or
mal obliption of the Railways as a public carrier or the same should 
be treated as a Users' amenity and expenditure thereon should be 
debited to the Development Fund, should be gone into thorouahly 
by the Railways by allSOCiating a few representatives of the National 
Railway Users' Consultative Committee and their sUlicstioDS in this 
rea-ard should be placed before the next Railway Convention Com
mittee for their consideration. 

B. Arrangements for supply of drinking water at statioo'i and in 
coaches 

4.31. The Committee pointed out that the Railway Catering and 
Passenger Amenities Committee had recommended that arrangements 
to provide more tube wells and handpumps for supplYing drinking 
water at stations should be intensified. They enquired what action 
had been taken during the last three years to augment the facilities 
for supply <1f drinking water to passengers at stations and in trains 
and how it was ensured tha.t the various facilities provided for supply 
of .drinking water to the travelling public were properly mentioned 
and break-downs were attended to promptly, particularly in sum
mer months. The Ministry have stated in a n-ate that the facility 
of drinking water supply arrangements is one of the basic ame
nities to be provided at all stations (except halt stations) on Indian 
Railways. This amenity has accordingly been provided on all 
stations on the Indian Railways. 

4.32. Instruction have been issued from time to time to Railways 
to provide manually operated hand pumps at all stations where 
these were no suitable arrangements for supply of water and where 
ground strata was suitable for the purpose. 

4.33. The Railway Catering and Passenget' Amenities Committee, 
1967, have observed in their report that the Board's orders have been 
itnplemented in part only and that band pumps had not beeD installed 
even .t stations where water was eallfly available at comparatively 
stmlow .,1hs. 
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<f •• 34. The above recommendations of the Committee were accepted 
an~ Instructions to Railway Administrations were issued in May: 1968 
to Implement the same immediately. The Railways were also direct
'~ that a~ stati~s where the strata is suitable, hand pumps should be 
Installed Immediately, and at other stations they should immediately 
r~view the existing water supply arrangements and arrange to pro
Vide more manuaUy operated hand pumps, if found necessary taking 
into account the extent of passenger traffic handled by the station. 
Such works are undertaken on a programmed basis consistent with 
the aVailiblity of funds. 

4.35. The Railways are accordingly taking neceuary action and 
the total amount incurred during the last three years on provision 
of water supply at Stations for the use of passengers etc., is given 
:below:-

1968-69 
1969-70 
1970-71 

Rs. 21.79 lakhs 
Rs. 30.73 lakhs 
Rs. 34.23 lakhs 

4.36. As regards proper maintenance of the various facilities for 
~~, water supply, prompt attendance of break down etc., it JI 
'1Itated t~t the l\ailway Administrations were impressed upon in May, 
1~, to.en..P1'e that manually operated hand pumps wherever install
.~ are'matntained staisfactorilly and any defects are rectified pro-
~~. ,. 

4.37. Again in JllJly 1969, in the cant~t of complaints regarding the 
unsatisfactory condition and lack of proper maintenance of pubUc 
uti~ity services at stationa, the Rallways were directed to institute 
special drives to ensure that these are maintained in a ship shape 
condition, At selected important stations they were instructed to 
post a work supervisor to be specially in charge of proper mainte
nance of the public utility services, and who should be provided 
with multipurpose artisans to perform the functions of carpenter •• 
well as plumbers-cum-fitter. It has abo been laid down that the 
work supervisor should take dally rounds of station building and Its 
precincts to see all the public utilities are in good condltlon and any 
defect noticed is rectified immediately. 

4.38. Instructions have afso been issued to Railways from time to 
time, before the onset of summer, to make a quick review of the water 
8~~ply arrangements at stations specially at places where the poIl
Uon is likely to be acute during the aummet' months and to enJUN 

that adequate arrangements are made to avoid pubHc tneoavenHnee. 
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4.39. In the context of failure of monsoon at certain places in the 
country this year, similar instructions to all Railways are being re
iterated. 

4.40. Asked if the Railways had examined the feasibility of pro
viding ice cooled water to passengers free or at a nominal charge in 
or near the compartments during summer months, the Ministry have 
informed the Committee that water coolers have been instaDed on 
the platforms of important stations. Passengers can get down and 
take cold water from the coolers without and payment. This arran
gement is considered to be superior to the alternative of providing 
Iced water 

4.41. Instructions have been issued to Railways to provide water 
coolers on all stations which deal with an average of 1000 passengers 
(inward and outward) o~ more per day and where piped water supply 
and electricity are available, on five years' programmed basis. 

4.42. A former Chairman, Railway Board has stated in his memo
randum to the Committee that :-

In our hot climate, cool drinking water is the most important 
passenger amenity and when I was the General Manager of 
the .south Eastern Railway I had attempted to provide 
piped water supply in the waiting rooms and on the plat
forms of all the electrified stations and water coolers at 
important road side stations also. There used to be a 
ban on the water cooler because of import of stainless 
steel but this ban has since been removed. It is not ade
quate to provide just one water cooler on a long platform 
at important stations, since through trains run with as 
many as 18 bogies. In fact a small water cooler may be 
designed so that it can be fitted in AC Chair Cars, even 
III Class sleepers where attendants are provided and can 
watch that the facility is not misused to prevent theft etc. 
it would perhaps be helpful if the unit is portable and 
could be plugged on by the staff at the starting !'tation of 
the train and taken off at the destination." 

4.43. The Committee are informed that experiments were carried 
out for the provision of water coolers in third class sleeper coaches 
and Chair Cars with a view to consider extension of this facility in 
coaches along with augmentation of generating capacity. A few 
water coolers were provided in IUrd Class sleeper coaches of Frontier 
Mail on an experimental basis, a,fter carrying out certain modifications 
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to these coaches, such as augmentation ~f the axle generating equt 
~ent and battery. It has not been possIble to get properl ~ 
~ndigen~llS equ~pment for. this application. The available ~uiPment 
IS unrehable, lIable to faIlure and costly in maintenance. The east 
of provision of this amenity is very high. 

4.44. It may also be observed that adequate arrangements have 
been. ~ade for the supply of cold drinking water to passengers by 
provISIOn of water coolers on platforms and deployment of water
men. Additional watermen are also deployed during the hot wea
ther. On certain trains such as GT Express, Frontier Mail, etc. wllter 
<:ontainers have been provided as an experimental measure in lit 
dass corridors and IIlrd class sleeper coaches, which are repleniahed 
at the starting stations and en route 

4.45. In view of this, Board have decided that it was not necessary 
to provide water coolers in IIlrd class sleeper coaches as it is neither 
practicable form the point of view of maintenance nor necessary in 
view of the drinking water facilities already provided. 

4.46. The water coolers already provided in Chair Can, where 
augmentation of power supply or other modifications are not requir
ed, will be continued. 

4.47. The Committee enquired if the assistance of the RDSO had 
been sought in this rega.rd or any alternative proposals had been con
sidered. The representative of the Ministry stated in evidence that 
while it was not difficult to provide water coolers, it had been found 
that it would be extremely diffi~ult to maintain them. Moreover, 
they were not able to get sufficient power generated from axles even 
for "lights, fans and other normal facilities required for non-air-con
ditioned accommodation as the number of fans and lights provided 
had gone up. 

4.48. The Committee enquired if the Railway Board had consi
dered the feasibility of providing an additional water tank in all 
coaches of long distance tra:ns and a tap in each compartment to 
ensure uninterrupted supply of potable water. The Mlniatry have 
stated in reply that the feasibility of providing additional water 
tanks in coaches of long distance trains has been examined but there 
is no possibility of prov:ding extra tanks, due to limited availability 
of space. Additional water taps in the compartment/corridors caD
not be provided as otherwise the tanks would get emptied very fut 
which would result in serious inconvenien:e to passengers. Experi
ments have also been carried out with provis;on of potable water 

.containers by providing such containers in First Clhs corridor 



104 

,coaches and Third Class sleeper coaches of nomina ted trains but 
the problems encountered in refilling of such containers were so 
many that the experiment had to be abandoned. 

4.49. The Committee enquired if any complaints had been received 
about the non~working of the water-coolers and if RO, what steps 
had been taken to ensure their continuous working. The Ministry 
have stated that there have been instances of failure of water coolers 
proVided at stations, leading to complaints from railway users. The 
failures were found to be on account of maintenance faults and/or 
large scale misuse by passengers a,s well as non-railway users during 
summer, Such unauthorised removal of cooled water from the water 
coolers makes it difficult to maintain the water cooled at the desired 
temperature. 

4.50. Preventive as well as corrective maintenance arrangements 
have been, provided on railways for maintaining the water coolers 
in working condition. 

These include:-

(1) regular overhauling of water coolers during the winter 
months sO that they are in good fettle for use during the 
summer months; 

(ii) regular checking of the working of water coolers accord~ 
ing to a prescribed schedule of maintenance and rectifica
tion of defects found during such inspections; .. 

(iii) watch on the working of the water coolers at the variotss' 
levels through periodical reports and corrective action 
being ordered wherever lacunae in the maintenance sys
tem demanded; 

(iv) training of staff engaged in the maintenance and repair 
of water coolers in the general electric repair workshop 
of railways. 

4.51. Regarding misuse of the water cooler facility by passengers 
as well as non-railway users, arrangements made to check such mis-

_ uses include, encasement of the water cooler in protective wire
mesh stru::ture, distribution of cooled water to individual passengerr. 
in tumblers by staff. Providing a trav below the water cocks to in
hibit use of big vessels to collect cold water. 

4.52. Of all the basie pa~senger amenities provided by the Rail
ways, the Committee attaeb the greate~t importanee to provision of 
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adequate driDIdIIc water faeilities at all stations. bl, and small. With 
the iDeI'eMe in tile loads of ,a-nrer train. to all many as 18 boPes 
in some eases, it .... beeome all the mOl'e neftSsary to aUlIDent these 
faeilities 80 .. to ensure that they are within easy reach of the pall_ 

MIller&. 

4.53. The Committee note that an expenditure of Rs. 86.75 lakh. 
was ineurred by 'the Railways durin, the first three yean of tbe 
Fourth Plan on sellemes for supply/augmentation of drinking water 
facilities at stations. The Committee have, in par ...... ph 4.15 of their 
Fint Report, already emphasised tbe need for givin, top priority 
to providing dean and cool drinkin, water Ito the travelling publk. 

4.M. Keeping br view the climatic conditions in the country, tb. 
Committee consider that It Is not enough to provide fadUties for 
supply of ctrinldng water to 'the passengen but allO to ensure tbat 
the hand pump., tubewells, water coolen and other gadgets are pro
perly maintained for rendering efficient service particularl, during 
summer montlls and that break-downs etc. are promptly attended to. 

4.55. As already pointed out in paragraphs 4.16 and 4.17 of tbeir 
First Report, tile Committee would like the Ministry to particularly 
ensure proper maintenance of water coolers which have been pro
vided at important stauons at a g'ood deal of public expeale. The 
Zonal Railways should also be asked to ensure 'that the facility i, 
not misused either by the travelling public or by the Railway stRff 
themselves. 

4.56. As complaints continue to be voiced sbout the inadequacy 0' 
these facilities as well as poor maintenance thereof, tbe Committee 
consider that tbe supervisory officers should he asked to penonRlIy 
ensure that the water supply arrangements are adequate and In pro
per wOl'king condition at all times. Inspecting OmC8n should also 
ensure the adequacy and proper maintenance of driakin" water faci
lities at the stations during their visits and include tbe same in their 
Inspection Reports. Kespcnsibility for lapses if any. in thh matter 
should be promptly fixed. 'nte Committee need hardly emphasi!le 
that adequate funds will continue to be earmarked by the Railway,; 

for this purpose. 

4.57. The Committee have Doted with interest the experiments 
made by the Railways for provision of water coolen in lOrd Class 
Sleeper Coaches but these are stated to have been abandoned al it 
was found extremely difficult to maintain these water coolen. Thf' 
feasibility of providing addition,,1 water tanks in C'08ches of !onl dlll
tance trains it also stated to have been examined but found Imprac:tl-
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~.ble due to limited av~biUty of lpace. 'I'be Cemmlttee 'Would 
like the RDSO to further explOl'e the posaibiHties of suppl7lng pot~ 
able water in coaches of 10111 distance Mail/Express trams. They 
consider that it should not be beyond the iagenuity of the RaUwaya 
to cater to this requirement which will be very much appreciated by 
the travelling public. 

C. Electrification of Station Buildings 

4.58. The Committee enquired about the number of unelectrified 
Railway stations where electricity was available in the vicinity, at 
the beginning of Fourth Plan, the number of them since electrified 
and the proposals in this regard for the remaining period of the 
Fourth Plan. The Committee are informed that the policy is to elec
trify important stations where low tension electric supply is avail
able on reasonable terms and conditions. 

4.59. At the beginning of the Fourth Plan there were 165 unelec
trifled railway stations on Indian Railways, where electricity was 
available in the vicinity. Of the above, 124 stations have since been 
electrified and 13 more stations have been programmed to be electri
fied by the end of the Fourth Plan. 

4.60. Apart from these 370 more stations where electricity became 
available nearby were also electrified and 166 more stations are pro
grammed for electrification by the end of the Fourth Plan. In all, 
4400 stations have been electrified Sl"' far. 

4.61. The Committee would like the Ministry to take expeditious 
steps for electrification of all stations where electric supply is avail
able in the vicinity. Close liaison may be maintained in this regard 
with the State Ele!!tridty Boards so that the programme for progre!l
sive electrification of all stations keeps pace with the electrification 
schemes of the State Governments. 

D. Booking and Reservation Facilities 

4.62. In a number of memoranda submitted to the Committee by 
eminent non-officials and organisations of long public standing, men
tion has been made of the hardships faced by Third Class Passengers 
due to inadequacy of bookh':g and reservation facilities which gives 
rise to malpractices by unscrupulous elements amongst the railway 
staff. Non-receipt of reservation advices in time by long distance 
passengers requiring train connections en TO'Ute is also a .general com
plaint. 
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4.83. The Committee, therefore, enquired 11 the Railways had 
\UJldertaken a comprehenaive review of the facilities available to the 
public for booking and reservation particularly for third class pauen
gen in recent years and if 10, what the findings of such review were 
and what action had been taken to augment the facilities. The Min-
..iitry' have informed them that the question of providing adequate 
facilities for booking and reservation, particularly for third claa 
passengers, has been engaging the constant attention of the Railway 

,administration. 

4.64. Detailed work studies have been conducted of the function
ing of the reservation and booking offices at important statiou like 
New Delhi, New Delhi Connaught Place, Delhi Main, Lucknow, Born-
?bay Central, Bombay VT, Ahmedabad, Fairlie Place, Esplanade Man
sionand Madras Central. Some of the meuures taken to improve the 
-functioning of the booking and reservation offices are al under:-

(i) Combining the functions of booking and reservation at the 
same counter. Under the previous system the pasaengers 
had to stand in two different queues. This was time con
suming and cumbersome. 

(ll) Increasing the number of reservation counters at the Re
servation Oft'lces with a view to ensuring quicker service 
to the passengers. 

'<ill) Provision of extra booking counters wherever found ju.tl
fled and augmenting of the strength of booking clerb even 
where reservation may not be required. 

>.(Iv) Direction-wise grouping of trains for the purpose of reRr
vationa at the Reservation-cum-Booldng counters. 

,(v) Elimination of unproductive work through a timplifted 
.system of maintaining records and repten. 

{vi) Reorganisation and rationalisation of utillaation of ataff 
with a view to improving their productivity. 

4.65. To meet the heavy demand for reservations during rush 
,periods like Puja, Summer and Christmas holidays, additional book
~ing/reservation windows are provided. 

4.66. A Committee of Members of Parliament has been recently 
appointed to (i) examine the rules and procedure in vogue on RaU-

'ways in respect of sale of tickets and reservatioDl of Beats and berths 
.and suggest proposals to minimise inconvenience to pauengers in thi, 

:381~L.S.--a. 
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respect and to remove the lacunae, if any, in the proeedure, (li) t~ 
identify the nature of malpractices and irregularities committed by 
outsiders including unrecognised travel agencies in securing unautho
rised reservations and to suggest measures to stop them, and (iii) 
to study the adequacy of the existing provisions of the law to dear 
effectively with the offenders and make recommendations fn this r.-
gard. 

4.17. The Committee have in para Z.85 of their Third Report 
ret!ommendecl that the Railways should undertake a quick survey 
of the adequaey of booldng windows and bookinl clerks, particululy 
at important juDdtIon .tations which deal with helW'y pasileftl'eP" 
trafllc and take necessary remedial measures in this reprcI. 

4.68. The Committee bave DO doubt 'that the Committee of Mem
bers of Parliament which is currently e:nmininl the- procedure for 
bookinl and reservations on RaUways wUl examine the problem in aIr 
its aspects and that necessary action in pursuance thereof wUl b.-
taken to bring about tangible improvements. 

4.69. One aspect of the matter to which the Committee would' 
like to draw .tte~tion of the Ministry is 'that the reservatien charts. 
for Third Class P ... engers are mostly written in hand and are not,. 
therefore, quite legible. This leads to avoidable ConfudOD at the last 
moment which is sometimes ~aken advantage of by unscrupulous 
elements amonpt the sta« to barass the passengers and iDcIulge ia 
malpractieell. The Committee would like the Minilltry to issue in
structions that all reserva'tion charts includin, those for DIrd C1us 
passengers should be invariably typed. It should also be ensured that 
these are not only displayed wen before the departure time of the 
train but that the boards are well lit and hUIll at prominent places 
on the platforms. Railway stall should also be instructed to give' 
guidance to the passenlers, particularly those belonging to the mnt 
Class, in locatiq reserved seats. Any disregard of these instructions. 
should be taken serious note of. 

E. Sleeper Accommodation for Third Class Passengers 

4.70. The Committee are informed that the facility of sleeper 
accommodation for the third class passengers which was introduced! 
for the first time in 1954, is now available in 3-tier and 2-tier sleeper 
coaches on almost all Mail and Express trains involving full night 
journeys. Sleeper accommodation in third class has also been pro-
vided on certain passenger trains and on some sectional/through 
third class coach services involving night journeys. The total num
ber of sleeper coaches in use on Indian Railways at present is nearI~ 
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2,100. Provision of 748 additional aleeper coaclMI.. M8 broad ..... 
and 200 metre gauge, has been included in the BoWng Stock Pr0-
gramme for 1973-74. 

4.71. The Committee enquired about the number of trains em 
which third class sleeper accommodation was available at the com
mencement of the Fourth Plan and the num'bar of traiDI OIl which 
such accommodation was provided durina 1 __ 70 to 1871-73. They 
further enquired if third claas sleeper accommodation had _n pro
vided on all trains involving overnight journey and if not, what .u 
the number of such trains and whether any phased proaramme had 
been prepared for extension of this facility. The MiDiBtry have 
informed the Committee that at the commencement of the Fourth 
Five Year Plan i.e. at the end of March, 69, 341 trains were funnin. 
with third class sleeper accommodation. At present, third class sleep' 
er accommodation has been provided in 498 trains. 

4.72. It has further been stated that third clasa aleeping accom
modation has been provided on almost all trains Involving an ove .... 
night journe}" wherever justified. There are 130 trains involving a 
night journey but carrying no sleeper coaches. Out of theile, third 
class sleeper coaches were introduced on 16 trains but were IUbIe-
quently withdrawn on account of poor occupation. MOlt of tbeM 
trains are short-distance slow-moving passenger trains and there
fore, the demand for sleeping accommodation on them is negligible. 
However, introduction of sleeper coaches on these trains wherever 
justified is kept in view. 

4.73. The Committee enquired whether the demand for sleeping 
accommodation on all long distance trains involving ovemight jour
ney had been fully satisfied and if not, what the extent of unsatisfted 
demand was and what measures were being taken to satisfy the 
same. The representative of the Ministry stated in evidence that 
there was "plenty of demand" but the Railways were not 1n a posi
tion to satisfy the same because of overcrowding in aU Exprea and 
Mail trains. Although as a matter of policy, they were progrealvely 
providing more and more sleepers on such trains, a stage had DOW 

come when the Railways would have to decide whether It would 
be desiraDle to provide more sleeper accommodation at the expenl8 
of unreserved Third Class accommodation. 

4.74. Citing a test case, the representative at the Minfltry stated 
that on the 1 UP and 2 DN Howrah-Kalka Mails they had provided 
a tdotal of 254 seats for reserved accommodation in Third CIa .. and 
320 in the unreserved portion. The percentage of overcrowding In 
the unreserved Third Class had consequently gone up to 181 per 
cent. The Railways would, therefore, have to decide about the pro
portion to be maintained between the sleeping accommodation and 
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unreserved accommodation on the trains. 

4.75. In a further note about the extent of unsatisfied demand for 
sleeping accommodation of trains, the Ministry have stated that the 
waiting list for third class sleeper berths is limited to 10 per cent 
of the aecommodation available for reservation by each train at 
the originating station. It is, therefore, not possible to indicate the 
exact demand for third class sleeping berths w+w the availabili
ty of accommodation by each train. Experience, however, shows 
that the demand for sleeping accommodation is always more than 
the accommodation available on long distance important Mail and 
Express trains running on trunk routes and on main line sections. 

4.'m. In order to satisfy the demand for sleeping accommodation. 
steps, are taken to augment the number of sleeper coaches on these 
trains wherever feasible and justified subject to availability of 
sleeper coaches. However, a~ost all the important trunk route 
trains are running with full load and any augmentation is not, there
fore, feasible. Wherever feasible and justified, steps are also taken 
to replace the existing coaches by sleepers. During 1971-72 and from 
1-5-72, 33 sleeper coaches were provided in lieu of other types, of 
coaches. 

4.77. While switching over from steam to more powerful diesel 
traction in order to provide additional accommodation on long dis
tance Mail/Express trains the loadti of trains are also augmented, 
inte'l'-alia, by sleeper coaches. Since 1-4-71, 12 pairs of trains have 
been placed under diesel traction. 

4.7S. A ·pair of bi-weekly Janata Express viz., 131DN/132UP 
J ayanti J anata, consisting of mainly sleeper coaches, has been intro
duced with diesel engines, between New Delhi and Mangalore/Erna
kulam with effect from 26th January, 1973. 

4.79. In reply to a question whether the Railways would consider 
the question of providing sleeper coache~ on all passenger trains In
volving night journey, the representative of the Ministry stated 'that 
it was their policy to provide sleepers even on passenger trains. As 
more and more such coaches came out of workshops, the facility 
would be extended to passenger services. The time likely to be taken 
for extending this facility to all passenger trains involving over
night journey wouIa have to be calculated. 

4.80. A former Chairman, Railway Board has stated in his memo
randum to the Committee that:-

"In a dusty tropical climate like ours, the need for air-condi
tioned travel is fundamental, provided technology can 
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~' it. cheap. I had, therefore, mooted the 1_ of ... If-
eq,,"pped a;.r..conditioned W au. Chair Car and air

·conditioned Three Tier Sleeper coach .. " 

4.8~. The Committee enquired if the feasibility of providing air
conditIoned sleeper coaches had been considered and if 80. with what 
results. They have been informed 'that the proposal to run air-COD 
ditioned 3rd Class Sleeper coaches has been under examination and 
the design of the B.G. coach has recently been ftnaUsed. The salient 
features of this new type of coach which will provide alee-per berth. 
in 2-tier arrangements are indicated below: 

(1) No.::.of passengers to ait 

(ii) No: of passenger. to sleep 

(iii) No. of doors aside 

(iv) No. of tollet, 

48 

41 

2 

• 
4.82. In addition to the ftve lavatoties provided, one dreas1n, 

room haa also been provided for the use of ladles. 

4.83. Orders for construction of 10 sueb B. O. Coaehet for DIe on 
A. C. Express -(Deluxe) Trains have been placed on I.C.P'. in SeD-
tember, 19'72 and they wfll 'be maJ2ufacfured as quickly u poMIbJe. 
This will cover all the A.C. Expret8 Services. The fare for thb ela. 
of travel is Ukely to be equal to that of First CII •. 

4.84 The Committee ftDd tha~ the Ballwa),1 have Dot DUlcie D), 
llMeSament 10 far of the daDud for Wrd dua ......... aeeGIIUIMda-
t10a OIl trabu InvelYiN ovenaJpt joW'De), _veil tJseuch their polk,. 
ia to .Pl'"icle such 'CCCMDmodatloa Dot .. , OD MaUJBIcpaew InIIII 
but ...... pr tnbaa u well It WM, .. ever, ..... Ued fa .vIII..., 
that there wal "pleat)' of demaacl" for mcb 8CCOIIlDIod.tt.. 

US. TIle Committee would like the MbtlstI')' to JUke • detaIW 
assessment of the req.ure..ta 01 sleepiD' ."tommod.tJoo ,. WnI 
elus palSe"'_1 particularl)' on Ma1IfExPreu traiu OD tn_ rout. 
ad to prepare a time-bowul propaDllDe for provWoa of thh faeuu,. 
011 .11 traiDI lavolvln, 'over-m,ht joanIe,., subjed to tile demand 
belnr sufllclent. 
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'-87. Tile Committee farther neommead that the MbdairJ' of RaU-
wa)'~ Iboulcl caNfaIIJ WWIr'k oat the eeoaomiCil of aU DeW proposak 
before iDtroduciDc tUm eVeD OlD an eXl*'imenltal bMis with a view 
to ensure that the DeW facilities are Ddt subsidised by the eommoa. 

IIWI. I I..:. I ! iIJ~ ~ 

4.88. The Committee pointed out that it was decided in 1961 that 
retiring rooms should be removed £,rom the list of passenger ameni
ties and treated as part of station buildings for the purpose of 
allocation of cost. These orders were, however, revoked in 1966. 
The Committee enquirecf-aoout the reasons for the same. The 
repreaentative of the Ministry stated that this had been done as a 
result of fresh revlew made in 1966 when allotment of funds for 
passenger amenities was raised from"lU. 3 erores to 4 crores on the 
basis of the recommendation of the Rallway Convention Committee. 

4.89. The ret>resentative of the Ministry lidded that the cost of 
retiring rooms constructed at the time of construction of a new line 
was debited to the capital coat of the project but in cues where 
additional retiring rooms were provided at a certain station, the 
cost was debited to the Development Fund. 

4.90. The Committee enquired whether . the Rallway Board had 
undertaken a survey of the occupancy ratio of the retiring rooms in 
recent years aDd if so, what the findings were. The representative 
of the Ministry stated that such an assessment was made in 1971 
when it was found that the occupation of 749 retiring rooms at 213 
ltations with a total of 1,627 beds varied from 3 per cent (Kanpur
Anwarganj) to 100 per cent (Bombay VT): 

The CQmmtttee enquired If any statistics were maintained to 
indicate the number of days in a year when the retiring rooms were 
occupied by Railway staft and passengers separately. The Ministry 
have stated in reply that information for pass holders and other 
passengers is not maintained separately. 

4.91. The Committee would, in this connection like to draw atten
tion of the Ministry ~o tlle following observatioM of the Railway 
Catering and Pauenger Amenities Committee, 1987:-

"Such poor percentage of occupation of some retiring rooru 
mows that although a few of them might have been pro
vided at district headquarters station etc., there waa no 
real justification for them. It was understood that some 
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-of th~ poorly patronised retiring roome wer. bein, closed 
down or utililed for other pUrpo8e8 on some railways. The 

. ~ommittee ~ that the policy regarding the conatrue-
tion of retiring rooms be reviaed and such rooma pMVideci 
only at stations where there is full justiftcatioa for them 
and a reasonableo chance of aecuring a nUDimum of 40 per' 
cent occupation." 

4.92. The Committee enquired about the criteria followed in 
f1x:ing the rental charges for retiring rooms at dift'erel1t plaeea and 
whether the tates were uniform for the Rallway staff and the gene-
ral ptiblic. Representative of the Ministry stated that the rates 

<harged were not uniform at all places becaUJe of variations in (1) 
~ater1alcost (U) interest on capital and (ill) maintenance and 
-depreciation including staff cost He added that the rates charged 
must have some relation to the prevailing rates for slmilar accommo
.. dation in a particular city. 

4.93. The Committee pointed out u an instanCe the varytna rates 
charged at Lucknow and Agra and squired about the reuona for 
h wide disparity. The representative of the Mlniatry ,Uted that 
the Northern Railway had been asked to revise the ratH u they 
·'ltad.not undertakeb such an exercise for the past 30 years. Further 
_ked if cit was not delu.ble to mainWn ,lOIIle parity lD tbJa regard, 
1Ihe repretleDtative of the. Ministry .taMci ~t the question of 
-Itandudising the chargee wolWi beexamlned. 

'.M. The Committee note that the OecupaDey ntIo 01 the retlrlDc 
....... vuIea eoDSiderabir fraIa p" ~ pIKe ......... u I per 
1:alt ill cue of Ka ... ur-Anwaquj. ThIs pobll .. u e"M"IMfttecl 
"tIpOD by tile Bailway Cateriac anti p_..- AmMItIea ('.em_IHee 
..... The Committee would like tile MiDWr1 to auaiDe If daeIe 
rooms could not be put to better UII8 .t .~ ._e 'dIeir ....... eJ' 
18 leu than 40 per cent so that the espetlSM iDc:un'ecI on their maba· 
·tebance and 'Upkeep could be juatiW. 

4.95. The Committee would farther lib the &aUW'II, a.rd Ie 
..... jnt .. n data about the oc:eupatloDol the retlrina' rOOlDll .". RaIl .. ,. 
.... and the ,eneral public: separately so that thetr reel atIllty to the 
-travelllq publie cCMJld be determlDed. 

4. ... The Committee further note that there is ....... rlatl .. 
a the rental c:harp8 for this laemfy from. pI.ee t.e pi .. aM tlaat .. 
6e cue of the Northem BalIway at least, the ,..ttIoD 11M ..e -
..... wed over the put 30 Jean. The COIIlJIllttee wwN ... tile 
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Minisb" teundertake a comprehensive review of the position in thi.. 
rerard 011 all Railways with a view to dutdardisilll tlte charges, .. 
which !IbouJd DOt exeeed &I. 10 for a douWe bed room. For addl-· 
tiona) costs provided in emergency, a sum ~ Re. 1 per bed may be-
charred. Ia places where 'the occupancy of the retirin8 rooms i. 
relatively poor, it may even be worthwhile to reduee the rental'
charres.. ! ; j 

4.91. The Committee would further like to point out that the main-· 
tenance and upkeep of the retiring rooms, particulerly at smaller· 
IItations, leaves much to be desired. They wO\lld Uke the Railway 
Board to impress upon the Zonal Railway Acbnillistrationa the neecf 
to keep these rooms iD a neat and tidy coliclition at all 'times and t,· 
ensure that the sanitary aD.'" eleotric ftttiap a~e in good shape an~ 
in working order. . . 

G. Dormitory type Accommodation 

4.98. The Committee enquired If the Railway Board had consi
dered thi! feasibility of providing donnitory type accommodation ,to-
passengers at or near important Railway stations at a low charge· 
for a short stay of 1-2 days. The Ministry have informed them that 
dormitory type retiring rooms have been provided at 54 ranway 
stations on' the Iilcft~ Raihreya. There ate '11 dormitories with • 
total of 898 beds. A Ii~t showing the name. of stations where these 
are provided, the number of beds In each and the obarges for ocu-. 
pation is given in Appendix IX. 

4.99. The occ.tion charges for dormitory type retiring rooma' 
are less than those for single-bedded and double-bedded retiring 
tooms. The ehll'rges range from I minimwn of RI. 1.50 to a mad
mum of Rs. 6 per bed u against RI. 2 to Rs. 10 per bed for sin.gl ... 
or dO\lbl~.~ retiring rbOms. 

4.100. The normal period of ltay allowed is 24 hours but thla· 
can be extended under exceptional circumstances like sickness ete.. 
or if there be ,DO. demand from other passengers. 

4.101. During evidence, the Committee enquired about the ex
perience of the Railways as to the usefulness and popularity of 
dormitory type of accommodation provided at certain stations ancl' 
whether there was any proposal to construct more dormitory type 
of retiring rooms at ~.ces of tO~8t interest or inpilgrlm centres. 
The representative of the Ministry stated that instructions had been
iawed for construction of more dormitory type of retiring rooins fA
all pilgrim centres and other mela points. 
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4.~02. The Committee pointed out that the cbartls per bed tor 
denmtory. type of accommodation ranged from Rs. 1.50 at Rajgir to 
Rs. 6.00 per day at Ahmedabad. They enquJrecl: about the ftllODS 

for wide variations ill the charges DOt only from ODe Itailway to 
another .but also from plaee to place on the lime Railway and 
whether it would not be desirable for these ehul8I to be made 
more moderate and unit.orm particularly when the atay in a dorm!. 
tory was restricted to 24 hours. The representative of the MinUtry 
stated that they would examine the matter. 

4.103. The Committee Dote that tbe Railways have 10 far provided 
71 dormitGry type of re~ rooms with a total 01 _ ... at " 
Railway ...... in 'the eollDtr}' aDtl that iDltrued ............ .... 
for e .. tnaetioa of _e dormitories in aU pUpoim eeau. and otIaer 
places where melas are held. 

4.104. Aa the dermJtories provide eheap aee_odadon to the 
travelllnc public for a abort stay of upto It boan. the CoauaIt'tee 
welcome the propoul to provide more dormitories. I. order that 
full advantage is taken of this faciUty by the tnveru... ,aWkt tJae 
Railways would do weD 'to standardise the eIaarpI at a moderate 
level say as. Z per bed. The serviees of earetaken may abo be pa. 
vlded to look after the eomforts of paasenpn .... their Juaap etc. 

H. PadUtiei for ToaristI 

4.105. The Committee enquired about the .tepa taken by the 
Railways (Zone-wise) to promote tourist traiBc and the expenditure 
incurred on provision of '1aclllties for tourUts during the FourtIl· 
Plan. The Ministry have Wonned them that during the ye&l"ll 
1969-70, 1970-71 ana 1971-72 (Fourth Plan), • Dumber of apedal 
trains were 81TangecJ for touriatl on demand from Travel Alent., 
as per details given in Appendix X. In addition to these apeclal 
trains, reserved coaches were alao provided for tourtata, as per detaila 
given in Appendix XI. 

4.106. The otJier facillties afforded to tourllf8 which ba •• beG 
.in existence over a number of years are:-

(i) To cater for a one-day trip from De1hi to A6n and. back. 
the Taj Expreu bas been introduced. It l.aves Delhi a' 
07.15 hours and the touriBt can retum after a full day visit 
to Agra at 22.05 hours. An air-c:onditioDed-cbair car pro
viding a view of the counli'y side, cool d.riDldnI water, an 
attendant in every coach and a welHqutpped dinlng car 
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are IIQIDe of the important Jeaturea c)f this tram. 
<~I I 

(ii) Priority it given to foreign tourists over the general pub
lie in the matter of advancereservatton. They are allow
ed to reserve their berths 180 days in advance a8 against 
30 day. normally allowed for air-conditioned, 20 days for 
.first class and 10 day. for third class accommodation. 

(iii) Quotas set apart for high oftlciall are released in favour 
of foreign tourists if not fOWld utilised by high officials 
at the time the demand is made. 

(tv) In ca. tA. Excursion Speeiale run for foretcn touristl 
.pGuored by the Tourist Department, the minimum dis
tance limits of 2,500 Kms. is reduced to 1,500 Kmlf. 

(v) Hill concession return tickets are issued from stations 
,situated at a distance of 800 Kmfi. or IDQre during certain 
periods of Summer months. (This year this concession 
was in force from 1st May, 1972 to 30th September, 1972). 

(Vi) Circular to\lr tickets are. issued for standard itineraries 
axed by iheRa~lways and also for itinerariea of the 
parties' choice at 15 per cent concession in fares. The 
minimum distance for which tickets can be issued is 2.400 
Kms. 

(i) Overseas tourists were given 15 per cent concession in 
air-conditioned first class fare. This concession waa 
however. withdrawn from 1st Octobet, 1971 in consul
tation with the Department of Tourism. 

(it) Travel as you like tickets were also issued to foreign
ers at 15 ~ cent concession. This facility was ah.o 
withdrawn from 1st September, 1971 in consultation 
with the Department of Tourism.. 

(vii) The Railways display at railway stations and cn trains 
, posters or photographs brought out by the Tourist Depart

ment. 

(viti) The Department of Tourism have been provided with 
accommodation at such Railway Stations as are considered 
to be of tourist importance to run their information centres. 
These centres exist at Ahmedabad, Bangalore City, Dar
jeeling, Gays, Jalgaon, Jatpur, Kathgodam, Madurat. 
Muzaftarpur, New Jalpaiguri and SiUguri Junction. 
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(ix) Tourist guides have been provided by the Railway. at 
Bombay V.T., Bombay Central, Calcutta and New Delhi to 
assist the tourists in arranging their toUr programmes re
~ations etc. They maintain llalson with the Regt~nal 
TouriJt Oftices. 

(x) The Railways have provided Retiring Rooms for the stay 
of passengers at important places of tourist importance. 
The charges for the Retiring Rooms generally compare 
favourably with the charges for hotels of aimJ1ar .t&ndard 
in the locality. At some selected places, air-conditioned 
rooms have also been provided to cater for the foreiJll 
tourDtl. 

(xi) The Indian Rai~ways also run three hotela at the followin, 
places:-

I. IwraDpbad Hotel 

a. '-' .. Hotel 

50 RanChi Hotel 

nul by die Soulb c.n& RaIlway 

nm by die SoadI a-m RaIIwI., 

IUD by die Soatb!lltem RdW'IJ 

(It has now been deCided to hand over Aurangabad Hotel to 
the Indian Tourism Development Corporation. Propoull 
to hand over the other two are under conslderation.) 

4.107. Some of the facilities cannot be evaluated in financial terma. 
Others are such as can be availed of by ordinary passengers also. so 
that it is not possible to apportion the expenditure incurred on tour
ists. Stin others are in the. nature of concessions in fares whe~ ex
penditure .. BUea is not incurred. 

4.108. In reply to a question it any a.ues.ment bad been made of 
the usefulness of the variOUI facilities/amenities proviclecl to to1arilts. 
the Miniatry have stated that no formal asrument hal been made 
by the Railways of the utilisation of the facilities granted. 'lb. faci-
lities are, however, well patronised. 

4.109. Asked how liaison was maintained by Railway. with the 
State Governments and the Director-General, Tourism, the Ministry 
have replied that decisions are taken in consultation with the Minis
try of Tourism and Civil Aviation. A elole liaison with the Miniltry 
of Tourimn and Civil Aviation is maintained not only at the level of 
the Ministry but also through varioUs Committe. of the Department 
of Tourism. . . ,.jJ; • ...:. ·.; .... W 
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These are: 

L National Tourism Board. 

2. Tourist Development Council. 

These Committee hold periodical meetings on which the Railways:: 
are represented. 

4.110. In order to facilitate better liaison between the Ministry 
of Tourism apd Civil Aviation and the Ministry of Railways, a Tour
ism Cell manned by personnel drafted from the Railways is propos
ed to be set up in the, Ministry of Tourism and Civil Aviation. The 
proposal haa been forwarded by the Ministry of Railways to the Min
istry of Tourism and Civil Aviation, and is now under !:lo~sideration 
of that Ministry. 

4.111. The Committee enquired why the concessions given to over
seas visitors had been withdrawn and whether this had had any 
adverse effect on the number of overseas tourists visiting India and 
consequently upon Railway earnings. The Ministry have informed 
tbem that the 15 per cent concession in the fares for A,C. class was: 
being allowed to the overseas tourists from 15th October, 1958. This 
originated on a suggestion from the Department of Tourism as an 
tncentive for attracting foreign touristS. The, facility of 'Travel AB 
You Like' tickets is in force since 1961 when this was observed as 
a Tourist Year by the Department of Tourism. This was also intro
duced on a suggestion from the Department of Tourism and had been 
continued at their instance. 

4.112. These concessions were withdrawn in 1971 because the De-
partment of Toudsm felt that these did not materially figure 10 the 
monetary calculatioftS of the foreign tourists and could be withdrawn. 

4.113. The Railways have not made any assessment of the effect 
of the withdrawal of these concessions on the number of foreign' 
tourists visiting' India nor have they beard anything 10 this regard 
from the Department of Tourism. It is, however, felt that this could 
not have bad any effect because. the number of 'Travel As You Like'" 
tickets being sold was only about 80 per year and the number of tour
ists who availed the 15 per cent concession in A.C. Class was also 
about 3()() to 400 per year. Thus. these. facilities were not much in 
use and their withdrawal can have hardly any effect on the tourist 
traffic. 

4.114. It has been suggested to the Committee that in order to en
courage tourist trafflc, passenger tickets should be made available 
to the pubUc through travel agents in all municipal towns. Asked: 
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jf the feasibility 01 the propoeal had been examinee!, the M1niIlry 
have replied that the Board have not received any such auaestion 
However, it is not worthwhile appointing travel agents for issue of 
passenger tickets in all municipal towns. In the smaller and medium 
sized dties, the Railway stations are not far off and paaengers can 
make use 01 the booking faclltty provided at the stations. Travel 
agent. also would not like to operate in smaller cities for want of 
.adequate traffic. 

4.115. However, in larger cities such u Bombay, Calcutta, Madru, 
Ahmedabad, etc. travel agenta are already functioning for providing 
the necessary booking facilities to the tourists. 

4.118. It has to be remembered that for tickets sold by the travel 
agents, the Railway has to pay commission on the value of the tickets 
sold. There is no justification for allowing this commission for book· 
ing of tourist traffic in every city because Railways have already 
provided adequate booking arrangements at the stations. • 

4.117. In larger cities where the distant suburbs have to be served. 
the Railways open City Booking Oftices also in addition to lieeDl1ng 
travel agents for booking of passengers. This is subjeet to there 
bein, adequate traffic justification. 

".US.The Committee enquired if the Ministry had conlldered 
-the question of organising 'Yatra' or sight seeing trains to cover im· 
portant centres of tourist interest 80 as to augment their earnings. 
The Ministry have in a note stated that the question of I'rganising 
"yatra' or sight seeing trains by the Rallways, of their own. has not 
been considered. It is felt that it is not possible for the Rallway. 
to undertake such a work because this involves the enUsting of in-
tending passengers for specified itineraries months in advance to 
make up a train load. This work can perhaps best be done, and is 
being done, by the several tourist agencies spread over the country. 
'This is al80 generally the practice abroad. 

4.119. Whenever private parties and tourist agencies approach the 
Railway for running such trains, the requests are favourably con
sidered subject to the availability of the necessary rolling .tock. 
"Several such excursion/pilgrim special trains are run every year. 

4.120. The conditions for running these trains are that the carry
ing capacity of a minimum of 8 bogies for a distance of 2500 Kml. 
must be paid for. The parties sponsoring the trains make out thelr 
<cwn itineraries. 
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4.121. It i5 difficult to lay that Railway earnings can be greatly 
augmented by running such tourista specials because paaenger Hr-
vices are not profitable. It ill also not considered feasible to charge
such tourist specials at higher rates than those applicable for the· 
passengers travelling by ordinary traina. The normal tendency of 
tourists is to seek concessions and, therefore, any attempt to charge' 
such trains at a higher rate is bound to evoke unfavourable response.' 
and might also lead to diminution in the tourist traffic. 

4.122. It has been represented to the Committee that exorbitant 
rates are charged by private companies who organise the ''Yatra 
Specials". They enquired if the matter had come to the notice of' 
the Railway Board. The Ministry have stated that no such complaints 
have been received by the Railway Board. The Railways allot re
selved bogies or special trains to whosoever is prepared to pay the' 
prescribed charges. It is upto the organiser of the tour as to how 
he collects the passengers for travel in the reserved bogie or the 
special train. This aspect concerns the organiser and the pas:sengers
and not the Railways. 

4.123. It has been suggested to the Committee that tourist bogies' 
should be made available on more liberalised terms. The Committee
enquired if the matter had been examined and if so, with what re
sults. The Ministry have informed them that the Railways provide 
three types of tourist bogies, viz. A.C. Tourist Cars, Non-A.C. Tourist 
Cars and Third Class Tourist Cars. Besides bogies of the general type
are also supplied. 

4.124. The charges levied for supply of an ordinary reserved bogie
are equal to the fares for the actual number of persons travelling sub
ject to a minimum per bogie kilometre rate which is as under:-

Distance Minimum rate per kIn. 
per bogie 

(Kms.) (B.G.) (M.G.) 

RI. RI. 

I to 500 

501 and over 1'75 
----_._._-----------

4.125. For detention caused to these bogies. a detelltion charge at 
the rate of Rs. 15 per A.C. bogie and Rs. 5 per non-A.C. bogie per 
hour or part thereof is also leviable after allowing five hours of free 
time at each halting station. 
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".128. TPe chtrges for the Tourist bogies, u ~t1 _ .. ...I. 
as under:- y .... -. ar. 

(i)/' Loaded HovlGge; Pares for the aetual number of pIIIeIl .. 
a-s travelling subject to • minimum per Jun. rate u 
follows:-

-------------
Rate per Km. per boP 

B.G. M.G. 

RI. RL 
A. C. Tourist Can a'So a'40 
NOD A. C. Tourist Can a'60 a'20 
III CIas, Tourist Can a'oo a'oo 

(ii) Empty Ha.ulage: This is charged for supplying the boc1e
from the point where it is normally stabled upto the point 
at which it is required by the party and again from the 
point it is released upto the stabling point. Tbe rate of 
empty haulage is Re. 1.00 per km. for A.C. as well as NOD

A.C. First Class CTa-both B.G. and M.G. For Third Class 
CTs, it is 75 paise per km. 

(iff) -Hire: The rate of hire per 24 hoUt'S or part thereof t. RI. 4:0'
per A.C. 88 well as Non-A.C. CT on the B.G. and Ra. » 
on the M.G. For Third Class CTs, it Is Ra. 20 per 24 hOW"a 
or part thereof. Hire is charged at halting stations only 
after allowing a free time of five hours at each halt. 

4.127. The rates charged by the Railways have to cover the cost 
qf operation including interest, depreciation and overhead coata. They 
have also to be related to the earning capacity of the ordinary coacbes 
haulted by regular trains. Considering these aspects and the extra 
comfort that the parties enjoy in having reserved coachell haulted 
as per their convenience. the minimum rate prescribed by the Rail
way would appear to be quite reasonable. 

4.128. While tUin, note of tbe various facUities provided &, tbe 
Rallways for attractiq tourists both from within .nel witboat tbe 
country, the Committee consider tb.t there Is .tiD .bundant ICOpe 
for providing more f.cilitie. for travel by nU, particular11 to t ... · 
overseas visitors to wbom this vallt country with its rlcb eaItunI' 
beritage, ofters mucb to see. 
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4.121. The Committee couider that the technological advance-

-ments made by Indian Railways in recent years should be fully ex. 

ploited to cater to the requirement. of oveneas visiton. The Rail· 

ways should look UpOD tourist traftlc not so much as a direc1 source 

of eamings for themselves but as a source of eaming much needed 

foreign exchange for the country. 

4.130. In this eonneetion, the Committee welcome the proposal to 
set up in the Ministry of Tourism and Civil A via'tion, a Tourism Cell 

manned by personnel drafted from the Railways for facilitating bet. 

ter liaison between the two Ministries. The Committee hope that 

with better co-ordination and aggressive salesmanship, it would be 

possible for the Railways to attrad more foreign tourists and that 

the facilities provided for them would be suitably augmented and 

brought to intematlonal standards. The position in this regard 

should be kept under constant review and highli,hted in the annual 

Report. of the RaDway Board. 

'.131. So far as home tourists are coneemect, the Committee con

sider that notwithstanding the problem of overcrowding, whleh in 

any case, is confined mostly to trunk routes. the RaDways shoul. take 

more energetic steps for fostering this traffic in the interest of natio

nal integration as well as for augmenting their own earninp. As 
the country abounds in places of tourist and religious interest, the 

Committee consider that the earnings of the Railways can be con

siderably augmented by drawina' up attractive package programmes 

In liaison with travel Bgencies. The Railways would also do well to' 

atudy the measures adopted by Railways in some of the advanced 

foreign countries to aUrad tourist tramc. 

4.132. The Committee ~ould in particular urge the Railways to 

provide more and more facilities to students and workers to see the 

country. Special 'See Your Country' traiu may be run for the bene

fit of the student community as well as the rural and industrial work

ers with the cooperation of the State Governments and educaHow 

authorities. 
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I. MaintebUlee of existin, -...we. 
4.133. The Railway Catering and Passenger Amenities Committee 

lte7 h~d observed in its Report as under:- ' 

A ,large number of members of the public strongly criticl.ed 

the pzoesent state of maintenance of the existing faetlities 

at stations and on trains and voiced the complaint that, 

although a number of amenities were available tbelack 

?f proper maintenance stood in the way of the public avail

mg many of them. It was pointed out that in numerous 

cases lights and fans did not work and water coolers went 

out of order during summer, Broken furniture in wafting 

rooms etc. ~as not being replaced promptly and the upkeep 

of retiring rooms lelt much to be desired. The strongest 

criticism made was in regard to latrines which were stated 

to be seldom cleaned by the staff provided for the purpose. 

In the opinion of the Committee, this poaition reflects a very 

unsatisfactory state of affairs and calls for an intensive 

drive on the part of the RaHways to effect an immediate 

improvement. The concerned staff should be made con

scious of their respontl~ties and Inspectiona by oftlcers 

should be tightened up." 

4.134. That there has not been any appreciable improvement in 

the position since the Report of the above Committee wu submitted 

to Government, is evident from the adverse comments made in the 

memoranda submitted to the Committee by eminent non-oftlcl.ala and 

organisations representing public opinion. A formel' General Mana· 

ger of a Zonal Railway, to quote just one instance, has obeerved that: 

"Maintaining passenger amenities at stations to the sattsfaction 

of the user all the time is much more important than their 

mere provision.' The Railway traveller otten obeerv .. ob

noxious conditions in most railway waiting rooml, lavator

ies, retiring rooms etc. due to lack of inspectioDl and fol

low-up by executive omcen. This maintenanee aspect 

should receive a lot more attention from the Commercial 

Ofticers and Divisional Superintendents." 

4.135. The Committee, therefore, enquired about the steps taken 

to ensure that the maintenance aspect particularly the sanitary con

ditions in waiting rooms, retiring rooms, lavatories, etc. received cona

tant attention of omcers concerned. The Ministry have informed them 

that the Railway Administrations pay sustained attention to ,nain

ta! st dard of sanitation on railway platforms and in 
. n a pro~r an 'ta staff are provided at stations 

station promlses and adequate saru ry 
to ensure proper cleanliness. In addition, bearers have been posted 

i itl ' d retiring rooms for keeping them clean and tidy. 
n wa ng room3 an '. 

3818 LS-9. 
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In the cour~e of their inspectiorur of stations SU.pervi80ry ofticials pay 
special attention to the cle~nline~ and- maJ.ntepa:nc~ _-9f~ti~ and. 
lapse,; on the part of staff concerned are promptly taken up. Instruc
tions have also been issued that cooperation of passengers should be 
elicited through posters, sign boards, announcements on loud-speakers 
etc. in keeping the sta~on premises clean and to the proper use of 
amenities like bath-rooms, lavatories, waiting halls, waiting rooms 
etc; prOlflded at stations fOf' use of passengers . 

. ...... r,., 

4.136. In 9J:"der W foster a spirit of competition amongst the station 
staff, trophies and mOlletary prizes are awarded to the best kept sta
tions at" r~~l.llar intervals on each Zonal Railway . 

. ( . ~ 

4.137>k-tegards maintenance and upkeep of station building~ 
it is stated that every endeavour is being made by the Railway Ad
ministrations to keep the condition of the station buildings in a satis
factory condition. Repairs and maintenance are carried out on coDdi
tio~- basis as and when necessary. 

4.138. Special drives are launched at selected important stations 
for proper maintenance of the public utility services. For this purpose 
a supervisor is deputed to be specially in charge of the maintenance 
and he takes daily rounds of the station building and its precincts 
to see that all fittings, doors, windows etc. are in good condition. De
fects noticed are set right immediately with the help of the artisan 
posted with him. It has also been made clear to the staff that proper 
maintenance and upkeep of the station and surroundings would be 
one of the impor~n~ facets, by which their work would be judged. 

4.139. The CQQW1ittee consider that proper up~p pf the various 
passenger amenitiee is as important as their proyillion. While instruc
tions do exist for ensuring that the maintenance aspect receives CODS
tant attention of the staff coneerned, the experience of the travelling 
public would not appear to testify the claims made by the Railways 
in this regard. The sanitary conditioDS partiCUlarly in the Third Class 
waiting halls, lavatories and bath rooms are far from satisfadory. 
The Committee _consider that it is certainly not for want of staff or 
funds that an appreciable improvement has not been found possible. 
While special drives in this regard may help to improve matters for 
sometime, they do not provide any alternative for sustained efforts 
which alone can provide an answer to this problem. 

4.140. The Committee expect the Ministl'y to ensure that any 
dereliction of duty by the staff ('oncemed wiD be visited with suitable 
punishment and that no efforts will1te spared to ensure that the fad
Iilie!! provided at great expense to the .t!ommon man are properly 
maintained and lloked after so as to be of maximum service to the 
travelling public. 
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CATtIUNG S!RVlCza 

5.1.. TheCOirimlttee are Infomed that out of about 2900 NUon. 
and 50 pairs of trains where catering facilitieaare proYitied Oil the 
different Railways, departmental catering obtains at 102 ItatioDl and 
on 28 pairs of trains. At about 2798 ,stations and on 24 pain of tra1nI, 
catel"lng. ,*rive is rendered by contractors. 

5.2. The Committee enquired about the criteria followed In under
taking departmental catering on stations and trains. The Mlniatry 
have informed them that departmental catering at selected atation.a 
was Introduced on the railways in the year 1954 on a recommendation 
made by a High Powered Catering Committee that Railways .hould' 
set a standard for the contractors to emulate. 

5.3. The Railway Catering and Passnger Amenities Committee, 
1967, which went into all aspects of catering recommended that Rail
ways should consolidate their exislng catering services and atrect an 
improvement in their quality and service before extending depart
mental catering. This recommendation was accepted with the prOvilO 
that an exception in the matter of extending departmental catering 
might be made in respect of prestige stations or stations where a 
proper contractor could not be found despite efforts. 

5.4. Now that the consolidation has been achieved, selective ex
tension of departmental catering is being done. 

5.5. With a view to ensuring that a high standard of quality and 
service is maintained, departmental catering service is also under
taken for V.I.Ps. travelling in special trains and for tourist 'pecfala, 
special parties, etc. 

5.6. As dir.ing cars on trains take away much needed capacity for 
passenger accommodation, it has been decided that these should be 
progressively eliminated from trains and tnatead, catering should be 
dcne through pantry cars, a portion of which would be available for 
passenger accommodation. Food procured from static units would be 
kept in hot cases in such pantry cars and sold to pUlengerl. An 
experiment in this direction has already been Introduced on train 
Nos. 3UPj4 DN Frontier Mails with effect from 18th April, 1972. 

125 
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:1.7. The Committee enquired if in the matter of selective extension 
of departmental catering any criteria/guidelines had been laid down 
and at how many stations departmental catering had been introduced 
since this decision was taken. The Ministry have stated that no crI
teria have been laid down, but as stated earlier, such extension is 
considered in case of perstige stations and stations where lIuitable 
contractors cannots be found. In case of pantry car service such ex
tension would be considered. 

5.S. Departmental catering has been introduced at the following 
stations after acceptance of the Railway Catering and Passenger 
Amenities Committee report in 1968 when this decision was taken: 

Secunderabad 

Lower Hatlong 

Tinsukia 

Hyderabad 

nadar . 

Godhra 

Surat • 

ShamnagBr 

Kota 

Bharatpur 

1-8-1969 Comprehenaive 

2]-11-1970 Partlal 

2-]-1971 Partial 

16-6-1972 Comprehensive 

1-11-19,2 Partial 

1-8-1972 

1-8-1972 

16-4-1972 To set up base kitchen •. 

16-4-1972 

16-4-1972 J 

5.9. Asked about further proposals in this regard during the re
maining period of the Fourth Plan, the Ministry have stat!!d that 
proposals on hand are: 

1. Comprehensive departmental catering at Katihar. 
2. 1/2 Madras-Mangalore Mail. 
3. 27/28 West Coast Express. 
4. 23/24 Madras-Bangalore Express. 
5. 41/42 Kerala Express. 
6. 19/20 Madras-Cochin Mails. 
7. 25/26 Island Express. 
8. 47/48 Cochin-Calicut Express. 

5.W. The Committee called for information regarding profit/loss 
incurred un Static units, mobile units and hotels (separately) under 
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departmental management during each of the last four yean. The 
following figures have been fUrnished by the Mlniltry:-

-----------_ .. _---_._-------_._ ... _-_ ..•... __ .. _ .. 

1968-69 

1969-70 

1970-71 

1971-72 

Yeer Static 

RI. 

( ... ) z8S7 

C·: ) 2.4,6. 

(1_) ".6: 

(+) 19,04 

Mobile 

Rs. 

(-) 6,,1 

(-) 6 .. ~ 

(-) ,>42 

(-) .9 

(Piprea in tbouaandl of Nllpea) 
HOld, Total 

Rs. 
...... --------- -"'---' --- .. -.. -

Rs. RI. 

Ci ) 1,76 C+) Z3~ 

(+) z>4Z p.) ao,61 

<-01,36 (-1) 13,61 

(~.) I,SZ C-I) 20.07 

---------_._----_.--- .-.----.~ ... --.-... ------.-
5.11. Asked to indicate the steps taken to affect economies in the 

running of departmental catering establishments during the 1ut a 
years and the results achieved, the Ministry have stated that the 
various steps taken to affect economies in running department cater
ing during the years 1969-70 to 1971-72 are: 

(i) Purchase of raw materials at economical rates through Fair 
Price Shops. 

(ii) Review of the staft strength of departmental catlerlnl eIt.I. 
blishments as a result of which a number of poIIts in dif-
ferent categories were surrendered. This hu resulted ID 
saving of staff costs . 

. (iii) Scrutiny and pruning of the achedules of fngredtentl for 
various preparations to the extent possilXe without sacr18c
ing the quality. Correct assessment of requirementl of PM
sengers to avoid any wastage, particularly fD mobJJe unita. 

(iv) Intensification of Inspections, enforcement of ItrIctor COD-

trol and supervision. . 

(v) Amalgamation at certain stltions of the ve .. tartan aD4 
Non-vegetarian Refreshment Room. and starting of C!OID-
bined Vegetarlan-cum-Non-VegetariaD Room. with ..,.. 
rate kitchens. 

(vi) Economy in the expenditure of fuel by utWlln, ehuper 
fuel. • 
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(v,U) Abcl'lition of a nwnber of a-la-ca'l."te items in the mobile 
units to avoid waita~e.. . . '. 

(viii) Periodical review of the tariff frtr a-la-carte items such as 
puri, Samosa. n~n etc. which are controlled by the in
dividual Railway Administrations to meet the increase in 
cost of faw m,aterials without sacrificing the quality. 

5.12. As a result of the steps taken from time to time, it has been 
possible to run the departmental catering at profit despite increase 
in staff cost and all round increase in prices of raw materials. 

5.13. The Committee enquired about the number of staff rendered 
.urplus and the savings affected as a result of the review stated to 
have been carried out regarding the staff strength of departmental 
eatering establishments. The Ministry have informed them that the 
nwnber of staff surrendered and savings affected as a result of the 
reviews carried out in 1969-70 and 1971-72 is being ascertained and 
will be furnished later.-

5.14. The Railway Catering and Passenger Ameni~es Committee, 
~~ ha~ atated in their Report that-

''While ~partm~ntaJ Dining Cars incur recurring losses, con
tractors are stat~d to be eamipg a profit from identical 
services. The basic reason behind the losses incurred by 
railways in the o~ration of thelJ;' tnobile units, therefore, 
seems to be the heavy and ever-increasing staft' costs and 
possible heavy leakage of revenue. 

"Vi~orous steps should be taken to plug the heavy leakages in 
r~~n~e wbic~ ~ stated to be occurring in the mobile 
units. The performance of different sets of staff on differ.:!nt 
trips should be closely analysed and glaring variations in 
eXipenciiture ~d ~les ~~n qp promptly. Replacement 
checks on the model of those done in connection with tic-. '. 

ket chec~iJlg, ~ay Ytf1d setisf~ctory results. Supervision 
()Q. t1)ill .s~ct shQuld 'of! tightened up an4 defaulting staff 
taken up severely. The Committee feel that these measures, 
coupled with • drastic re4qction in staff costs, a~e qrgently 
called for in the working I)t (iepattmental pining Cars." 

1.15. 'the Commlttee C;aUed for a statement showing the profit I 
loesQn each of th~ d,i~lRi carIS clQ.r~~g the la~t ~ years. 'the statement 
Curn"(!d by til, ~~ ~ ~ve~ iri ~~ndix XII. 

5.16. The Committee enquired if the economics of running dining 
~I$.on t1.a.l~ h~~ been ~tudiedand if so, ~hat the findings were and 
. -----------

-Not received till the time of ftnaIi sation of the Report. 
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whether the" ques~on of continuation of this facility had bee re
vI~"'ed'irl'GIe'U_ ofsueh stutiYA The Miniatrf',tbi~atatedtltat the 
Railway' Ca'terlRg me! Paslieriger Amenitieii 'cOl!liil!dttee~'l98Tw~ 
e~~in~d, the w~rkin~, of cateriJ~g, services provided by the Railw.ys 
81S'6: ~x~~~ the economict ot running ditling elt's 'on' tra1bI. The 
Couimittee CSb8erved that the' ptesellt'ri1ob11e'Unit:a' bh tbe'ttiMab Ran-
ViifS Were j,oPuhtr arilong the 1ravelUng' pubtlc ' md' any reduction 
Hi' ihett' pr~rit number should be affected only'if such a .~ 'beelUne 
iriescapable~ 'n'iey' examined the steadily increasing' loaes in the 
0~r8tion';of mo\)ile units and attributed theae l<*esto the following 
Mlbti'~~ " ' ' 

r ~.,' 

(i) The higher cost of staff provided in dining can as com
Plp"ed to static units as a larger number of ,taft is requireti 
0J1 th~ cars than a~ static units. 

(U) Inability to optimise s~af! strength ca~ bx 100.' idle runa 
of,dbiing ears at night on daily trains ~d jdliJig time on bl-
wee~y and iri-weekly services, "" , 

. ' 

(iii) The payment of overlime allowance on some mobile lervieea, 

(iv) The payment of travelling allowance to all categories of 
. s~f! ontnobile units, ' 

(v) The issue of a large number of uniforms to bearers on 
, diningcBl'I, 

(~) A' hig~ 'incidence of breakage and,_9'1 of uteDl1ll mel 
crockery, ' 

5,17. With a view to minimisin, the 10aes in the operation of the 
mobile um't.the Committee also made the folIC7WiDI ~m.meIlfla. 
tiODr.;...;. ;, .. 

(1) The practice of appointing pay-cum-:eommllliOD bearerII 
should"tie'replaced'~ soine other.,.tent wb1ehwould,... 
tore incentive on the part of the bearen, 

, I 

(ii) Vigorous steps should be faken to plug the heav: leakages 
in revenue stated to be occurring in the mobilr Ilnits. 

(iii) Replacement checka on the model of thole done in ticket 

chefmi !"hou.J:d be llll~de, 

(tv) Supervision should be t1g~rled 'up and defaultinsr stat! 
, , takeD up iie~tely, ; 
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. These 'fe.commendations were accepted by the Board and instru~. 
tions were accordingly issued to the Railway Administrations. 

!i.18. The Committee also recommended picking up of food from 
static units for storage in dining cars in suitable hot cases~ in order 
to reduce drastically the cooking of food and washing of utensils in. 
dining cars. On ~ experimental basis, the conventional dining cars 
on 3 DN/4 UP Frontier Mails have been replaced by pantry cars from 
16-4-1972, picking up food from stations en-route. A review of the 
working of these arrangements from April to July 1972 revealed that 
the experiment has been successful as it has been appreciated by a 
large- ~umber af passengers. 

5_11. Short distance mobile services which complete a round trip. 
within a day yield profit when they are fully vestibuled. On the other 
hand., tbe. restaurant/dining car service on the long distance trains 
are prone .to iQour losses. The system of appointing bearers on Pay
cum-commission basis in mobile units in future has been aboliShed 
and it has been decided to have bearers on wholly commission basis 
with' a view to help in boosting sales and red\ree losses on the mobile 
services. 

5.20. Dining car services are generally running at a loss_ Moreover, 
on account of the very heavy pressure under which they operate .. 
they tend to become. dirty and un-hygienic. Finally, they occupy 
valuable room on over-crowded trains. It has, therefore, been decided 
to dispense wit,h dining cars on a phased basis and to replace them 
with pantry-cum-passenger coaches which will pick up food from 
static units en.-route. 

5.21. The Committee pointed out that the Railway Catering and 
Passenger Amenities Corrunittee had observed that the question 01 
abolition of departmental catering at small uneconomic units may be 
investiga£ed by the Railways concerned. They enquired if this inves
tigation had since been completed and if 80 what action -had been 
taken in pursuance thereof. The Ministry have stated: 

"Information will be furnished. The railways have been asked 
_ .. -to . implement the recommendations." 

5.22. The Committee enquired during evidence whether the Rail
way .Board had studied the working and organisational set up of 
hotels and rail catering services on British Railways and whether the 
question of organising similar services on the Indian Railways had 
been considered. The representative of the Ministry stated that a 
comparative study of the hotels and catering services provided by 
the British and Indian Railways had not been made. Basically. 
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however, classification of such services into station catering, trailt 
catering a.nd botels appeared to be the same. The Indian Railways 
were: running three hotels which were owned by the Ex. Niam 
State Railway and the Ex. Bengal-Nagpur Railway at Aurangabad. 
Puri and Ranchi. The hotel business had not been extended .. the-
Miafstry felt that it was not necelllSlU'Y to duplicate the efforts of 
the Ministry of Tourism who had already set up a chain of hotels 
all over the country. It was propoaed to hand over the hotel at 
Aurangabad to the India Tourism Development Corporation under 
the Ministry of Tourism. In case that Ministry were interested in 
taking over the other two hotels at Puri and Ranchi also, dle matter 
would be considered. 

5.23. The witness further stated that so far as the station and 
train· catering services were concerned, the Railways had, during 
the last few years, taken over a large number of private catering 
establishments . under departmental management. The financial 
results of working of these services were IOmewhat better than 
on the British Railways system. It would be teen from the Annual 
Report of the :British Railways Board for 19'71 that the turnover of 
statiQ'll catering was £ 13.4 million and the net receipt. were £ 0.6 
mfllion, the profit, therefore, being about 4.5 per cent. However, on 
train catering services there was a deficit of £ 0.4 mUllon in 1971. 
Taking the station and train catering services together. tbe proftt 
came to less than 1 per cent. The turnover of the catering services 
provideS by Indian Railways and the proftt earned during the last 
3 years was as under: 

--_._. ---_. __ ._--

1969-70 . 

1970 -71 

1971-72 

Tum-ovcr Profit 

-----_._----_. __ .-

(R •. in 1UhI) 

5.24. The representative of the Ministry stated that the endeavour 
of the Indian Railways was to supply cheap food to the public and 
to maintain quality ~o the best extent posai~le. The intention wu 
not to make excessive profit out of the caterIng syltem but to limit 
it to a modest percentage of about .. per cent. 

5.25. In reply to a further question, the witness ltated that two 
major changes had occurred after 1953 10 far II catering tervteet 
were concerned. In the first instance, the dining car was now opeD 
to everybody travelling on the train. Secondly. the Jength of the· 



132 

trains had incl'eased from 8/9 coaches to 17/18 co¥bes whereas the 
'Size of the Dinmg Car remained th~ same. Moreover, India' was the 
-only country tn the world 'which serVed a irarlety'()tdiihetl to 'sUit 
tM taste of passerig8ri' from. CWfererttregians.' Consequen't1y, it had 
becom~ physically impossible to meet, the demand of all passeng~r8 
hygienically and ~ttif.ctotUY. The Rail-vtraxs had, therefore, recent· 
ly introduced a systml similar to that prevaili~g on' the rrid!an 
Airlines for serving iru!'a1. frOm 'Static units 6n the' Delhi·Bombay 
route. Meal was brought in alumiitfuni contahiers from' Stations and 
'kept itt· hot' caseS' in 'ftte pantrY ear: provided ' bri' the traln. It was 
proposed to extend this ari'arigement on- the t)elh!~MadraS and Delhi· 
Howrah routes. .' . '. . 

5.26. In reply to a further question, the representative of the 
MiIiistry informed the Committee that by replacing Dining Cars with 
Thirci Class bogies it would be possible for the Railways to earn 
additional revenue to the extent of :as. 6 to 8 crores per ye~r. -. ." ,-, 

5:27. In regard to s,tation catering, the representative of the 
Ministry iJlforme.d the Comm.itte~ that ~e matter had b~ gone into 
very carefully by a" spe¢al Committee some years ago. It was 
recamD;le.J1de<i by the, Committee that departmental catering should. 
in the first inst~ce: be consolidated before any further expansion 
was undertaken. The stage of consolidation' had sip.ce ~n reached 
~d tb~ R.8.U",ays were sbp~ing profits on their departmental cater· 
tn~i s~ices in so far. as the 10u'of the order of RI. 11lakhs incurred 
in '1955-56 had been gradually wiPect out and the modest surplus of 
RI. 1.19 lakhs achieved in 1966-157 had since increased to Rs. 23 lakhs 
in 1971-72. It was now proposed to go ahead on a selective basis 
on certain routes and to pl'ov;de departmental catering both in 
'Itatic units as well as in the trains. 

5.28. The Committee enquired ahout the financial results of work
ing of the Railway hotels during the last three years. The repre
sentative of the Ministry stated that the Aurangabad Hotel shbv .. ed 
a profit of 10.7 per cent in 1970-71 while the Puri Hotel showed a 
profit of 11.4 per cent during that year. Figures for 1971-72 were 
not readily available. 

5,29. The Committee enqUired whether proforma profit and IO!)8 

account and balance sheets were maintained in respect of hotels and 
catering services separately. The representative 'of the Ministry 
statel;l Ula.t Profit and Loss Accounts in respect of each hotel and 
each type of service i.e.. Mapile' units, Dining Cars', refreshment 
rooms etc. were available but divisionwise 'record was not mainta.in· 
ed. ~t bad been decided tbat wherever the Railways were incurring 
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losses,. separ~te ,~cco~ts should be maintained and efforts d 
improve the finaneli! resUlts:· . . .' ,lIMe to . , '\ ~ ~ . 

0.30. Tile. CC1mmittee further enquired whether the Mobile Unit. 
run by cO.ntractors were also 1'UlUling.'into 10lRl. The repre.entaUve 
of the Min1$try stated that he was not aware of the exact posltlnn 
but be felt that they would not be I'UDDinf iao 10lMl as otfaerwt .. 
~hey wo~ld not continue operating them. It wu also poSlible aDd 
1£ the prIvate contractor had some static units also, he would try 
to .set ,!ff, tp.e lOllS on the Diqing Car a~nst :the prof1a OD static 
umts. 

S.31.. 'J1le CC?mmittee epq~red wh~ther in vi.ew of the d~lsion 
~E7n to, progressfv~ly eliminate the ·q~.yng cars, a ~bo~d' pro
grm,'lrne, had been drawn up In this regard and whether any exercise 
had been made to ascertain the economies likely to' aecrue thereby. 
The Ministry have stated in reply that no time bouna:?~grarnme has 
been draw,n up. Western Railway will be introducing Pantry Car 
Service on 2S/25 Paschim Express trains. Picking up food has been 
introduced on G.T. ExpreSs from 1st January, 1973. 

5.32. The Committee enquired whether this facirtty had been 
appreciated by passengers travelling on the Frontier Mail. The 
representative of the Ministry stated that it had received wide appre
ciation and was also profitable. The breakages and wuta .. of food 
were very small. Moreover, the space required by the pantry car 
was 3/4th of that required by a dining car. Therefore, it had become 
possi!?le to prQVide additional first class berths in the ~ng 1/4th . rtf' " . . ,- . 
~ ... ,..'IITI. 

5.33. The Committee enquired if the Railway. had .xamine~ the 
feasibility of handing over lOme of the catering arrangements to 
cooperative Socteties, Mahtlit Samftis or other 80clal welfare orga
nisations of. repute. The MiniStry have replied that the polley it 
that when a catering contract become available for allotment, c0-

operative societie,J of v.encfors and voluntary organisations of MahUa 
Samitis, who are capable of rendering satisfactory service are cona
dered for allotment of such contract. 21 cooperative aoctettes .n 
over the railways hold various types of catering and vending con-
tracts. . 

5.34. Referring to the dedsion of the Railway Board to have 
bearers in mobile units on wholly commission baaia in fq~ and 
not on pay-cum-commissfon basts, the Commlt~ enqul,..d how the 
services of the existing staff were proposed to be utilised. 11te ~re
sentative of the Ministry stated that the staff appointed Oft oay-eum
commission basis would be trarmerred to the static unitt. 
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5.35. In regard to the recommendation of the Railway Catering
and Passenger Amenities Committee that the scope for promotion of 
catering staff should be enlarged and the cbannel of promotion raised 
to class II level, the representative of the Ministry stated that this 
matter would be settled on; receipt of the recommendations of the 
Pay Commission and that it would be given sympathetic considera
tion. 

5.36. The Committee enquired how often the tariff rates 1'U~d been 
revised since 1969-70 and how the present rates compared with those 
obtaining prior to 1969-70. The Ministry have stated that since the
year 1969, the tariff for Indian style Vegetarian and Non-vegetarian 
meals and Western style Breakfast, Lunch and Dinner was revised 
once i.e. as from 20th December, 1970. The details of the tariff before 
and after the last revision are given below: 

Indian styh millis 

(i) Veptariin 

(ii) Non-veietarim 

Tariff prior 
to 

20-12-70 

Rs. P. 

1'30 

1,80 

Tariff from 
20-12-70 

RI. P. 

I' ,0 

2·10 

(a) A service charge of 50 Paise per meal is levied when th&
meal is served in a dining car or in a train compartment. 
(from static or mobUe units). 

(b) Sales tax as applicable is levied in addition. 

Western Style 

(i) Breakfast (Veacurian and Non-Ve-
. gewian) 

(ii) Lunch Vqetarian 

Lunch Non-Veprlan 

(iii) DiDDer~Vqewian 

Non-Veaetarian 

Tariff 
prior 
to 

~12·70 

Rt.P, 

2'15 

3'50 

3'50 

3'50 

3'50 

Tariff 
, from 

20-12-1970 

Ib,P, 

3'50 

4·50 

5'50 

4'50 

"SO 
---_.------------.--------------------
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<a) A service charge of 50 Paise is levied for breakfut. lunch 
or dinner when served in a dinning car or in a train com
partment (from a static or mobile units). 

(b) Sales tax as applicable is levied in addJtion. 

5.37. The tariff for Tea/Coffee Was revised in 1968, Since then 
'there has been no revision. 

. 5.38. The menu and prices of main items of food and beverages 
U., Indian style meals, both Vegetarian and Non-vegetarian and 
Western style Breakfast, Lunch and Dinner and Tea and Coftee are 
standardised. These rates apply to both departmental and contract 
.catering establishments. They are revised taking into account the 
rise in prices of raw materials. cost of staff and the prevalUng market 
rates in comparable establishments outside the stations concerned. 

5.39. In reply to a question if the rates were revistd on the basis 
of a proper food costing system. the Ministry have stated that 
revision is done on an ad hoc basis whenever found juatifted. The 
-costing is done on the Railways and forwarded to the Board who 
.compare the cost on different Railways and flnally authoriae the 
revision. 

5.40. In this connection, the Committee would like to draw atten
tion to the following observations of the then Minister of Railways 
:made in the Lok Sabha on the 1st August, 1972 in reply t:l a sup
plementary to Starred Question No. 27:-

II •• this is an area ... where the quality of the food served 
requires to be continuously looked tnto. Even if the 
quality is good one day. it is possible that deterioration 
might set in later on, and high standards have lot to be 
maintained because on the purity of food perha.,. the 
hygieniC condition and the health of the travellers also 
depend, and I assure the House that all the complaints 
will be seriously taken up for consideration. Since a large 
part of the catering also is done by the contracto", and by 
the Department. the same standards will be applied to 
both. I would also seek the support of the State Govern
ments to see that the quality of the food provided ~th by 
the Railways as well as by the contractors is subJec~ to 
the same rules and regulations and tetlted conttnuoualy. 

:5.41. Later, on the 28th Novembet'. 1972 in reply to USQ No. 2145, 
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he informed t~~ ,Ho~~e that s'?JlJ.e of t4e' steps ,~en to improve
the stabdard of catering on Hallways were a8 under:-

(i) Officer!" and Inspector~ ~ve b~ asked to intensify 
insPections and supervision of ~~terlng units to ensure
good quality of food and service: 

(ii) On receipt of specific complaints;e'nclUi'l'ie~ are' made and 
erring contractors or departmental catering staff are' 
penalised; 

(iii) Purchase aJ;ld supply of r.aw-mateIjals of good qualUy for 
departmental catering \lnits are ensured and detaUed in-
structions have \?een issued laying down the prO})ortion 
of various ingredients to. be used; 

(tv) Arrangements have be'en rriad~ for the training of staff 
employed in departmental catering establishments. 

5.42. The Committee enquired about the number of complaints 
recejv~ against departmental catering during 1969-70 to 1971-72' 
concerning (a) the quality of food (b) behaviour of staff (c) c1eanli
qess and sanitation and (d) promptness of service. The Ministry 
have furnished the following information: 

Year 

1969-70 

J97007J 

1971-72 

Quality 
of food 

323 

323 

260 

_ . .--~- -- --~. 

8~aviO\lr C1eanJinetl8 Prompt- Total' 
of staff & aanita- ness of 

tion Service 

q 33 91 SOl 

65 24 144 SS6· 

65 33 127 485 

---_._---.. _----_ .. _-- ---. 

,5.43. The Railway Catering and Passenger Amenities Committee,. 
1967 had observed in its Report as follows:-

"The Committee consider that immediate steps should be taken 
to introduce some kind of uniformity in the licence fees 
levied on catering contractors on the different Railways. 
A uniformity in the levy of such fees will automatically 
give the necessary relief to contractors who are at present 
paying heavy amounts 1lIld will also give them a feeling 
that the fees charged :Ire equitable and there is no dis
eriminatioD. After taking the various factors into con-
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sideration, the Commtttee consider that licence tees abould 
not exceed 5 per cent. of the turnover which' should btt 
assessed' periodically With all posIible care and pt.edstOft 

by the railway 8dministr~tions concerned. 

5.44',,~~~Committee enquired wh~r the above auuestions had 
been ex~~ed ~nd if so, with what I'8sulta. The rep~tative Qf 
~he Mi~stry .stated that the recommendation had been accepted and 
1Dstruct~ons Issued to all the Railways. The licence fee was now 
2 to 5 percent of the total turnover. 

5.45. The Committee note that departmental tateriag .. as bltro
duced OIl the Railways in the year 1J54 in pnrs ..... ee 01 the rec:0IIl. 

dleadatiO!lmade by a -High Powered Catering Conuitittee that "Ran. 
ways .lIhould Set a lItmdnd for the colitndon to emulate." Depilrt. 
meDu.lCateri., DOW obtliins at 10! statiOlls alid 38 plltrs oftr.m. 
out 'of about 2180 stations and 50 pain of tnins where t'IIterilll raC!l· 
lities 'are provided on different Railways. 

, 5.~. The .C; .. ,mmittee further note that the Railways.are now con
sid,emg_extenSiOn of departmental catering facility on a selediv. 
basis and that 'prestige' trams/stations and stations where 5Ui~bl. 
contractors are not forthcoming, would be civen prior consideration. 

'5.47. The Committee observe that the Railways have been Incur
ring I~s of the oider of abon't Rs. 6~ to 11akhs per annum on mohlle 
units and that the combined results of working of both ~e ltatk .ita 
mobile 'Units ·(excluding Hotels) have also shown a decllnln.( trend 
Of' protltabl1ity, the Arure havin, come down from Rs. 21.16 1_"" 
in 1968-69 to 18.19 lakh!l in 1969-10 and still further to lb. 12.%5 lakhs 
in 1970-71. ]t has, however. Improved to Rs. 18.55 lakhs In 11'71-12 
due to the increase in tariff with eff~t from ZOth December, 1910 
but for which the profits would have beton still less. 

S.48.The Committee rerret that information reprdtnt savtap 
effeded in the staff employed by departmental eatel'm, establi .... 
ments, as recommended by the Railway Catering and Pailaenger Ame
nities Committee has not been furnished to them by the MiDbtry. 
The action taken' with regard to another recommendation of thIJ Com· 
mi'ttee that the question of abolition of departmcntal catering at ... 11 
uneconomic units may be inveslipted, has also not been indica"'. 
by the Miuistry. 

5.49. ]n the absence of the above information and ~onsideriDI the 
steep faU in the profitability of the departmental catering Ilervi~es, 
static and mobile (the, latter in fact is a JOline activity), the Com· 
mittee are not sure if the measures stated to have beea taken by 
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the Railways to bring down the overhead eets and to streamline 
the system of procurement of raw materials with a view to effect 
economies in bulk purchases consistent with the qaality of supplies, 
have yielded any concrete results. The Committee recognise that 
the rise in staff costs and in prices of foodstuff may have contribut
ed to the diminishing profi'tability of these services. They are, how
ever, far from convinced if the Railways have taken all possible steps 
to effect economies and improve the efficiency of the catering ser
vices which alone can justify further extension of this facility. 

5.50. Out of 21 mobile catering Units run depar'tmentally for 
which separate figures have been supplied to the Committee, 13 units 
were runninr in loss in 1970-71. Catering losses on the Punjab Mail 
~ave .one up from as. 88,000 in 1968-419 to as. 1.83 lakhs in 1'70.71. 
In ease of eertain other trains like the 103/104 Deluxe AC Express, 
-the Coalfield Express, the Black Diamond Express and 'the Bombay 
-Central-Ahmedabad AC Express, the profits have not only eomplete-
Iy eroded over the above period but these services are now running 
into losses. Yet in some other cases like those of the Banralore
Poona Mail and the Howrah-Bombay Mail (Via Nagpur), the losses 
have either increased or 'the profits have declined considerably. 

5.51. The Committee understand that eatering on a prestigeous 
train like the Howrah-Delhi-Kalka Mail was handed over back to a 
private eontractor as the Railways were incurring losses on this ser
vice. That losses still con'tinue to be incurred on a number of other 
trains also is indicative of the fact that the original objective of tak
ing over catering under departmental management so as to "let a 
standard for 'the contractors to emulate" is far from being achieved. 

5.52. The Committee would, therefore, like the Ministry to under
take a comprehensive review of the working of the departmental 
caterinr services so as to identify the specific services (Division-wise 
in case of static units) on which losses are occurring or which are 
showing diminishing returns and. to ascertain the precise reasons 
therefor to facilitr.te necec;sary remedial action. The results of such 
a study may be placed before the next Railway Convention Com
mittee. 

5.53. The Commi'ttee observe that the Ministry now propose to 
phase out the dining cars gradually and to provide meals from static 
units in order to effect econonUes. Incidentally, the replacemen't of 
dining cars by pantry cars would release some space for accommo-

.. dating passengers. They further note that the additional revenues 
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~b,l 't'M.of ~~.PJI!U"'" ~ ... ~ ....... ...,. if .... 
ID, cars ~,~ .~l~wna woal.- .,. " t ..... of ... to ...... 
per annum. 

~4 "J:Jie C~~ would .. the .... tl7 ........... .. 
"'j$iq~ over a ~of ~e" tbe .... YiIecI ...... of IU'Viq ..... 
fro", .~tlc ~. w~ ........ n introace.l _ an ~I 
meuure on e.~ u.s 10 as to ... an tIuIt wit ........ 1 .f tIte 
dininc car facilfty does not cause any hardship to ................ . 

· sengers. 

5.55. As eomplaillt. e'ODtloue to he voIeecI both In ParllUa_t and 
,out.icle tbat the' quailty of fOCMhtuth served .,. the RaIlways, ....... 
much to be deeired, the Cemm.lttee would lib the Ministry 'to en.ure 
tllat .uch complabats from whatever quarter they come, are promptly 
attended to and step. 'taken to rectify the shorteomlap. 

5·56. ~~e C~~ feel that one of the belt ........ 0( eaaauriN 
~,..aU~ is to lay down tbe spec:",catiODS .. pree .... ,. .. """,We. 
~re is it possible to obtain lSI or AGMAIQt ~/""'riab, 
these sh~1I;1d be _iven preference in the ~terest of ........ quaUq. 

5.57. The Coaunittee attada tlte blcbeat iaaportaace to the ....... 
vaoce of cleanlinesl iD. the Idtcbeo where 'the food Ia pre,..... fte 

· Comm,ittee would impreu OR tile BaDw.,.. to tMe up tile work 01 
modernising the kitchens on a priority basis to ens ..... tb .. tbe feed 
is prepatJ'edin a most hygienic manner lree from any cOIltamioatioa . 

. 1,.\ I 

· The ComnUttee would sUlielt tbat tbe Railways may take the .... t· 
a~ce of caterina' rost_tutes and other public sedor underfakba .. who 

:have experience in catering. 

5.58. The Committee note tbat the Railway. have dec:idecl to In· 
troduce food packets on aD incre..me scale to meet the need. of the 
travelline public. The Committee would stms that the constituent. 
of food packets should be most carefully selected havlq reprd to 
ltbe nutritious value of the lnerecllents and the neecI for encouneta, 
the habit of having a well-balanced and wboleaome diet. Every care 
!IIhould be taken to see that the food served in packet. is byeienle 
and free from any bealth huards. 

5.59. The Committee find that at several Rallway stations, m.lJk 
bars have already been set up. Now that the dairy schemes are DUIk· 
inc headway in many parts of the country, the BaD.ay •• bouId re-
view the position to see that wherever State approved or 'p0D80rH 

3818 L.S.-IO 
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... are fuDetionmg, milk bill'll are established to sell milk and 
milk products at reaonable rates to the trav.,Ufng public. 

5.60. The Committee would also suggest that the Railways should, 
in conjunction with Modem Bakeries, establish stalls for sale of 
bread at IllUitable places. The Commi'ttee need hardly point out that 
bread i. becoming increasingly popular all over the country and sap
ply of wholesome bread would go a long way to serve· the needs of 
the tranllm, public. 

5.61. The Committee are aware of a feeling particularly amongst 
the' foreign 'tourists that the water supplied is not always safe from 
the point of view of health. The Committee wowd suggest that the 
Railways should investiaate the possibility of making available 
hygienic water free from health hazards whi~h could be sold in seal~d. 
bottles a't a reasonable price. 

5.62. The Committee note that Railway hotels are a historical 
legacy and although they are a profitable proposition, it has been' 
decided to hand over the hotel at Aurangabad 'to the ITDC and that 
the question Of transferring the other two also would be considered 
in ease the Corporation were interested in taking them over. As the 
[TDC with their experience of running prestigeous hotels are obvi
~Ully in a better positioD to run them, the Committee suggest that 
a decision to hand over the hotels at Puri and Ranchi, both of which 
are places of tourlslt interest may be taken expeditiously by Go~ern
ment. 

NEW DELHI; 
April 2, 1973. 

Chaitra 12, 1895 (Saka). 

R. K. SINHA, 
Chairman, 

Railway Convention Committee .. 
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APPBNDIX I 
(VIM Para 1'13') 

~tauMmt Wan", r)" ,orm..y dwN i, Maill &prGs ..,. 
""" iI!JI. 1971& 

/JI .,. .. ,,;1,19,1 

A- BROAD GAUGE 

lourDe1 Time Increaeor 
~ 

.ClUte I7e1criplfon 1)( Train DIrection April. ,I May, ,. In fciGmey 
time 

I ,2 3 4 , 6 

I. DtDli-Mtdru G.T. BiPrete Dolm '.49"ocr 39"IY -9""'w 
Up 48"3" 39"4" -8" !Ii' 

2. &mbay-MadrU Mail DOwn 31" 30' 31"1" --0', IS' 

Up 3~"~' 32"10' -0"'" 
Expral Dawn 29"2S' 26",0' -2"3S' 

~p 29"~ 26" 4" -3"10' 

Janata ncnm 1'1"2,' 30"10' +1"45' 

Up 28"4S' 31"20' +a"3" 

3. MIdru-MaDploreI Manplore MIll . DoW 22"10' 21"00' -1"10' 
CocbiD Up 22"35' 21"20' -1"1" 

Coddil Mail Down 17"'" 14"50' -3"OS' 

Up 18',20' 16"10' ...... 2'· 10' 

Nllqiri Hxpra. Down 12"2,' 12"30' +0"0,' 

Up 13"2S' 12" IS' -1"10' 

4- Bombay-Howrah Mail Down 41"20' 39"45' -I"3S' 
(wiD Allahabad) 

Up •• "30' 30" so' -l".co' 

Varanaai l!aprea I1>owD 28"16' 2S" 25' -a"SI' 
(DR-ALD only) Up a9"44' 27" 10' -2"34' 

S. Bombay-Howrih MaU Dawn 38"30' 36"oS' -2"25' 
(tlia Nqpur) Up 37"30' 3S"2O' -2"10' 

6. Madraa-Howrah Mail Down 38"20' 33" ,,' -4',2S' 
Up !y'2O' 34"30' -2"SO' 

143 
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Journey time 

Route Description of trains Direction April,5I May, 1972 Increase or 
decreue 
injoumey 

time 

7, Bomba~ Central Prontier MaD Down 24" 32" 23"3S" -o'J7" 
New lhi Up 21'03" 23""" -1'- " 

DehraDun EXpress Down 3f'38" 33 '4S" +0"01" 
Up 31 ·48" ;13"00" +I"U" 

8~ sOmba~ Punjab Mllil Down 29"13" 29"00" -0"13' 
. New ' Up 30"03" aB',oo" -2"03" 

AmritBar Express Down 31"43" 32" SS' +1"12' 
Up 32"23' 32"2S" +0"02' 

9,Delhi Howrah Howrah Kalka MIIil Up 26"00' 22"4S' -3" IS' 
(flia GflDd Chord) Down 26"30" 22"40' -3" 50' 

10. Delhi Hownh Delhi-Howrah Up 32"4S' 32"2S' --<)'. 30' 
(flia Main LIne) Express DOwn 32" 2S' 32"40" +0" IS" 

Upper India Bxp. Up 40"30' 31" SS' -2"3S' 
Down . 43"OS' 39~'40' -3"'2S' 

JIData 8xpress Up 33"OS' 3S"30' +2"2S' 
Down 32" SS' 36"3S' +3"40' 

II, Howrah Amritaar Howrah AmritBar Up 38"10'" 36"2S' -1"4S' 
Debra Dun Mail Down 38" 3S' 36"2S' -2"10' 

Dun lixpreu .~ 36"30' ·34"00' -2"30' 
3S" 3S" 34"3S' -1'-00" 

MBTItB GAUOB 

Joumey time 

Route Description or train Direction April, SI May,I912 Increue or 
decreue 

In journey 
time 

2 3 4 S 6 

I, Luc:know Kadhar A. T, MIIil Up 26'· IS' 22" IS' --4"00' 
Down 2S"4S' 21" So' -3"S" 

•• Delhi-Ahmedabad MIIil Up 22" 20' 22"30" 
~P, }'iur) 

Down 23" 20" 28', So" 

Bxpress Up 21"3S' 2S', 2,. -:a'. 10' 
Down 21"43" 2S")O' -2"13' 
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a 3:' 4 S 6 

J 
..3. MIdru Slmore RamelhwarlGl Exp. Down 19"10' 18"10" -1"10' 
TriV8lldrum ' Up I," 30" 19"2'" --0', oS" 

Tuticorin 
JUmeahWIl'llll Trivandrum Mail Down 23"00' 23'40' . +0"40' 

Up, 23"30' 23"oS' --0" IS" 

Tuticorin 8Jcp. Down 
Up 

18'· IS' 
18"40' 

11"]0' 
11'- so' 

+O"IS' 
--o"2S" 
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APPENDIX'm 

(ViM Para 2'U) 

Eltima," 0CCUf'tIIICY ratio of Air-corulitioMd Pi,." CIaR tmtl A~ Chair ctm 
(Baud 011 ber,hll«lt Itms. as on III JuM aNi 'III ~ of 1970-71 attd 197[-72) 

Broad JIUIF Mette pup 
Railways 

1970-71 1971-72 1970-7[ 1971-72 

.lfir-condihoned 1 class 

Central So S4 
Eastern 53 S2 
Northern 61 60 tI9 81 

NOlth Eastern 43 48 

Northeast Frontier 2I 19 

Southern 66 S9 71 11 .. 

South Cenrral 36 25 '1.1 •• .. 
South Eastern 16 14 ... , 

Western 75 68 " 47 

All Railways 61 S8 sa 50 

.lfir-condi,ioMd Cluzir Cars 

Centtal 48 60 

Bastern 50 59 

Northern 5' 61 

Southern S3 51 

South Cenlral 37 31 

Western 18 94 

All Railways 60 69 

-For the period April to June. 1970 OIlly. 
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Railway 

I 

Central 

lutem 

4PPENDIX IX 
(rid' Para 4' 98) 

List Df JtatiDNI wI"" dormitD"1J are IWovid'd on the I"dian RllilffJaYI. 

StatloDl 

I. JalpOD 

2. Itani 

3. Akola 

40 NllPUr 

.,. Wardba 

6. Jabl1pur 

7. KatDi 

2 

8. Mathura JD. 
9. Gwalior • 

10, JbaDai 
u, Bhopal • 

12, Aan Cantt. • 

13, Sipr 

14' ptparia • 

Total 

*1' Howrah • 

2' ChittaraDjln 

3' Madhupur 

*4' RajJir. 

" Amh 
6' Patna 

Total 

188 

No. or 
Dormitory 

3 

I 

I 

I 

14 

I 

I 

I 

1 

6 

No. or Charael 
beds per bed 

RI. 

5 

6 5' ()()o 

3 5'00-

4 5'00 

'~ 5'00 

3 5'0..,. .. 5'00 

~ 5.(1). 

4 5' ()()o 

.. 5'00' 

6 5'00' 

4 5'00 

10 5·00 

3 5,00 

3 5'00 

62 

---
6 4' 50 

6 2'00' 

.. I' 50' 

6 1'50 

8 2'00 

10 3'00 

40 



I 

Nortbfl'n 

North 
Eastern 

Northeaat, 
Prontier 

lit 

a 

I' Deihl M .... 

a' New ;gelhi 

3' Deb·dUD 

4' Lucbow, 

"S' v..nui, .,. Pllllbtd 

·7,' ADahabad 

Total 

J' Bl1'Iunl , 
In. 

2' Chapra In • 

3' Gonda 

..... GorMhpur 

5' KathJodam 

6. Lucbow In. 

7' MuzUI'erpur 

8' Ruau1 

9' Samlltipur 

Total 

I.' ~~ Illpaiprl; • 

a:~_. 

Total 

3 

, 32 2' 00-
(8 Bedded} 

lSOO (4 Be ed) 
6 a5 2'00 

(10 Bedded} 
3'00 

(3 Bedded)-
I 4 3'00 

J I 3'SQ: 

I 8 a'oo 

I 5 3'00 

I l~ ~.~. 

'18" 93 

J 6 3'00-

I 4 3'00 

J 4 3'00' 

I I 3'QCt 

I 6 ~'so--

4 13 3'00 

I 6 3'00' 

I 4 3'00-

I. 3 3'00-

, 
'fa 54 

I 

I. 

2 10 



170 

I 2 3 4 , 
Southern ,I' Rameswaram , 2 14 2'00 

~, Banplore City I 16 4'00 

'3' Mldurai In. , I 3 4'00 

Total : 4 33 

South Central I' Vijayawada I 8 2'00 

Total : I 8 

South Ealtem I' Tatanagar I 12 2'00 

2' Rourkela , I 12 2'00 

3' Khurda Road 1 4 2'00 

", Bhubaneewar 1 8 2'00 

" Berhampur (Ganjam) 
I 4 2'00 

Total : , 40 

--
Weetern I' Surat 2 , 3·,0 

2' Ahmedabad ., ... 2 16 6'00 

3' Ajmer ", I , 3"0 

4' Udaipur City I 10 3"0 

,,'Dwl:rka I 10 2',0 

6, Jaipur 9 3·50 
7' Jun.aaarh , I 4 3'00 

Total 9 59 

,StatioD marked with nterilk. are pllll'im IPOtl, 
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APPENDm DB 

(tricle para ,3 of Introduction) 

List CJIj individU4ls-lorgan.isa.tions who have furnithed mem.<>nI'rIU 
to the Rcr:il.way ConDerttion Committee 

(1) Member. of Parliament 

1. Shri D. 1). Desai 
2. Shri D. C. GOIwami 

3. Shri S. Jaipuria 

4. Shri' Kalyan Chand 
5. Shri E. R. Krishnan 
6. Shri N. N. Pandey 

7. Shri Ramavatar Shastri 

(2) State Governments 

1. Government of Andhra Pradesh 
2. Government of Gujarat 

3. Government of Kerala 
4. Government of Madhya Pradesh 

5. Government of Manipur 
6. Government of Orissa 
7. Government of Pondicherry 
8. Government of Tripura 
9. Government of Uttar Pradesh 

10. Delhi Administration 

(3) Railwaymen's Unions 
1. National Federation of Indian Railwaymen, NE;W Delhi'. 
2. National Railway Mazdoor Union, Bombay. 
3. Northern Railwaymen's Union, New Delhi. 
4. N.E., Railway Mazdoor Union, Gcrakhpur. . 
5. South Eastern RaiJwaymen's Union Kharagpur. 

1'75 



176 ...... , 
6. S.E. Railway Class II Oftlcers Association, Calcutta. 
7. Western Railway Employees' Union, Bombay. 

(4) Chambers of ConMetC8': Imci IncluBtry, etc. 

1. The Ahmedabad Mill Owners'. Association, Ahmedabad. 

2. The All India Federation of Transport Users' Association, 
Bombay. 

3. The All India Manufacturers' Organisation, Bombay. 

4. The Associated Chambers of Commerce & Industry of 
India, Calcutta. 

~. Belgo-Indian Chamber of Commerce & Industry, Bombay. 
6. Bharat Jute Sellers Association, Calcutta. 

7. Bombay Commuters Council, Bombay. 
8. Eastern Bihar Divisional Chamber of Commerce and Indus

tries, Bhagalpur. 

9. Federation of Indian Chamber of Commerce & Industry, 
New Delhi. 

10. Federation of Associations of Small Industries, New Delhi. 

11. The Hyderabad Karnatak Chamber of Commerce & Indus-
try, Gulbarga. 

12. Indian Chamber of Commerce, Calcutta. 

13. The Indian Chamber of Commerce, Cochtn. 

14. Karnatak Chamber of Commerce & Industry, Hubli. 
15. The Madras Chamber of .Commerce & Industry, Madras. 
16. North Bihar Chambers of Commerce & Industry, Muzaffar

pur. 
17. Northern India Chamber of Commerce & Industry, Chandi

garh. 
18. Punjab, Haryana and Delhi Chamber of Commerce & In

dustry, New Delhi. 
19. The Southern Gujarat Chamber of Commerce & Industry, 

Surat. 

{5) Professional Organisations 

1. Indian Institute of Management, Calcutta. 
2. Indian Institute of Public Opinion (P) Ltd., New Delhi. 

3. Indian Railways Electrical Engineers Association, Calcutta. 
4. National Institute for TrainIng in Industrial Engineering, 

Bombay. 
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(6) Retired R4ilw4t/ OfJlceT8 

1. Shri D. N. Chopra, Ex. General Manager, S.C. Railwly. 

2. Shri G. D. Khalidl'l.L' '~, Railway Board (Retel.). 
3. Shri K. B. Mallwr, :Ex. Chairman, Railway Board. 
4. Shri K. K. Mukerjee, Ex. General Manager, Eastern Rail-

way. ,'. ' 

5. Shri P. N. Murthy, Ex. General Manager, R8Uway Electri
ftcation,. Calcutta. 

6. Shri V. T. Narayanan, Ex, General Manager, Southern 
Railway. 

1. Shri L. A.' Natesan, Economic Adviser (Retd.) , Ministry 
of Railways. 

8. Shn J. B. Reo, Ex. General Manager, North Eastern Ran
way. 

9. Shri D. V. Reddy, Ex. General Manager, North East Fron-
tier Railway. . 

10. Shri N. S. Swaminathan, Ex. Member (Trafftc) Railway 
Board. 

11. 'Shri S. P. Tonse, Ex. Director, Electrical Engineering. 

(7) Public Undertaking. 
1. Bureau of Public Enterprises, New Delhi. 
2. Cement Corporation of India, Ltd .• New Delhi. 
3. Fertilizer Corporation of India, Ltd., New Delhi. 

4. Food Corporation of India Ltd., New Delhi. 

5. Hindustan Salts Ltd., Jaipur. 

6. Hindustan Steel Ltd., Ranchi. 
7. The Minerals and Metals Trading Corporation of India Ltd., 

New Delhi. 
8. National Mineral Development Corporation Ltd., New 

Delhi. 
9 .. 0i1 India Ltd., New Delhi. 

(8) Other Individuals 

1. Shri Rishab Das .Jain, Sri Ganga Nagar, Rajutban. 

2. Shri R. P. Srivastava, 71179 Swaru.p Nagar, Kanpur. 
3. Shri B. L. Joshi C/o Dharmyug, Wee~ly, Bo.n:tb~y. 
4. Shri Rajendra Pal Sharma, P.O. Mohakampur, Distt. Etah. 
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.v~lKDa JUN, 

(V~ .par. a of InVpduction). 

S. No. Reference to para Summary of Recommendationa/Ccrnc1usiona ' 
No. oft~e RepOrt 

(1) 

1. 

r ..... . 
w .. • ...... • . 
I' 
I 

2. 

(2) 

1.17. 

1.18. 

(3) 

The Committee note that during ~he decade 
ending 1969-70, while the growth of passenger 
Kms. has been about 40 per cent. the growth in 
vehicle Kms. has only. been about 26 per oent 
which indicates that the growth of passenger 
transport has lagged behind the growth of pas
senger traffic. It has been admitted by the Minis
try of Railways that overcrowding exists prac
tically on all the trunk routes and . that the main 
bottleneck in this regard is lack of sectional as 
well as terminal capacity in the metropolitan 
cities of Bombay, belh'i, Calcutta and M;adras 
which have reached saturatioh point and it is 
not possible to p~()vide aay additional train. It 
has been explained by the Ministry that plan
ning, on account of paucity of funds, has been 
basically goods tramc-oriented and that plan
ning of facilities for passenger trains had had a 
'deferred priority' as it is a losing activity and 
that it was only some time after the middle of 
the Third Plan that more attention was paid to 
the movement of passenger traffic. 

The Committee are constrained to observe 
that the provision of transport facUlties for pas
sengers Kas not received as close an attention of 
the Railways as it should have, in view of tpe 
dependence of a large nUmber of people on· rail 
transport particularly for long distances. While 
the Committee' concede *bat the constraint on 
resources can be a limiting factor for provision 
of adequate passenger facilities and amenities, 

178 
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3. 1.19. 

4. 1.20. 

179 
-------, .. ---

(3) 
--------

they would have Imagined that there was for 
that ilefy reason a greater need for perspective 
and ~ planning 80 u to allocate the scarce 
resources appropriately in the order of priority. 

The Committee are convinced that if this 
careful planning had been done right from the 
beginning of toe ftrst Plan, the Railways would 
not have been faced with such an acute problem 
of congestion on trunk routes as well as rail 
transport for metropolitan and other capital 
cities. The Committee would stress that the 
Working Groups constituted by the Planning 
Commission to go into the requirements of Pas
senger Traffic for the Fifth Plan should examine 
the matter in all its aspects with special refer
ence to the backlog which has accumulated in 
the matter of provision of adequate transport 
facilities to passengers particularly on the trunk 
routes so as to suggest a concrete plan of action 
with proper priorities. 

Another aspect which the Committee would 
like to focus attention upon relates to the dUIl
cuties which are ,being experienced by the Rail
ways in developing passenger services to metro
politan and other leading cities. The Committee 
feel that had the Railways taken timely action 
to 8Clquire land in metropolitan and other lead
ing cities, they would not have been placed in 
the present difficult situation. Even now the 
question of acquiring adequate land for provid
ing the requisite facilities for running of passen
ger and other goods services should be taken 
up at the highest level by the Railways with the 
State Government authorities. The Committee 
need hardly stress that the Railways have al
ready, in many of these places, large areas of 
land and they should leave no stone un turned 
to put the available resources to the maximum 
use in th,e interest of providing transport facI-
lities. ---_.- -_ .. _---------
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(1) (2) (3) 

6. 1.21. . The Committee would also like the Railways 
to take advance action from now to see that 
wperever the trttnds of traftic 80 require. action 
is .taken to acquire adcUti()nal land and develop 
other related facilities. 

6 . 1.2'2 The Committee cannot stress too strongly 
the need for plan,ning for passenger transport 
on realistic basis by the Railways to meet the 
needs of mass transportation in the wake of 
growing industrialisation of the country and the 
rise iil the income of its expanding population, 
particularly on trunk routes and for long dis
tance travel for which the Railways are ideally 
suited. The allocations to be made for the Rail
ways should, therefore, take care of the impera
tive need for developing the terminal facilities 
in the metropolitan cities as well as for develop
ing the matching sectional capacity on the trunk 
routes so that more trains could be run and the 
problem of overcrowding could be effectively 
tackled. 

" . 1.23. The Committee note that the Ministry have 
already ordered a number of surveys for aug
menting the terminal capacity in important 
metropolitan cities and sanctioned certain line 
capacity works which are under execution. As 
the problem of overcrowdimg is very acute, the 
Committee expe::t the Ministry to execute the 
schemes expeditiously. The Committee trust 
that while building new terminals. the Railways 
would take care to locate the stations at places 
convenient to the public. 

8. 1.24. In the case of services for branch lines, the 
Committee feel that there is need for systematic 
sqrvey so as to identify the pattern and density 
of traffic. The Committee understand that the 
modern trend is ,to cater for short distance rail 
travel by diesel rail cars which are compact 
units, easy in mairi'tenance and operation. The 

._-------------------
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(2) (3) 

-----------"-- ------------"-----
Committee would like the Railways to prepare 
• 'perspective plan. for iD'lpl'Oving passenger ser
vice, in branch lines keeping in view the den
sity {)f tratBc and the financial return. 

9. 1.40. The Committee note that as against the plan 
programme of placing 6450 coaches on line on 
additional account during the Fourth Plan 
period, the procurement during the first three 
yeaTs of the Plan was of 3,648 coaches. It W8I 

stated by the Railway Minister in his budget 
speech (February 1973) that an additional 1177 
BG and 247 MG coaehes would be preaed into 
service in the current year (1972-73). The ex
penditure on ptovision of coaching stock so far 
has been of the order of about Rs. 89 crores as 
against the Plan provision of Rs. 116 crores. 
The Committee trust that the production units 
would be fully geared up so that the Plan target 
for provision of 6,450 coaches is fully achieved. 

10. 1.41. The Committee would also stress that 
higher priority should be given for provision of 
additional coaches to lower class where the con
gestion is most acutely felt by a large number 
of travelling public. The Committee would also 
like the Railways to intensify" the reserch and 
design coaches which would provide maximum 
comfort cons,istent with seating/sleeping capa
city for long distance travellers. 

11. 1.42. The Committee find that the performance 
of Jessops with regard to production of MG 
coaches (and EMU.) has not been very satis
factory. They are surprised to learn that tne 
number of manhours per coach required \)y 
Jeuops is 2i times that required by the I.e.F. 
As majority of shares of the Company are held 
by Government, the Contmittee see no reason 
why Government did not take effectfve and ex
peditious. steps to streamline the functioning of 
this ~nit so as to optlmise its production. Now 
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that the firm would be turning out integral 
coaches of the type produeed by I.C.F., it is 
nece8l8ry to ensure that the number of man 
hours per coach required by Jessops are com-
parable to those of the I.e.F. ' 

12. 1.43. The Committee would like the Ministry to 
report to the next Railway Convention Com
mittee the aetion taken on the report of the 
Technical Committee appointed to investigate 
the possibility of increasing the production capa
city of Jessops and the results achieved. 

13. 1.44. The Committee note that the Railway Board 
propose to convert the workshop at Izzatnagar 
(N. E. Railway) into a coach factory. As the 
capacity in a number of other loco, carriage and' 
wagon repair workshops, particularly those 
which have past experience in manufacturing 
passenger carriages also, is likely to become sur
plus with the extension of electricldiesel trac
tion, the Committee would like the Railways to 
prepare a comprehensive plan lor utilising such 
spare capacity for manufacture of coaches to 
meet the growing requirements during the Fifth 
Plan. 

14. 1.56. The Committee note that the actual procure-
ment of diesel and electric locos upto the end or-
1971-72 was of the order of 265 diesel and 127 
electric locos against the composite target of 560 
diesel and 300 electric locos, both for passenger 
and goods traffic, during the Fourth Plan and 
thai there is likely td be a shortfall of 35 main 
line diesel locos, 30 AC and ACIDC electric locos' 
and ,18 DC electric locos. 

15. 1.5"1. The Committee understand that the outtum 
of diesel locos ,was seriously affected during the· 

--------_._._-_.- ---
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first two years of the Plan due to non-receipt of 
electric traction equipment from HElL, Bhopal 
and delay in receipt of BG axles from foreign 
sources. The productlon of electric locos in 
C~ttaranjan Locomotives Works has also been 
lagging behind. 

16. 1.58. The Committee are concerned to note that 
there has been a set-back in the production' of 
electric locos due to shortage of traction motors 
8S Chittaranjan Locomotive Works experienced 
'large scale' trouble on traction motors being 
currently built under technical collaboration of 
a foreign firm and that the set-back was partly 
made up by supplementary imports and diversion 
of part of HElL production from DC electric lo
cos to AC electric locos. The Committee would 
like Government to thoroughly investigate how 
large scale troubles have developed in traction 
motors which are built under techincal colla
DJTation with a foreign firm and take remedial 
action. 

17. 1.59. The Committee regret that there would be a 
shortfall of 83 locomotives i.e. nearly 10 per cent 
in the availability of diesel and electric locomo
tives as compared to the Plan target. The Com
mittee note that steps have been taken to aug
ment the availability of traction motors af~r 
s~table modification in the design and othet 
measures. The Committee consider that in v1e-w 
of the unsatisfactory position with regard to pr6-
duction of diesel and electric locos during the 
first three years of the FC)urth Plan, all out efforts 
will have to be made to ensure that there are 
no further shortfalls in .tle programme for pro
curement of 260 diesel and 125 eleetric locos dur
ing 1972-73 and 1973·74. 

- 18.1.eO. As already pointed out by them in paragraphJI 
2.71 to 2.74 of their First Report on Accounting 
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1.74. 
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Matters, the Committee feel that there is need 
for integrated planning between the Ministry of 
Railways and the Ministry of Industrial Develop
ment etc. SO as to ensure that electric traction 
motors and other ancillary parts like axles. 
wheels etc. become available in time and in ade
quate quantity to match the production sche
dule of the manufacturing Units at Varanasi and 
Chittaranjan. 

The Committee would suggest that Govern
ment may consider appointment of a higb 
powered task force which would ensure by 
means of an integrated planning that traction 
motors and other requirements of wheels, v.xles, 
etc. become available to the production units of 
Railways in accordance with the scheduled 
programme. 

The Committee regret to note that according 
to the latest census of occupation of various 
classes of accommodation provided in the trains, 
the extent of overcrowding ranges from 12 per 
cent to 86 per cent on the Broad Gauge and 20 
per cent to 115 per cent on the Metre Gauge in 
the third class. This does not obviously take into 
account a large number of passengers who are 
left behind from the Mail and Express trains 
on the waiting list. These figures of overcrowd
ing which, by themselves present a sorry state 
of affairs, do not refiect the correct state of 
overcrowding in third class which is very acute, 
particularly on the fast Mail/Express trains. 

The Committee note the plea put forward by 
the Railways that the constraints of resources 
do not permit the Railways to divert the limited 
fleet of diesel engines from goods to passenger 
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22 1.76 

23 1.77 

(3) 

trafB.c, particularly becauae the former is a pay
ing prOpoSitlolll while .the latter is not. The Com
mittee nevertheless consider that the problem of 
overcrowding which 11 confined to third class, 
Is essentially a problem of the masses and the 
Railways, as a premier public organisation, are 
duty bound to take effective steps to mitigate the 
sufferings of th, third clus passengers who con
tribute 87 per cent of the total passenger earn
ings (non-suburban) of the Railways. The mas
sive investments made during the five year plans 
for modernisation and dnIIlopment of track, 
equipment. Signalling and other facilities should 
make it possible for the Railways to provide 
much needed relief to the common man and to 
make conditions of travel comfortable to him. 

The Committee would like the Ministry to 
make an intensive study of the areas where the 
problem of overcrowding is endemic and to pre
pare a time bound programme for augmenting 
the passenger services in such areas/sections by 
intensive utilisation of existing assets and/or by 
providing additional facilities and services includ
ing dieselisation. 

The Committee are not fully convinced if the 
dimensions of the problem of overcrowding in 
third class have been fully realised by the Rail
ways and whether the methodology followed 
while can-ying out the census of occupation of 
passenger trains ensures a realistic appraisal of 
the same. The Committee would like the census 
operations to be so developed and refined as to 
provide reasonably ac::urate forecasts of the 
growth of traffic in a particular area 80 that ad
vance action could be taken to cater to the 
trafBc that may be gradually building up. 

-------------_._----------
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24 1.78 The Committee would further like the Minis~ 

'try to take emergent measures to alleviate the 
problem of overcrowding in sections where it has 
been found from the last few consus figures, to 
have reached beyond tolerable limits. 

26 1.79 From the data furnished to them, the Com-
mittee find that the problem on certain M.G. Sec
tions is very acute. The Committee consider that 
while in caSe of some lections, conversion into 
B. G. may be the ultimate solution to the pro.; 
blem, they would like the Ministry to take im-

_:I1r-II<_ Mediate steps for augmenting the facilities till 
such time as plans for conversion actually ma
terialise. 

'>.6 1.90 The Committee note that the anticipations of 

27 1.91 

28 1.92 

traffi~ materialisation on the NG system by the 
end of the Fourth Plan were exceeded by 3.63 
million during 1989-70 and by 2.28 million during 
1970-71. The Committee further note that the 
procurement programme of NG coaches has been 
lagging very much behind in so far as out of a 
target 200 additional coaches only 15 were pro
cured upto September 1972. Even assuming that 
the plan for procurement of 123 coaches by 1973-
74 materialises there will still be a shortfall of , 
77 coaches. 

As the Railways are incurring a loss of about 
Rs. 7.50 crores per annum on the Narrow Gauge 
lines, any further capital investment has neces
sarily to be related to the prospects of a reason
able return. However, as pointed out by the Un-
economic Branch Unes Committee. the post

ponement of replacement of stock and lack of 
proper maintenance have themselves resulted in 
deterioration in the service, which in turn, haS 
contributed to furthe1" 1611$ of revenue. 

The Committee _1 that the rising 
trend in the quantum of passenger traftic on 
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Narrow Gauge system requires a reappraisal of 
the requirements of coaches and locomotives with 
a view to stepping up the procurement program
me, if necessary. The areas where overcrowding 
is heavy, may be identified and plans drawn up 
for alleviating the hardships of passengers in 
such places. 

The Committee welcome the proposal for in
troducing diesel rail cars by converting ABhok 
Layland chassis into rail cars and replacing the 
steam locomotive by a bus engine, for providing 
fast inter-city service on the NG system wherever 
traftlc warrants. They note that orders have al
ready been plaCed for ten sets of 4-coach rail 
cars on the Golden Rock Railway Workshop. 
This measure would not only enable the Rail
ways to reduce the cost of operations consider
ably and to augment their earnings, but would 
also dispel the impression in the public mind that 
the narrow gauge lines are given step-motherly 
treatment by the Railways. 

Now that the Railways are undertaking de
tailed studies in passenger traftlc costing, the 
Committee would like the Railways to ascertain 
precisely the losses on goods and passenger ser
vices separately on the NG system so that the 
IerVices on which losses are being incurred couTd 
be identified and efforts made to bring down the 
losses and increase the earnings. 

The Committee have in their third Report, re
commended that a fresh survey should be under
taken to ascertain the incidence of ticketless tra
vel on the Railways. SpeciaJ attention may be 
given during the course of such survey to the 
Narrow Gauge lines where the limitation of speed 
is an additional factor facilitating Ucketlesfl tra
vel. They would further suggest that intensive 
drives against ticketless travel may be carried out 
on such of sections of the NG system where the 

--- .. ----.--_ .. __ .... - - .. - -_.-----_._-_ .. _--_._-
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incidence 01. ticketless tra~l has been found to 
be high. 

The Committee note that during the Fourth 
Plan the Railways have provided two pairs of 
bi-w~ekly Janata Express trains and increased 
the frequency of three pairs of existing trains. 
The introduction of Jayanti Janata Express, 
which provides the longest continuous rail link 
in the country (8020 KOlB.) , is a significant step 
taken in receJ)t mcmtha_ to. relieve overcrowding 
on a major trunk route. 

The Committee consider ~hat so far as passen
ger services are concerned, the requirements of 
third class pafisengers should necessarily be the 
first to receive the Railways' attention. The Com
mittee, ther,eforel re::,om.m~nd that the introduc
tion of Janata Expresses on the three trunk rout
es which have not beel\ covered so far viz. Bom
bay VT-Delhi, BombayVT~~owrah and Madras
Cochin/Mangalore shoj..tld _be given priority dur
ing the Fifth Plan. 

[ 

The Committee note that at present only one 
Janata Train i.e. the Jayanti-Janata Express is 
being hauled by diesel en~neg. The Committee 
recommend that the Janata Trains on which there 
is heavy ovetcrowdir;tg) ~h,()Uld be placed under 
dieseljelectri<; tractiQn. "0 -that the loads/speeds 
of these trains could- he aQgmented and over
overcrowding relieved. They further suggest that 
the feasibility of providing more Janata Trains 
between Delhi and other m.etropolitan cities, with 
limited or alternate stoppa,es, may be explored so 
as to relieve overcrowdin, on the existing trains 
and curtailing the running time between those 
places. -

1.110 The Committee co~der that the technological 
advI;lncemeuts made by the Railways in the mat

. ter of providing faster,and !Dore comfortable train 
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services, should obviously be placed at the ser
vice of the common man. The Committee, there· 
fore, recommend that it should be the endeavour 
of the Railways to provide, on other Janata Ex
preases, the same type of facilities and conveni
ences as have been provided in the Jayanti Janata 
Express which the Committee had an opportu
nity to see before its inaugural run. In fact, this 
train should be taken as a standard to be emula
ted while planning for introduction of more 
Janata trains. Particular aUention may, however, 
be given to the improvement of bathing and toi
let facilities in these trains. 

The Committee note that against a normal 
load of 18 coaches on other Express/Mail (B.G.) 
hauled by diesel engines, the load of the Rajdhani 
Expresses is 8 coaches. Of them, only 5 coaches 
are passenger coaches. Further, the Railways 
are able to meet only the direct cost of running 
these services but not the ·indirect costs. The 
revenue earning per passenger from these trains 
is also stated to be less than that obtained on 
other trains like the Howrah-Kalka Mail. 
It has been explained by the Ministry that 
these trains were introduced as an experimental 
measure to provide the Rallways an experience of 
running faster trains and to maintain the track 
to high standards so that the Railways could be 
counted amongst the technologically advanced 
railways of the world and they may be able to 
sell their equipment to foreign countries. More
over. these were conceived at a time when the 
financial position of the Railways was much bet
ter than at present. 

While the Committee. can understand the 
anxiety and enthusiasm of the Railways to im
prove their technological capability by running 
fast trains, they are not convinced that the best 
method of doing it was by running prestigeous 
trains like Rajdhani Express which are Jimited 
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virtually to first class passengers. The Committee 
cannot help feeling that the introduction of luxu
ry trains like the Rajdhani Expresses at a time 
when there is acute and chronic overcrowding on 
most of the routes particularly, the trunk routes 
on which these trains are run. is an eft'ort to cater 
to the classes rather than to the masses. The 
Committee consider that the line capacity and 
locomotive power on these busy routes i.e., Delhi
Howrah and Delhi-Bombay should have been 
utilised to mitigate the hardships of the 3rd class 
passengers rather than used to provide luxury 
travel to a small number of passengers. It is ex
pected of a public undertaking like the Railways 
that they utilise their comfortable financial posi
tion to provide more passenger accommodation 
and facilities to the common man. This becomes 
all the more necessary as the Railways are beset 
with the problem of overcrowding in third class 
on trunk routes for want of terminal and line 
capacity. 

38 1.124 In this connection, a knowledgeable person 
has stated that "the revenue loss incurred in re
ducing the number of coaches on the train (Raj
dhani Express) and the additional working ex
penses by way of higher maintenance of stan
dards, merely for the purpose of giving a margi
nal increase in the maxir;num permissible speed, 
is a luxury which the Indian Railways can ill
afford at this moment." 

89 1.125 In view of the fact that the trains the Raj-
dhani Express. on Railways' own admission, are 
not able to cover all the charges, the Committee 
would like to impress that no further addition 
should be made to Rajdhani series of services. 
In fact, the Committee would like the Railways 
to examine the manner in which this technologi
cal advance in running of fast trains (;ould be 

,--,---, "'- -- -- ,.,'-----------
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put to the services of the common man by ope
rating Janata Trains which provide travel and 
comfort for third class passengers and would 
afford the much-needed relief to the over-conges
ted third class passenger traftic on the trunk 
routes. 

The Committee note that air-conditioned ex-
press services have heen provided on a number 
of trunk routes connecting metropolitan cities, 
namely, Delhi. Bombay, Calcutta and Madra 
and that changes have been made from time to 
time in the composition of the rakes of these 
trains in the light of actual occupancy, and where 
the services were not quite popular, they have 
been withdrawn and the rakes utilised for in
creasing the frequency on other routes to meet 
the demand for air conditioned service. The Com
mittee have also noted that according to the 
admission by the Railways. it is not economic to 
operate third class chair cars. if the occupancy 
ratio is less than 50 per cent. 

41 1.133 The Committee would like to point out that 
the Railways have not yet worked out in detail 
the cost of running either a particular train or 
the diverse classes of travel. The Committee fe~l 
that as Railways are already lOSing Rs. 50 crores 
per annum on non-subuf>ban passenger services, 
there is hardly any justification to run these air
conditioned expresses which would not give the 
normal return to Railways. The Committee would, 
therefore. like the Railways to review the matter 
most carefully In the light of the cost of operation 
and their occupancy ratio and replace the air
conditioned coaches by third class coacnes as 
necessary so as to accommodate maximum num
beF of passengers and provide some relief to over
congested trains running on the trunk routes. 

42 1.134 The Committee would also suggest that no 
further construction of air-conditioned coaches 
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ihould be programmed till the results of the 
above study are Iknown and it is clear that these 
services are paying their way and the public 
need them. 

The Committee are also strongly averse to the 
addition of coaches in higher classes to trainll 
when it is well known that third class passengers
have to travel in conditions of insufferable con
gestion. 

1.141 It has been represented to the Committee dur-
ing their tours that diesel cars are the answer 
for providing the much needed passenger ser
vices between large towns and their suburban 
areas. The Committee would Uke Government to 
examine this matter in depth and prepare a pers
pective plan for introducinl the diesel car ser
vices where they are justified by traffic surveys 
and where they will pay their way. The Commit
tee have no doubt that if the demand is sizeable 
and of a sustained nature, the Railways would 
undertake the manufacturing programme of such 
cars in one of the existing production units! 
workshops to meet the same. 

1.151 The Committee oblerve that in case of 12 

1.152 

out of a total of 54 Mail/Express trains, the 
journey time as in May 72 has increased while 
in the case of 6 others it has decreased only mar
ginally, as compared to the position obtaining in 
April, 1951. The trains whose journey time has 
increased substantially are the Bombay-Madras 
and the Delhi-HO'fIrah Janata Expresses, the 
increase being between 1 hr. 45 minutes and as 
much as 3 hours 40 millUtea. This is stated to 
be due to the larger nu mber of halts now pro
vided to these trains. 

The Committee also note that besides the extra 
time allowed tor compeJlsating the 10$s of time 

------_._._---
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due to development works or regular mainte
nance works, a certain amount of traffic recovery 
time is also allowed in the last lap of the run of 
the trains to meet the time 1088 due to unforeseen 
atrcuntaUncei such as aJ.arm chain pulling, cattle 
run-over rases, natural calamity etc. 

While the Committee realise that safety con
sieSerations do necessitate .provision of some buf
fer'time, 'they are not quite llOnvinced about the 
necessity for making provision for contingencies 
which mayor may not occur. In any case, for 
ensuring that the running as well as station staff 
are constantly alert and vigilant, it is necessary 
that they are gtwn a tight time.chedule tD 
work upon. The fact that while the journey time 
of most of the Mail/Express trains has been re
duced while in the calle of a few others it has 
increased, calls for a detailed study. It is high 
time that the Railways realise that besides their 
operational convenience there is an over-riding 
consideration of the time of the public being lost 
in travelling. The Committee, therefore, recom
mend that th~ Railway Board may review the 
position in all its aspects. 

It may, in particular, be examined if the 
traffic recovery time allowed in the time tables 

'is horon 'the high side and whether this practice 
may 110t be stopped altogether SO that the impres
Sion in the mfnd of the pubUc that they are an 
alibi for the Railways' own inefficiency. is remov
ed. Moreover, the delays that occur enroute due 
to unfOl'eseen circumstances, could always be 
explained by the· aetual oceurance of an event. 

1.155 The Cammittee suggest that the study propos-

,1.156 

ed above ll)ay cover not only Mail/Express trains 
but also the passenger trains. 

'The Co'irimlftee . consider that' stiffer tltrle 
schedules. would help the Railways to tone up 
the eMcien~y 'of the staf'l and incidentally provide 

------------ . ----. -.. - - --
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better and quicker service to the travelling pub
lic by cutting down irksome delays. This would 
also help the Railway to work out the cost of 
travel, class-wise, on a more rational basis. 

50 1.157 It may also be useful for the Railways to 
study the position obtaining in this regard on 
some of the foreign Railways. 

51 1.158 The Committee would further like the Rail-
way Board to ensure that the extant instructions 
requiring that trains should not only arrive at 
destinations punctually but that they arrive 
punctually at important stopping stations enroute 
are strictly enforced and that any lapses on the 
part of the staff are taken serious note of. 

52 1.162 The Committee note from the above that 
the percentage of multiple track to total length 
has improved by over 7 per cent while that of 
diesel and electric traction to total train Kms. 
(Passenger) has shown an. improvement of 
about 16 per cent over the last eleven 
years. In addition. heavy capital investment has 
been made during this period on modernising the 
signalling and communication facHities, improv
ing track standards and maintenance .md other 
measures adopted to facilitate high speed opera
tion. 

53 1.163 While the Committee note that the journey 
time of most of the Mail/Express trains has been 
brought down during this period, in the absence 
of Qny data as. to the average speeds of passenger 
trains, it is difficult to say if the improvement 
affected is commensurate with the additional faci
lities provided at high capital cost and whether 
the speeds of Passenger trains on the routes on 
which such facilities have been provided, have 
also shown any improvement. 

54 1.164 The Committee would, therefore, like the 
Efllciency Bureau of the Railway Board to under
take a study of the speeds of passenger trains 
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in India, Mail/Express as well as ordinary, in re
lation to the better traction power. increased line 
capacity and other facilities provIded since the 
commencement of the First Five Year Plan. A 
comparative study of the speeds of passenger 
trains in India and other leading foreign Railways 
taking into account, the density of traffic, both 
goods and passenger, may also be useful. 

The Committee would further suggest that iD 
the light of such a study the Railways may under~ 
take a detailed review of the time tables and 
prepare a phased programme for acceleration of 
passenger trains S<lme of which are notorious for 
their slow speeds, so that they may be able to 
compete successfully with bus transport which is 
now increasingly making inroads into the Rail
ways'domain of medium distance travel._ In ,a 
country which is fast becoming industrialised, 
there is increasing accent on proper utilisation of 
time. The Committee cannot but strongly stres!! 
that Railways should make a concerted drive to 
improve the speeds of trains, particularly thOle 

which cater to the transport requirements of 
common man. In fact, the Committee would like 
the Railways to mention specifically the improve
ments made in the running of the passenger trains 
in their annual re.ports, so that the Members of 
Parliament and the public know, whether any 
appreciable improvement in this reapect has been 
achieved, consistent with the heavy investment 
which is being made year after year in improv
ing signalling. track, yards, terminal facilities, 
traction power etc. 

1.170 The Committee have in their Third Report 
recommended that the Ministry should under
take a study of the places/areas where there is 
regulat" stopping of trains at signals with a view 
to ..-lyse the causes thereof and in particular, 
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to ascertain, to what extent this is due to opera
tional difficulties so that necessary remedial mea
sures may be taken to minimise such detentions. 

The Committee would further suggest that in 
order to keep a strict watch on the incidence of 
such detentions which not only enable habitual 
ticketless travellers to get away undetected but 
which also result in misconnection of trains, 
a'Yoiclable waste of time of a large number ',6{ 
passengers and overcrowding in subsequent 
trains, the Railway Board may issue instructions 
to all Railways to maintain complete statistics in 
this regard indicating broadly the reasons for 
such detentions and the e~tive steps taken to 
avoid their recurrence. 

The Committee note that according to an as
sessment made by the Railways on the basis of 
broad analysis, the Railways incurred a loss of 
RB. 63 crores during 1972-73 on passenger traffic, 
of which non-suburban traffic account3 for Rs. 50 
el'Ot'eS and suburban tramc Rs. 13 crores. As 
admitted by the representative of the Ministry, 
this assessment is based on a "rough and ready 
method of calculation." A detailed (.'ost study for 
determining the cost of operation of various 
types of passengerservkes -is stated to be in 
hand. 

The Committee further note that fares for the 
various classes of travel were fixed by Railways 
in old days roughly on the basis of the number 
of persons who could be accommodated in each 
elass and ihe pef(!entage 'of occupancy. The 
Committee are surprised that the Railways are 
fiJting fares of the various tlasses of travel with-
01ilt a scientific study of the expenditure on capi
tal cost of the coaches.-nd the expenditure on 
their operation and maintenance, etc. 
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It is allO surprising that the losses on passeft
ger traftlc are usessed on a rough and ready 
method for all classes and that no statistics of loss 
on each class of travel are maintained by the 
Railways. In the opinion of the Committee, the 
Railways as a commercial organisation of long. 
standing should have worked out the cost of ope
ration of various types of pas~enger services and 
shown the losses on various classes of travel sepa
rately to indicate a correct pictute of their pas
senger operations class-wise. 

The Committee have already made recommen
dations in regard to the suburban passenger travel 
in their second Report on 'Suburu&n Services'. 
They feel that considering the high density of 
occupation of trains in all classes, particularly 
over-crowding in the third class, the figures of 
losses on passenger tratftc assessed by the Rali~ 
ways, appear to be on the high side. The Com
mittee urge the Ministry to expedite the work 
of analysing in detail the cost of operation of 
various classes of passenger services train-wise 
and class-wise on an emergent basis 80 as to 
assess the losses on each class of travel on a 
realistic basis. 

The Committee have elsewhere in this report 
observed that they are averse. to any losses on 
operation of higher classes being met by the Rail
ways. They are of the firm view that travel in 
higller classes must pay its way. 

Apart from the fact that the adjustment in 
fares, particularly for higher classes, should be 
done so as to Dleet fully the cost of operation 
thereof, the Committee would like the Railways 
to so modify the composition of tra1na nnd manu
facturing programme of coaches a3 to provide 
maximum senice to third class paileDgers. 
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Another question which would naturally arise 
from this study is, whether the existing services 
for higher classes would need to be curtailed for 
providing more facilities to third class passengers 
keeping in view their large numbers. 

The Committee further note that the cost of 
maintenance of coaching stock is not maintained 
type-wise by the Railways. The Committee con
sider that such a data would provide a useful 
tool to the Railways to keep a check on the ex
penditure on maintenance of such stock and 
would also indicate if any particular type of stock 
has outlived its utility. They would, therefore, 
like the Railways to maintain data about the cost 
of maintenance of all types of roaches including 
saloons. 

The Committee note that the Indian Railways 
provide five, classes of accommodation viz., air
conditioned. air-conditioned chair cars, First Class, 
Second class and Third class (with provision of 
sleeper coaches in Second class and Third class) 
and that the Railway Board have recently taken a 
decision to abolish Second Class within 18 months. 
The Committee note that while proposing an in
crease in the upper class basic fares by 10 per cent 
in respect of, single journey tickets, the Railway 
Minister in his Budget speech on 20th February. 
1973 observed as follows: 

UMy intention is that within a period of two 
years the air-conditioned class fares in 
'all the trains should be brought to the 
level of air-fares. To begin with, I 
propose to raise the air-conditioned fares 
for Rajdhani Expresses to Bombay and 
Calcutta equal to or more than the air 
fares". 

The Committee find that in some of the 
advance countries like U.K., France, Canada, 
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U.S.S.R. and U.S.A. only two types of accommo
dation are provided on the Railways. The U.S. 
and Canadian Railways, however. provide sleep
ing accommodation also. In Japan, there is gene
rally one class only but a "Green" class coach 
is provided on long distance trains. 

The Committee note that out of a total of 
1252.18 million non-suburban originating passen
gers, during 1971-72, only 6.17 mil1:on i.e. 0.5 per 
cent travelled by AC or First Class. Thus the 
overwhelming majority of passengers are third 
class only. 

The Committee are distressed at the over
crowding and inhuman conditiollR in which the 
third class passengers have to travel on the Indian 
Railways. In ~lddition, there. nrc long waiting 
lists and many 3rd class passengers are left from 
the Mail/Express trains. 

The Committee consider that the basic and 
foremost concern of the Railways as a premier 
public transport is to provide quick and easy 
means of communication to the teeming millions 
of the country and that all its policies in this re
gard should be maSSo-oriented. The Committee 
consider that so long as the Railway:; are not in 
a position to assure a seat to a third class 
passenger on any train and for any distance at 
a reasonably short notice, if not on demand, the 
provision of facilities for the more affluent sec
tions of society, by way of air-condItioned trains! 
coaches is out of tune with the declared objec
tive of establishment of a socialistic society. 
They feel that with the existingflnancial eon
atraints, the Railways are not likely to augment 
in the 'foreseeable future, their passenger carry
ing capacity to meet fully the increasing needo; 
of the travelling public, particularly the common 
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third class travellers. There 1S thus no likeli
hood of any appreciable relip.f in overcrowding 
and the miserable lot of the third class passenbers. 

The Committee consider that immediate relief 
can be given to the third class passengers by 
rationalising the classes. of travel on the Indian 
Railways. In this connection, the Committee are 
greatly surprised to hear that t.hl' Railways do 
not have precise data about the operational costs 
of different classes of travel. Further, even the 
occupancy ratio gathered from six-monthly 
traffic census does not give I)reciEe information 
about the distances or the starting and terminat
ing points of the journey. 

The Committee have an impression that a 
very large number of persons who travel 
in higher classes, particularly, in l"irst Class ·or 
Air-Conditioned Class, do so t:!ither on Govern
ment account or on Railway paslles or on expense 
account of companies. The Committee feel that 
the Railways should carry out detailed analysi~ 
in order to determine, first, the cost of operation 
of different classes of travel and secondly, the 
type of clientele they have to cater for, so as to 
lay down a firm policy for bringing about ratio
nalization in clasfles of travel, keeping in view 
the objective of hving the minimum number of 
classes in the context of socialistic pattern of 
society and the fact that in most of the foreign 
countries the classes of travel are only about two. 

The Committee would like Government to 
examine whether it would not b~ in the over-all 
interest, to withdraw the air-conditioned coaches 
by a specified date, so ss to convert/replace them 
by Third Class coaches in order to relieve the 
over-congested conditions of travel. 

---"-"----
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In this connection, the Committee would Uke 
to caution the Railways that the polky of con
tinuing the existing classes till the life time of 
the existing coaches, is likely to result in conti
nuation of these dasses indefinitely as had hap
pened in the case of Second Class travel. It is. 
therefore. of utmost importance that a decision 
to rationalise the number of classes of travel on 
the Railways should be taken immediately and 
implemented from a specified date. 

The nomenclature of these two clalses may 
also be suitably changed. In this connection, the 
Committee would like that Pl'rliament should be 
informed of the precise progress made in aboli
tion of second class and the cl.atc when the last 
second class coach goes out of oper3tion. 

The Committee observe that as on lst April, 
1972 the Railways had 10~0 inspection carriages 
on line as against 1072 at the commencement of 
the Fourth Plan. Of these, 61;) are BG and 437 
MG. Out of the total, the number of bogie 
coaches is 303-136 BG and 167 MG. In addition, 
there are four air-conditioned in~pection carriages 
for use by touri~ts, eminent foreign dignitaries 
and Board Memhers. 

The Committee have also noted the announce
ment made by thE' then Minister of Railways in 
the Rajya Sabha on 12th March. 1970 to the effect 
that "the. ,,,hole question of use of saloons {8 
wheeler bogie carriages) wilJ be re-examined. 
Their use will b~ restricted to the minimum Cf)1Tl-

patible with the eRSential need!!." 

While the data furnished by the Ministry does 
not indicate the utilisation of fI wheeler bogiel 
and 4-wheeler inrpaction carriages separately, 
the Committee observe that on most of the Rail
ways the use of such inspection carriages hilS 
actually increased . 

. _----_._ .. - --_._-_.- _._---------
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The Committee further observe that Railway 
officials are entitled to take. their wives and chil
dren along with them while trdvelling on duty 
in inspection carriages against their duty passes. 
The Committee aTe of the view that the inspec
tion carriages are a relic of the British days when, 
being foreigners, they preferred to move with 
their hmilies while going on insepections. 

While the Committee agree with the views of 
the Ministry that under pre.pnt day conditions 
it is necessary for officers to wpervise the work 
of the staff, notwithstanding the development of 
communication far.ilities, they do not consider 
that this can be ensured only by providing th~m 
with exclusive transport facilities. The Commit
tee see no reason why the officers should suffer 
from the handicap of having their carriages at
tached to slow moving goods and p~senger trains 
when they could easily travel against their duty 
passes in faster trains alone wi th the general 
public. 

The Committee need hardly point out that 
there is a wide-spread feeling among the public 
that at a time when there is acute overcrowding 
on passenger trains, the Railway officials are seen 
travelling in the luxury of their inspection car
riages. It is high time that the Railways realis
ed the extent of feeling amongst the public 
against the continued tlse of these carriages. 

The Committee feel that it is time the Rail
ways realised that use of iuspection carriages 
should be. strictly limited to dis~hnrge of inescap
able official duties and should not, under any 
circumstances, be treated as a perquisite. The 
Committee are strongly of the view that a lead 
in this behalf has to be given by senior officials 
who should set an unexceptionable standard by 
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ensuring that no carriage is used except for dis
charge of inescapable ofRcial duties which in
volve visit to stations where lodging facilities do 
not exist. 

The Committee see no reasoD why the inspec
tion carriages should be used as a means of trans
port to terminal or intermediate points where 
adequate lodging facilities exist. Further, they 
find no justifICation for the officers to take their 
families with them while travelling on duty. 
They would, therefore, strongly urge that instruc· 
tions in this regard should be issued forthwith 
severely discouraging this practice. 

The Committee note that instructions already 
exist that four-wheeler and eight-wheeler car
riages for officials upto the rank of senior scale 
officers should not be attached to fast passenger 
trains and should normally be attached to goods 
and slow movh1g passenger trains. The Commit
tee would like these instructions to be made more 
specific so as to ensure that these. carriages lire 
not attached to any crowded passenger train. 

They would, therefore, recommend thld; ap
propriate rules should be framed by the Ministry 
of Railways in regard to the use of inspection 
carriages by officers in the light of the above ob· 
servations of the Committee and their imple
mentation ensured. 

While the Committee are against perquisities 
being provided to railway or other officials, they 
would like to take note of the widespread feeling 
amongst officers on the Indian Railways parti
cularly those in Class I and IT that they do not 
have adequate avenues of promotion as compared 
to other All India Services with the result that 
a large number of them have been stagnating in 
the same scale for a very long time. This also 
acts as a disincentive in attracting to the Railway 
Service bright ana promising recruits with high 
position in the All India competition for combined 
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services. The Committee would like Govern
ment to examine the matter in all its aspects and 
to ensure that the Railways which are a premier 
undertaking in the country and have a high tra
dition of service should be given equitable treat
ment and the pay scales and avenues of promo
tion for those working in the Railways should 
be comparable to those in the other All India 
Services. 

84 2.88 The Committee note that no separate accounts 
are being kept either of the running cost or the 

, maintenance cost of these inspection carriages. 
The Committee stress that the cost of running of 
these carriages as well as the maintenance cost 
should be specifically maintained and a watch 
kept at the Divisional and headquarters levels to 
see, whether the money spent on the running of 
these saloons by the officers is commensurate 
with the discharge of official responsibilities and 
whether it would not be better to do away with 
these carriages hy a specified time by augment
ing the lodging facilities at suitable points where 
they may not exist at present. 

85 2.89 The Committee further suggest that the run-
ning costs and maintenance costs of inspection 
carriages should be indicated in the Annual Re
port of the Railways (Zone-wise). 

86 2.90 The Committee see no justification whatso-
ever, for construction of new inspection car-, 
riages. They would, therefore, like th~ Ministry 
to issue suitable instructions to stop the manu
facture of such carriages in future. 

87 3.22 The Committee observe that during the year 
1968-69 for which figures have been made avail
able to them, the number of passes and PTOs 
issued in favour of the Railway employee!; was 
18.78 lakhs and 20.06 lakhs respectively. The 
financial implications thereof have been Hsscssed 

------- --..... --------.... - --------- .. --_ ... _-_._------
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at Rs. 25.40 crores of which passes accounted for 
Rs. 23.59 crores and PrOs Rs. 1.81 crOl'es. 'I'his 
far exceeds the assessment made on the basis of 
a sample survey carried out on the Northern 
Railway in 1962 which indicated the tot~l annual 
effect for Indian Railways as a whole to be about 
Rs. 8 crores for passes and about Rs. 70 lakhs for 
PTOs. 

The rough calculations made by the Estimates 
Committee (1967-68) on the basis of informatJon 
available in official documents placed the total 
cost of travel concessions at an optimum figure of 
Rs. 17.39 crores. Even this estimate f& Us short 
of the Ministry's own calculations by about Rs. 8 
crores. If the financial effect of the facilities of 
concessional/residential Card Passes and school 
cheque passes w::!re al90 taken into account, the 
total burden on Railway revenues would be very 
considera ble. 

The Committee note that in the absence 01 
complete data, the above figure of Rs. "5 crores 
has been worked out on an "approximate" basis 
and that the figures for subsequent years are 
under compilation. The Committee regret to 
observe that despite the assurance given to the 
Estimates Committee by the Ministry that tm. 
figures for 1968-69 would be made available to 
Parliament in the latter half of the year 19f'Q and 
that the same procedure would be repeated in 
subsequent years, the requisite information was 
made available to the Estimates Committee as 
late as in October, 1972. 

While the Committee agree that the work in
volved in collecting the data may be heavy they 
regret the inordinate delay that occurred in malL· 
ing- the information available to Parliament. This 

----- ._--_._-- . 



(1) (2) 
----_._--

91 3.26 

92 3.27 

-------------------
(3) 

is only indicative Qf lack of seriousness in deal
ing with an issue which not only affects Hailway 
finances substantially but also accentuates the 
problem of overcrowding on Railways. 

In this connection, it is partinent to note that 
the Second Fay Commission had come to the con
clusion that "the travel privileges allowed to Rail
way employees are conspicuously extr1'lvagant 
and in large part, indefensible." The Commission 
had, therefore, suggested curtailment of the faci
lity. Similar conclusions were arrived at by the 
Estimates Committee who examined the question 
in 1967-68. As the replies of the Ministry failed 
to convince the Estimates Committee (1968-69), 
the latter were compelled to reiterate their e1:lrlier 
recommendations in their Action Taken Report. 

The Committee note that similar travel con
cessions are made available by the Railway ad
ministrations in some foreign countries to their 
employees and that the labour in India "has more 
or less taken it as an earned facility". While the 
Committee would not like to deprive the Rail
w;J.y employees of these facilities, they agree with 
the views of. the Second Pay Commission as well 
as the Estimates Committee that there is a strong 
case for curtailment of this facility which is 
heavily weighted in favour of Class I and II staff. 
The Committee see no reasoe why any distinc
tion should be made amongst different categories 
of Railway staff in this respect. In the Rbsence 
of any convincing arguments to the contrary, the 
Committ~ reiterate, the. recommendations of the 
Estimates Committee that (i) the number of free 
passes allowed to serving Gazetted Officers (Class 
I & II) should be brought at par with those al
lowed to Class III a~y IV employees; and (ii) 
suitable reduc.tions may gradually be made in 

----.. ---------_ .. _--_ ... _--_. __ .. -----
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the number of free passes allowed to retired. rail
way employees also with a view to effect eco
nomy and bring about uniformity. 

3.28 The Committee further recommend that steps 

4.27 

4:"28 

may be taken for speedy collection of the data 
showing the financial effect of the travel conces
sions allowed to the Railway staff including con
callSional monthly tickets, residential card passes 
and school cheque passes issued in favour of Rail
way employees/their children in suburban sec
tions. If necessary, computers should be utilised 
for expediting this work and the information 
placed before. Parliament as early as possible. 
Instructions may be issued to all Railway admin
istrations to maintain henceforth complete data 
in this regard and furnish quaderly returns to 
the Railway Board to enable compilation of the 
information without any delay in future. This 
data may also be published in the Annual Re
ports of the Railway Board (Zone-wise). 

The Committee note that a sum of Rs. 15.99 
crores was spent during the first four years of 
the Fourth Plan on provision of Railway Users' 
Amenities and that the programme for provision 
of basic amenities at all stations has since been 
completed. The Railways now propose to take 
up intensive improvement programmes at select
ed stations instead of allocating the available 
funds thinly for a large number of works all 
over the country. 

The Committee consider that now that the 
programme for provision of basic passenger ame
nities has been completed on all Railways, it is 



(1) (2) 

96 4.29 

97 4.30 

98 4.52 

99 4.53 

208 

(3) 

time for the Railway Board to review the ques
tion of providing additional amenities in all its 
aspects and to lay down suitable guidelines in 
this regard for the benefit of the Zonal Railwajs. 

A perspective plan may be drawn up for pro
vision of much needed amenities and priorities 
laid down (zone-wise) for provision of such ad
ditional amenities according to the requirements 
of traffic, paTticularly for tourists and pilgrims 
at various important stations. 

The Committee further recommend that the 
question whether the provision of a particular 
facility like the cost of additional coaches to com
pensate loss of seating capacity, extension of plat
forms, raising of platforms etc., should be treated 
as a Users' amenity and expenditure thereon 
should be debited to the Development Fund, 
should be gone into thoroughly by the Railways 
by associating a few representatives of the Natio
nal Railway Users' Consultative Committee and 
their suggestions in this regard should be placed 
before the next Railway Convention Committee 
for their consideration. 

Of all the basic passenger amenities provided 
by the Railways, the Committee attach the great
est importa.noce to provision of adequate drinking 
water facilities at all stations, big and small. 
With the increase in the loads of passe.nger trains 
to as many as 18 bogies in some cases, it has be
come all the more necessary to augment these 
facilities so as to ensure that they are within easy 
reach of the passengers. 

The Committee note that an expenditure of 
Rs. 86.75 lakhs was incurred by the Railways dur
ing the first three years of the Fourth Plan on 
schemes for supply laugmentation of drinking 
water facilities at stations. The. Committee have, 

-----_ .. _ .. _--
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in paragraph 4.15 of their First Report, already 
emphasised the need for giving top priority to 
providing clean and cool drinking water to the 
travelling pUblic. 

Keeping in view the climatic conditions in the 
country. the Committee consider that it is not 
enough to provide facilities for supply of drink
ing water to the passengers but also to ensure 
that the hand pumps, tubewells, water coolers 
and other gadgets are properly maintained for 
rendering efficient service rarticularly during 
summer months and that br, ak-downs etc. are 
promptly attended to. 

As already pointed out in paragraphs 4.16 and 
4.17 of their First Report, the Committee would 
like the Ministry to particularly ensure proper 
maintenance of water coolers which have been 
provided at important stations at a good deal of 
public expense. The Zonal Railwll.Ys should also 
be asked to ensure that the facility is not misused 
either by the travelling public or by the Railway 
staff themselves. 

As complaints continue to be voiced about the 
inadequacy of these facilities as well as poor 
maintenance thereof, the Committee consider that 
the supervisory oftlcers should be askP.d to per
sonally ensure that the water supply arrange
ments are adequate and in proper working con
dition at all times. Inspecting officers should also 
ensure. the adequacy and proper maintenance of 
drinking water facilities at the stations during 
their visits and include the same in their Inspec
tion Reports. Responsibility for lapses if any, 
in this matter should be promptly fixed. The 
Committee. need hardly emphasise that adequate 
funds will continue to be earmarked by the Rail
ways for this purpose. 
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The Committee have DOted with interest the 
experiments made by the Railways for provision 
of water coolers in IlIrd Class Sleeper Coaches 
but these are stated to have been abondoned as 
it was found extremely difficult to maintain these 
water coolers. The feasibility of providing addi
tional water tanks in coaches of long distance 
traill9 is also stated to have been examined but 
found impracticable due to limited availability 
of space. The Committee would like the RDSO 
to further explore the possibilities of supplying 
potable water in coaches of long distance Mail/ 
Express trains. They consider that it should not 
be beyond the ingenuity of the Railways to cater 
to this requirement which will be very much 
appreciated by the travelling publk. 

The Committee would like the Ministry to 
take expeditious steps for electrification of all 
stations where electric supply is available in the 
vicinity. Close liaison may be maintained in 
this regard with the State Electricity Boards so 
that the programme for progressive electrifica
tion of all stations keeps pace with the electri. 
fication schemes of the State Governments. 

4.67 The Committee have in para 2.65 of their 

4.68 

Third Report recommended that the Railways 
should undertake a quick survey of the adequacy 
of booking windows and booking clerks, parti
cularly at important junctions stations which 
deal with heavy passenger traffic and take neces
sary remedial measures in this regard. 

The Committee have no doubt that of Com
mittee of Members of Parliament which is 
currently examining the procedure for booking 
and reservations on Railways will examine the 
problem in all its aspects land that necessary 
action in pursuance thereof will be taken to 
bring about tangible improvements. 

---- ------------_.-----
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4.69 One aspect of the matter to which the Com-
mittee would like to draw attention of the 
Ministry is that the reservation charts for Third 
Cia. Passengers are mostly written in hand and 
are not, therefore, quite legible. Thios leads to 
avoidable confU1Jion at the last moment which is 
lOmeiimes taken advantage of by unscrupulous 
elements amongst the staff to harass the passen
gers and indulge in malpractices. The Com
mittee would like the Ministry to issue instruc
tions that all reservation charts including those 
for nI Class passengers should be invariably 
typed. It should also be ensured that these are 
not only displayed well before the departure 
time of the train but that the boards are well 
lit and hung at prominent places on the plat
forms. Railway staff should also be instructed 
to give guidance to the passengers, particularly 
those belonging to the IIIrd Class. in locating 
reserved seats. Any disregard of these instruc
tions should be taken serious note of. 

4.84 The Committee find that the Railways have 
not made any assessment so far of the demand 
for third class sleeping accommodation on trains 
involving overnight journey even though their 
policy is to provide such accommodation not only 
on Mail/Express trains. but passenger trains as 
well. It was, however, admitted in evidence. 
that there was "plenty of demand" for such ac
commodation. 

4.85 The Committee would like the Ministry to 
make a detailed assessment of the requirements 
of sleeping accommodation for third class passen
gers particularly on Kaf1/Express trains on trunk 
routeS and to preptlre a time-bound programme 
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for provision of this facility on all trains involv
ing over-night journey, subject to the demand 
being sufficient. 

The Committee further recommend that the 
Ministry of Railways should carefully work out 
the economics of aU new proposals before intro
ducing them even on an experimental basis with 
a view to ensure that the new facilities are not 
subsidised by the common man. 

The Committee note that the occupancy ratio 
of the retiring rooms varies considerably from 
place to place being as low as 3 per cent in case 
of Kanpur-Anwarganj. This point was commen
ted upon by the Railway Catering and Passenger 
Amenities Committee also. The Committee would 
Uke the Ministry to examine if these rooms could 
not be put to better use at places where their 
occupancy is less than 40 per cent so that the 
expenses incurred on their maintenance and 
upkeep could be justified. 

The Committee would fu-rther like the Rail
way Board to maintain data about the occupa
tion of the retiring rooms by Railway staff and 
the general public separately so that their real 
utility to the -travelling public could be deter
mined. 

The Committee further note that thel'e is a 
wide variation in the rental charges for this 
facility from place to place and that in the case 
of the Northern Railway at least, the position has 
not been reviewed over the past 30 years. The 
Committee would like the Ministry to undertake 
a comprehensive review of the position in this 
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regard on all Railways with a view to standardis
ing the charges, which should not exceed Rs. 10 
for a double bed room. For additional cots 
provided in emergency, a sum of Re 1 per bed 
may be charged. In places where the occupancy 
of the ret~g rooms is relatively poor, it mly 
even be worthwhile to reduce the rental charges. 

The Committee would further like to point 
out that the maintenance and upkeep of the 
retiring rooms, particularly at smaller stations, 
leaves much to be desired. They would like the 
Railway Board to impress upon the Zonal Rail
way Administrations the need to keep these 
rooms in a neat and tidy condition at all times 
and to ensure that the sanitary and electric fit
tings are in good shape and in working order. 

The Committee note that the Railways have 
so far provided 71 dormitory type of retiring 
rooms with a total of 398 beds at 54 Railway 
stations in the country and that instructions have 
been issued for construction of more dormitories 
in all pilgrim centres and other places where 
melss are held. 

As the dormitories provide cheap accommo
dation to the travelling public for a short stay 
of upto 24 hours, the Committee welcome the 
proposal to provide more dormitories. In order 
that full advantage is taken of this facility by 
the travelling public, the Railways would do well 
to standardise the charges at a moderate level, 
say RI. 2 per bed. The services of caretakers 
may also be provided to look after the comforts 
of passengers and their luggage etc. 

While taking note of the various flacilities 
provided by the Railways for attracting tourists 
both from within and without the country, the 
Commfttee consider that there is still abundant 
scope for providing more facilities for travel by 

------------
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rail, particularly to the overseas visitors to whom 
this vast country with its rich cultural heritage, 
ofters much to see. 

118 4.129 The Committee consider that the technological 
advancements made by· Lndian Railways in re
cent years should be fWly exploited to cater to 
the requirements of overseas visitors. The Rail
ways should look upon tourist traffic not so 
much as a direct source of earnings for them
selves but as source CYf earning much needed 
foreign excl\ange tor the country. 

119 4.130 In this connection, the Committee welcome 
the proposal to set up in the Ministry of Tourism 
and Civil Aviation. a Tourism Cell manned by 
personnel drafted from the Railways for facilita
ting better liaison between the two Ministries. 
The Committee hope that witb· better co-ordina~ 
Uon and aggreSiive salesmanship, it would be 
possible for the Railways to attract more foreign 
tourists and that the facilities provided for them 
would be suitably auiJDented and brought to in
ternational standards. The position in this regard 
should be kept 1Aot1der constant review and high
lighted in the annual Reports of the Railway 
BoaM. -

120 4.131 So far as home tourists are concerned, the 
Committee consider that nothwithstanding the 
problem of overcrowding, which in any case, is 
confined. mostly to trUDk routes, the Railways 
should take more energetic steps for fostering this 
traffic in the interest of national integration as 
wen as a\l.811lenting their own earnings. As the 
country aboWlds in places of tourist and religi
ous interest, the Committee consider that the 
earniDgs of the Railways can be considerably 
augmented by drawing up attractive package 
programmes in liaison with travel agencies. The 
Railways would also do well to study the mea
sures adopted by Railways in some of the ad
vanced foreign countries to attract tourist tramc. 
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121 '.132: The Committee would in particular urge the 
·Raf1ways to provide more and more facilities to 
students and workers to see the country. Special 
'See Your Country' trains may be run for the 
benefit of toe student commUnity as well as the 
rural and industrial workers with the cooperation 
of the State Governments and educational autho
rities. 

122 4.139 The Committee consider that proper upkeep 
of the various passenger amenities is as impor
tant as their provision. Whne instructions to 
exist for ensuring that maintenance aspect re
ceives constant attention of the staff concerned, 
the experience of the travelling publlc would not 
appear to testify the claims made by the Rail
ways in this regard. The sanitary conditions 
particularly in the Third Class waiting halls, 
lavatories and bath rooms are far from satisfac
tory. The Committee consider that it is certainly 
not for want of staff or funds that an appreciable 
improvement has not been found possible. While 
special drives in this regard may help to improve 
matters for sometime, they do nof provide any 
alternative for sustained efforts which alone can 
provide an answer to this problem. 

1234.140 The Committee expect the Ministry to ensure 
that any dereliction of duty by the staff concern
ed will be visited with suitable punishment and 
that no efforts will be spared to ensure that the 
facilities provided at erNt expense to the com-
mon man areptoper1v maintained and look~d 
after so as to be of ma1Cimurn service to the travel-

, Hng publfc. 

1245.45 The Committee note tirat departmental cater-
ing waf! introduced on the Railways in the year 
19M in pursuance of the recommendation made 
. by a . High Powered Catering Committee that 
"Railways should set a standard for the contrac-
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tors to emulate." Departmental Catering now 
obtains at 102 stations and 26 pairs of trains out of 
about 2900 stations and 50 pairs of trains where 
catering facilities are provided on different Rail
ways. 

The Committee further note that the Rail
ways are now considering extension of depart
mental catering facility on a selective basis and 
that 'prestige' trainslstations and stations where 
suitable contractors are not forthcoming, would 
be given prior consideration. 

The Committ~ observe that the Railways 
have been incurring losses of the order about Rs. 
6-112 to 7 lakhs per annum on mobile 'units and 
that the combined results of working of both the 
static and mobile units (excluding Hotels) have 
also shown a declining trend of profitability, the 
figure having come down from Rs. 21.66 lakhs in 
1968-69 to 18-19 lakhs in 1969-~0 and still further 
to Rs. 12.25 lakhs in 1970-71. It has, however, 
improved to Rs. 18.55 lakhs in 1971-72 due to 
the increase in tariff with effect from 20th De-
cember, 1970 but for which the profits would have 
been still less. 

The Committee regret that information 
regarding savings effected in the staff employed 
by departmental catering establishments, as re
commended by the Railway Catering and Passen
ger Amenities Committee has not been furnished 
to them by the Ministry. The action taken '\\ith 
regard to another recommendation of this Com
mittee that the question of abolition of depart
menW catering at small uneconomic units may 
be investigated, has also not been indicated by 
the Mtniltry. 

In the absence of the above information and 
considering the steep fall in the profit- ',mty of 
the departmental ~atering services, static and 
mobile (the latter in fact is a losing activity). 
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the Committee are not sure if the measures stated 
to have been taken by the Railways to bring 
down the overhead costs and to steaMline the 
system of procurement of raw materials with 
a view to effect economies 1b bulk purchases 
consistent with the quality of supplies have 
yielded any concrete results. The CommIttee re
cognise that the rise in staff costs and in prices 
of foodstuff'S may have contributed to the dimi
nishing profitability of these services. They are 
however, far from convinced if the Railways 
have taken all possible steps to effect economies 
and improve the efficfency of the catering ser
vices which alone can justify further extension 
of this facility. 

Out of 21 mobile catering Units run depart-
mentally for which separate figures have been 
supplied to the Committee, 13 units were running 
in loss in 1970-71. Catering losses on the Punjab 
Mail have gone up from Rs .. 86,OOO in 1968-69 to 
Rs. 1.83 lakhs in 1970-71. In case of certain other 
trains like 103/104 Deluxe AC Express. the 
Coal Field Express, the Black Diamond Express 
and the Bombay Central-Ahmedabad AC Express, 
the profits have not only completely eroded over 
the above period but those services are now 
running into losses. Yet in some other cases like 
those of Bangalore-Poona Mail and the Howarh
Bombay Mail (via Nagpur), the losses have either 
increased or the profits have declined consider
ably. 

The Committee understand that catering on 
a prestigeous tram like the Howrah-Delhi-Kalka 
Mail was -handed over back to a private contrac
tor as the Railways were incurring losses on this 
service. That losses still continue to be incurred 
or 8 number of other trains also is indicative of 
the fact that the original objective of taking over 
catering under departmental management !Ie) as 
to '''set a standard for the contractors to emu
late" is far from bein~ achieved. 
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The Committee would, therefore, like the 
Ministry to undertake a comprehensive review 
of wQ1'ldng of the departmental catering services 
so as to identify the specific services (Div1sion
wise in case of static units) on which losses are 
occurring or which are showing dimnishing re
turns and to ascertain the precise reasons there
for to facilitate necessary remedial action. The 
results of such a stuC:iy may be placed before the 
next Railway Convention Committee. 

The Committee observe that the Ministry now 
propose to phase out the dining cars gradually 
and to provide meals from static units in order to 
effect economies. Incidentally, the replacement 
of dining cars by pantry cars would release some 
space for accommodating passengers. They fur-
ther note that the additional revenues by way of 
increased passenger earnings that would accrue 
if all dining cars were withdrawn would be to 
the extent ofRs. 6 to 8 crores per annum. 

The Committee would like the Ministry to 
ascertain public reaction over a period of time to 
the revised scheme of serving mefils from static 
units which has been intrcduced as an experi
mental measure on certain trains so as to ensure 
that wftlicfrawal of the dining car facility does 
not cause any hardship to long mkfarice passen
gers. 

As complaints continue to be voiced both in' 
Parliament and outside that the quality of food
stuffs served by the Railways, leaves much to be 
desired, the Committee would like the Ministry 
to ensure that such ~omplaints from whatever 
quarter they come, are promptly attended to 
and steps taken to rectify the shortcomings. 

The Committee feel that one of the best 
means of ensuring quality is to lay down 
the ospeciflcations as precisely as possible. 
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Where it is po~ible to obtain lSI or AGMARK 
ingredientslmaterials, . these should be given pre
fenmce in the interest of assured quality. 

. '-

The Committee attach the highest import-
, ance to the observance of cleanliness in the kit

chen where the food is prepared. TIle Committee 
would imprEm .onthe Railways to take up the 
work of., . Dl.Odernising .the. ki tchens on a priority 
basis to ensure that the '1oCld is prepared in It 

most hygienic manner free from any confamina
tiQJl ... The Committee would suggest that the 
Railways .~ take the .. assistance of catering 
Inatitutesand other.pw.bUc sector undertakings 
who have experience in catering . 

. The Committee note .that the Railways have 
decided .to introduce. food ~ckets on an mr.reas
izIg ac:ale to meet the needs of the travelling pub· 
lic:. The Committee would stress that the cons· 
titwmta of ·food. packets Mould be most carefully 
.select.edhaving reprd to the nutritious value of 
the· ingredients. and the' .need for encouraging the 
habit of having a well-balanced and wholesome 
diet. Every earesbould. lletaken to see that the 
food. served in packets is ~ygienic and free from 
an'Yhealth hazards; 

The Committee find that at several railway 
~tations, milk bars have already been set up. 
Now that the dairy schemes are making headway 
in many parts of the country, the RaiJway~ 
should review the position to see that wherever 
State approved or sponsored dairies are function
ing, miLk bars are established to sell milk and 
milk products at reasonable rates to the travel
lin£ public. 

The Committee would abo suggest that the 
Railways should, in conjunction with Modern 
Bakeries, establish stalls for sale of bread at 
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luitable places. -The Committee need 
hudly point out that bread is becoming increas
ingly. popular aU over! ,the. country and supply of 
wholesome bread would go a long way to serve 
the -needs of the travelling public. 

The CommUtee are ,aware of a feeling parti-
cularly amongst the fClreign tourists that water 
supplied. is not always safe from the point of 
view of health. rrhe' Committee would suggest 
that the Railways should investigate the possi
bility of making available hygienic water free 
from! ,health haurds which :could be sold in seal
ed bottles at a reasonable :price. 

The Committee note that Railway hotels are 
a hiatorlcal Iepc)', and although they are a profit
able propoaition, ,it ,has, ,been decided to hand 
over' the hotel, jall J 1'\.UqagMad to the ITDC and 

,that the quntion l of '1ranJferring the other two 
alao would be' considered. in case the Corpora
tion, were' inter8lted iD:. taking them over. As 
the'ITDC with their experience of runnCng pres
tipoua hotels are obviously in a better position 

-to !'1ID'them;theCollUnU4lee suggest that a deci
sion to balld, over theD.Is at Puri and Ranchi. 
both of aientare'p1aI!es'Of,tourist interest. may 
be 'ta}ten expeditiously by Government. 

WGIPND-LS 0-3818 LS-1S-4-73-1580. 
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